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[PART IV]

[r-wtert =fal o R-awwrt gensdi & faqre iR g=mm)

[Advertisements and Notices issued by Private Individuals and Private Bodies]

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR
THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES
IN THIS PART OF THE GAZETTE OF INDIA. PERSONS
NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES
WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL
CONSEQUENCES AND ALSO FOR ANY OTHER
MISREPRESENTATION ETC.

BY ORDER
Controller of Publication

NAME CHANGE

I hitherto known as SUNITA wife of NARENDER SINGH,
residing at G-9 Type-2, Police Station, Chanakya Puri, New
Delhi-110021, have changed my name and shall hereafter be
known as SUNITA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA
[Signature (in existing old name)]

1—390 GI/2024

(5283)

I, NISSHANT VIJAY NARULA S/o Late VIJAY KUMAR
NARULA, R/o 501, Tulip Tower, F.M. Garden City, Jarauli
Kalan, Distt. Firozabad-283203, have changed the name of
my minor son RUCHIT NARULA, aged 17 years and he
shall here after be known as RRUCHIT N NARULA.

It is certified that I have complied with other legal
requirements in this connection.

NISSHANT VIJAY NARULA
[Signature of Guardian]

I hitherto known as RAJ KUMAR S/o SOHAN LAL,
R/o C-787, Rajeev Colony, Mohan Nagar, Ghaziabad
UP-201007, have changed my name and shall hereafter be
known as SANJEEV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR
[Signature (in existing old name)]
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I hitherto known as SONU S/o OM PRAKASH SHARMA,
R/0 531, Block-C-2, Harsh Vihar, Delhi-110093, have changed
my name and shall hereafter be known as SURENDER
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SONU
[Signature (in existing old name)]

I hitherto known as BRIJ BHUSHAN MADHRA alias
BRI1J BHUSHAN S/o Shri B.K MADHRA, R/o H.No.-123,
Sector-1, R.K Puram, New Delhi-110022, have changed my
name and shall hereafter be known as BRIJ BHUSHAN
MADHRA.

It is certified that I have complied with other legal
requirements in this connection.

BRIJ BHUSHAN MADHRA alias BRIJ BHUSHAN
[Signature (in existing old name)]

I hitherto known as CHETAN son of Shri DALBIR SINGH,
residing at 6, G/F, Andheri Bagh, Desu Colony Sector-A,
Vasant Kunj, South West Delhi, Delhi-110070, have changed
my name and shall hereafter be known as CHETAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHETAN
[Signature (in existing old name)]

I hitherto known as RINA wife of Shri ANIL KUMAR
YADAYV, residing at F-374 E, F-Block, Phase-VI, Aya Nagar
Ext., Delhi-110047, have changed my name and shall hereafter
be known as BEENA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RINA
[Signature (in existing old name)]

I hitherto known as MAMTA GULATI alias SHREYA
KUKREJA D/o Sh. SUBHASH CHAND GULATI wife
of Shri EKANT KUKREIJA, R/o H.No. 19/5, East Park Road,
Karol Bagh, Delhi-110005, have changed my name and shall
hereafter be known as SHREYA KUKREJA.

It is certified that I have complied with other legal
requirements in this connection.

MAMTA GULATT alias SHREYA KUKREJA
[Signature (in existing old name)]

I hitherto known as SANJEEV KUMAR S/o BABU LAL
GUPTA, R/o House No.RZC-150, Nihal Vihar, VTC: Nangloi,
Sub District: Punjabi Bagh, District: West Delhi, State:
Delhi-110041, have changed my name and shall hereafter be
known as SANJU GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR
[Signature (in existing old name)]

I, GAURAV AGGARWAL son of Shri VISHAN SWAROOP
AGGARWAL, residing at G2, 18/170, Sangam Vihar, Holi
Chowk, South East, NCT of Delhi-110080, have changed the
name of my minor daughter RIYANSHI AGGARWAL, aged
03 years and she shall hereafter be known as ANAIRA
AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV AGGARWAL
[Signature of Guardian]

I hitherto known as POOJA WADHWA alias POOJA
NARANG D/o BHAGWAN DASS WADHWA W/o SUMIT
NARANG, R/o House No.15, Block-BJ, West Shalimar Bagh,
Delhi-110088, have changed my name and shall hereafter be
known as POOJA NARANG.

It is certified that I have complied with other legal
requirements in this connection.

POOJA WADHWA alias POOJA NARANG
[Signature (in existing old name)]

I hitherto known as ANUVRAT SUNIL S/o SUNIL
PANDEY, R/o0 P-283/2, Vikram Vihar, Shankar Vihar, Delhi
Cantt., South West Delhi, Delhi-110010, have changed my
name and shall hereafter be known as ANUVRAT PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

ANUVRAT SUNIL
[Signature (in existing old name)]

I hitherto known as MANSI D/o DILIP SINGH,
R/0 672/80, Mehla Mohalla, Madanpur Khadar, VTC: Sarita
Vihar, PO: Sarita Vihar, Sub. District: Kalkaji, District: South
Delhi, Delhi-110076 have changed my name and shall hereafter
be known as MANSI BHATTI.

It is certified that I have complied with other legal
requirements in this connection.

MANSI
[Signature (in existing old name)]
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I hitherto known as PRIYANSHU S/o DEEP KUMAR,
Residing at 26, Jawahar Nagar, Bareilly, Bareilly, Uttar Pradesh
-243001, have changed my name and shall hereafter be
known as PRIYANSHU BHARTT.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANSHU
[Signature (in existing old name)]

I hitherto known as SIMON PATHAK S/o SUNIL
PATHAK, residing at 922, Sudama Nagar, Indore,
Madhya Pradesh-(452009), have changed my name and shall
hereafter be known as SHIVOM PATHAK.

It is certified that I have complied with other legal
requirements in this connection.

SIMON PATHAK
[Signature (in existing old name)]

I hitherto known SANGEETA SARAN alias SANGEETA
DEVI D/o Lt. BHAGWAN SARAN W/o JITENDRA KUMAR,
R/o 34/76, D - 19, Nagla Latoori Singh Devori Road Agra
282001, have changed my name and shall hereafter be known
as SANGEETA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SANGEETA SARAN alias SANGEETA DEVI
[Signature (in existing old name)]

I hitherto known as DAKSH alias DAULAT RAM
S/o PRAKASH, R/o C-36, C Block, Chander Vihar, Mandawali
Fazalpur, PO Shakarpur, Distt. East Delhi-110092, have
changed my name and shall hereafter be known as DAULAT
RAM.

It is certified that I have complied with other legal
requirements in this connection.

DAKSH alias DAULAT RAM
[Signature (in existing old name)]

I, SANJAY PAL S/o OM PAL SINGH, R/o 141, Sharifabad
Rajapur, Farrukh Nagar, Ghaziabad, Uttar Pradesh-201003,
have changed the name of my minor son ADITYA, aged
10 year and he shall hereafter be known as ARYAN.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY PAL
[Signature of Guardian]

I hitherto known as NILAM DEVI W/o Shri PRAMOD
KUMAR, R/o S-67, Sanjay Colony, Okhla Phase-2,
New Delhi-110020, have changed my name and shall hereafter
be known as PRATIMA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

NILAM DEVI
[Signature (in existing old name)]

I hitherto known as VARUN YADAV S/o BHOLA NATH
YADAVY, resident of House No. 83 B 3rd Floor Left Side Gali
No. 2 Govindpuri Kalkaji, New Delhi - 110019, have changed
my name and shall hereafter be known as VERUN YADAV.

It is certified that I have complied with other legal
requirements in this connection.

VARUN YADAV
[Signature (in existing old name)]

I hitherto known as MEENA DEVI W/o SHIV CHARAN
SINGH, R/o 58, Sihora Govind Nikat Bank Colony,
Moradabad, Uttar Pradesh-244001, have changed my name
and shall hereafter be known as SUMAN.

It is certified that I have complied with other legal
requirements in this connection.

MEENA DEVI
[Signature (in existing old name)]

I hitherto known as ARUN KUMAR SHARMA alias
ARUN KUMAR S/o JAGDISH PRASAD, resident of flat
No. B-7/33, Sector-17, Rohini, Delhi-110089, have changed
my name and shall hereafter be known as ARUN KUMAR
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR SHARMA alias ARUN KUMAR
[Signature (in existing old name)]

I, CHARAN DEV TOKAS S/o RAJPAL TOKAS,
R/0 355D, Munirka Village, Delhi-110067, have changed the
name of my minor son JAGRIT, aged 15 years and he shall
hereafter be known as JAGRIT TOKAS.

It is certified that I have complied with other legal
requirements in this connection.

CHARAN DEV TOKAS
[Signature of Guardian]
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I hitherto known as MITHLESH PAL W/o Late SHIV NATH
PAL, R/o RZ-522/405, Gali No-15F, Kh No-405, Old No-37,
T/F Back Side, Shiv Puri, Sagarpur, South West Delhi,
Delhi-110046, have changed my name and shall hereafter be
known as MITHILESH PAL.

It is certified that I have complied with other legal
requirements in this connection.

MITHLESH PAL
[Signature (in existing old name)]

I, VINOD DORA S/0o POORAN CHAND DORA, R/o H.No.-
4/26, Second Floor, Block-4, Geeta Colony, Fire Station Road,
Gandhi Nagar, East Delhi-110031, have changed the name of
my minor son VIRAT DORA, aged 3 year and he shall
hereafter be known as ANHAD DORA.

It is certified that I have complied with other legal
requirements in this connection.

VINOD DORA
[Signature of Guardian]

I hitherto known as GAURAV S/o Sh. DEV NARAYAN,
R/o H.No.-A5, Gali No-1, Surya Vihar, Part-1, Sehatpur, Amar
Nagar, Sec-91, Faridabad, Haryana-121003, have changed my
name and shall hereafter be known as GAURAV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV
[Signature (in existing old name)]

I hitherto known as RAMESH CHANDER alias RAMESH
VERMA alias RAMESH CHANDER VERMA S/o KESHO
DASS VERMA, R/o H.No.-3/59, Subhash Nagar, Tagore
Garden, West Delhi, Delhi-110027, have changed my name
and shall hereafter be known as RAMESH CHANDER
VERMA.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH CHANDER alias RAMESH VERMA alias
RAMESH CHANDER VERMA
[Signature (in existing old name)]

I hitherto known as KALICHARAN S/o KIRAN PAL
SINGH, R/o Titota Urf Birgaon, Bulandshahr, Uttar Pradesh-
202394, have changed my name and shall hereafter be known
as ANKIT RAGHAV.

It is certified that I have complied with other legal
requirements in this connection.

KALICHARAN
[Signature (in existing old name)]

I, VINOD SINGH S/o SHRIRAMCHARAN, R/o H.No.-5/6,
Singhal Sweet, Tigri, Hanuman Mandir, Devli, South Delhi,
Delhi-110080, have changed the name of my minor daughter
TRSIT, aged 10 year and she shall hereafter be known as
SHRSHTI.

It is certified that I have complied with other legal
requirements in this connection.

VINOD SINGH
[Signature of Guardian]

I hitherto known as RAHUL KUMAR SINGH S/o DEO
KUMAR SINGH, R/o- Salempur, Jogta, PO- Jokta, Distt.-
Bhojpur, Bihar- 802161, have changed my name and shall
hereafter be known as RAUSHAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL KUMAR SINGH
[Signature (in existing old name)]

I, SALMAN KHAN S/o SIRAJUDDIN, R/o House
No. B-93, Block - B, Mange Ram Park, Ph - 2, Budh Vihar,
North West Delhi, Delhi - 110086, have changed the name of
my minor Son's FARHAN SAIFI alias ARHAB SAIFI, aged
3 years and he shall hereafter be known as ARHAB SAIFI.

It is certified that I have complied with other legal
requirements in this connection.

SALMAN KHAN
[Signature of Guardian]

I hitherto known as SOURABH KASHYAP alias
SOURABHH KASHYAP S/o RAMAN KUMAR, R/o B-102/
4, Indra Gandhi Park, Naraina Industrial Area Phase-1,
South West Delhi, Delhi-110028, have changed my name and
shall hereafter be known as SAURAV KUMAR KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

SOURABH KASHYAP alias SOURABHH KASHYAP
[Signature (in existing old name)]

I hitherto known as SAHAJ WADHWA S/o VIPIN
WADHWA, R/o FD-58, Pitampura North west Delhi-110034,
have changed my name and shall hereafter be known as
SAHAJ RAJ WADHWA.

It is certified that I have complied with other legal
requirements in this connection.

SAHAJ WADHWA
[Signature (in existing old name)]
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I hitherto known as NEERAJ KUMAR BATRA son of
RAMESH CHANDER BATRA, residing at 3/38, Block-3,
Malviya Nagar, S.O. South Delhi, Delhi-110017, have changed
my name and shall hereafter be known as NIRMAL BATRA.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ KUMAR BATRA
[Signature (in existing old name)]

I hitherto known as SATENDRA KUMAR S/o0 SHOURAN
SINGH, R/o 1805, Palam Gurgaon Road, Dundahera, Industrial
Complex, Dundahera, Gurgaon Haryana-122016, have
changed my name and shall hereafter be known as JITENDRA
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATENDRA KUMAR
[Signature (in existing old name)]

I, LEKH RAJ S/o RAM SAWROOP, R/o RZ-221B/396,
Gali No.-12, Shiv Puri, West Sagarpur South West Delhi
Delhi-110046, have changed the name of my minor son
VIAAN, aged 13 years and he shall hereafter be known as
HRIDAY.

It is certified that I have complied with other legal
requirements in this connection.

LEKH RAJ
[Signature of Guardian]

I hitherto known as AMRITA LAGOON D/o DILIP
LUGUN, R/o 1903, Pillanji Village, Kotla Mubarak Pur, Lodhi
Road, Central Delhi, Delhi-110003, have changed my name
and shall hereafter be known as AMRITA LUGUN.

It is certified that I have complied with other legal
requirements in this connection.

AMRITA LAGOON
[Signature (in existing old name)]

I, MOHD JAVED S/o MOHD ZAHID, R/o H.No.-E-26,
Madipur, JJ Colony, Madipur, West Delhi, Delhi-110063, have
changed the name of my minor son MOHD JIYAN, aged
10 years and he shall hereafter be known as MOHD ZA ARIB.

It is certified that I have complied with other legal
requirements in this connection.

MOHD JAVED
[Signature of Guardian]

I hitherto known as AMIT MEHTA S/o ASHOK MEHTA,
R/o Flat No-313, Nav Sansad Vihar Society, Sector-22, Plot
No-4, Dwarka, New Delhi-110075, have changed my name
and shall hereafter be known as AMITT MEHTTA.

It is certified that I have complied with other legal
requirements in this connection.

AMIT MEHTA
[Signature (in existing old name)]

I hitherto known as NAVEEN BHARTIYA S/o OM
PRAKASH BHARTIYA, residing at House No-1279, Huda
Complex, Near Comnuty Centre, Sector-3, Ballabgarh,
Faridabad, Haryana-121004, have changed my name and
shall hereafter be known as NAVEEN KUMAR BHARTIYA.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN BHARTIYA
[Signature (in existing old name)]

I hitherto known as SAJEEVU A alias SAJEEV. A
S/o Late AYYAPPAN NAIR, R/o RZ-D-1/80, Gali No-7,
Dasharat Puri Metro Station, Mahavir Enclave, Palam Village,
South West Delhi, Delhi-110045, have changed my name
and shall hereafter be known as SAJEEV. A.

It is certified that I have complied with other legal
requirements in this connection.

SAJEEVU A alias SAJEEV. A
[Signature (in existing old name)]

I hitherto known as VISHAKHA GUPTA D/o RAVINDER
KUMAR GUPTA W/o MOHIT BANURA, R/o 116B BW
Appartments, Shalimar Bagh, Delhi-110088, have changed
my name and shall hereafter be known as VISHAKHA GUPTA
BANURA.

It is certified that I have complied with other legal
requirements in this connection.

VISHAKHA GUPTA
[Signature (in existing old name)]

I, PARS DEEP S/o JAI DEEP, R/o B-70, Mariyam Nagar,
Near I.T.I. Ghaizabad, Uttar Pradesh-201001, have changed
the name of my minor son ARJUN BHATT aged 7 years and
he shall hereafter be known as VAIDANSH BHATI.

It is certified that I have complied with other legal
requirements in this connection.

PARS DEEP
[Signature of Guardian]
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I hitherto known as ANIL S/o TARIF SINGH, R/o 69, A-
Block, Masood Pur Village, Distt. South West Delhi, Delhi-
110070, have changed my name and shall hereafter be known
as ANIL MALIK.

It is certified that I have complied with other legal
requirements in this connection.

ANIL
[Signature (in existing old name)]

I hitherto known as JASWANT SINGH alias GHAMANDI
LAL S/o ABHEY RAM, R/o 349/7, Defence Colony, Ram Lila
Ground, Jhajjar, Haryana, have changed my name and shall
hereafter be known as GHAMANDI LAL.

It is certified that I have complied with other legal
requirements in this connection.

JASWANT SINGH alias GHAMANDI LAL
[Signature (in existing old name)]

I hitherto known as GAURAV KUMAR S/o BALJOR
SINGH, residing at Gangahari, Mudi Bakapur, PO: Mundi
Bakapur, DIST: Bulandshahr, Uttar Pradesh - 245407, have
changed my name and shall hereafter be known as ABHAY
JAAT.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV KUMAR
[Signature (in existing old name)]

I hitherto known as Km. MILI WAHAL alias NEHA
ARORA D/o SURENDER KUMAR WAHAL W/o ANIL
ARORA, R/o 46, AG.C.R Enclave, South Shahdara, East
Delhi, Delhi-110092, have changed my name and shall
hereafter be known as NEHA ARORA.

It is certified that I have complied with other legal
requirements in this connection.

Km. MILI WAHAL alias NEHA ARORA
[Signature (in existing old name)]

I hitherto known as KHUSHI alias BABLI D/o SANTOSH,
R/o Nai Basti, PO: Deori Singhpura, Sub District: Mauranipur,
District: Jhansi, Uttar Pradesh-284205, have changed my
name and shall hereafter be known as BABLI.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHI alias BABLI
[Signature (in existing old name)]

I, GOVIND SINGH S/o CHANDRA SINGH, R/o BF-39,
Madangir, New Delhi-110062, have changed the name of my
minor daughter GINNI BISHT aged 2 years and she shall
hereafter be known as HITIKA BISHT.

It is certified that I have complied with other legal
requirements in this connection.

GOVIND SINGH
[Signature of Guardian]

I hitherto known as ANITA PATHAK alias NITA PATHAK
daughter of BRIJ BHAN PANDEY and wife of VINOD
PATHAK, residing at RZR-99, Block-PB, Chankya place-2,
D.K. Mohan Garden, Delhi-110059, have changed my name
and shall hereafter be known as NITA PATHAK.

It is certified that I have complied with other legal
requirements in this connection.

ANITA PATHAK alias NITA PATHAK
[Signature (in existing old name)]

I hitherto known as VISHWANATH PRASAD MANDAL
S/o JAGESHWAR PRASAD, R/o Village Dhapri, PO
Ramcharitra Maidan, Haveli Kharagpur, Distt. Munger,
Bihar-811213, have changed my name and shall hereafter be
known as VISHWANATH PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

VISHWANATH PRASAD MANDAL
[Signature (in existing old name)]

I hitherto known as ANU W/o PRAVEEN KUMAR
AGNIHOTRI, R/o- Bedipur, Bilhaur, PO- Bilhaur, Dist- Kanpur
Nagar, Uttar Pradesh- 209202, have changed my name and
shall hereafter be known as KM ANU.

It is certified that I have complied with other legal
requirements in this connection.

ANU
[Signature (in existing old name)]

I hitherto known as SHANTI DEVI W/o PAHLU RAM,
residing at 1389, Phase - 3, J J Cluster, Madanpur Khadar,
Sarita Vihar, South Delhi, Delhi-110076, have changed my
name and shall hereafter be known as PRAKASH DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SHANTI DEVI
[Signature (in existing old name)]
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I hitherto known as ANIL KUMAR alias ANIL KUMAR
SABHARWAL S/o DEV RAJ, R/o C-43, Jangpura Extn.,
Jangpura, South Delhi, Jangpura, Delhi-110014, have changed
my name and shall hereafter be known as ANIL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR alias ANIL KUMAR SABHARWAL
[Signature (in existing old name)]

I hitherto known as GAURAV S/o SADA NAND,
R/o C-22A, Azad Colony, Phase-2, Budh Vihar, Sultan Puri
C-Block, North West Delhi, Delhi-110086, have changed my
name and shall hereafter be known as MURTI KISHORE.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV
[Signature (in existing old name)]

I hitherto known as MANAV PURI S/o YOGENDAR
PURI, R/o B-1, Moti Nagar, Delhi Industrial Area, Ramesh
Nagar, Delhi-110015, have changed my name and shall
hereafter be known as MANAV BANSI PURI.

It is certified that I have complied with other legal
requirements in this connection.

MANAV PURI
[Signature (in existing old name)]

I hitherto known as SHINEDEEP KAUR DHANJU
D/o JASWANT SINGH DHANIJU, R/o Q. No. 356-B,
Type-III, Rail Coach Factory, Hussainpur, Kapurthala,
Punjab-144602, India, have changed my name and shall
hereafter be known as SHINEDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SHINEDEEP KAUR DHANJU
[Signature (in existing old name)]

I hitherto known as SANTA DEVI alias SANTRA
D/o RAMESHR W/o ANAR SINGH, R/o Near Bharat Shakti
Public School, M-54, Krishan Vihar, PO: Sultanpuri C Block,
DIST: North West Delhi, Delhi-110086, have changed my
name and shall hereafter be known as SANTRA.

It is certified that I have complied with other legal
requirements in this connection.

SANTA DEVI alias SANTRA
[Signature (in existing old name)]

I hitherto known as KM SUNITA alias SUNITA CHAHAR
D/o HARI KISHAN SINGH W/o RAJ KUMAR CHAHAR,
R/o 64, Sector-1, Radhapuram Estate, Mathura, Mathura,
Uttar Pradesh-281001, have changed my name and shall
hereafter be known as KESHAVI.

It is certified that I have complied with other legal
requirements in this connection.

KM SUNITA alias SUNITA CHAHAR
[Signature (in existing old name)]

I hitherto known as ZAHOOR IQBAL ATAR S/o Late
MOHAMMAD ABDULLAH ATTAR employed as Sr.
Accounts Officer in the Office of the PRINCIPAL Accountant
General (A&E), Jammu and Kashmir, Srinagar, residing at
H.NO 135, Lane A, Qammarabad, Qammarwari, Srinagar, have
changed my name and shall hereafter be known as ZAHOOR
IQBAL ATTAR.

It is certified that I have complied with other legal
requirements in this connection.

ZAHOOR IQBAL ATAR
[Signature (in existing old name)]

I hitherto have known as NIMESH KUMAR MOHTA,
son of BABU LAL MOHTA, residing at 493/C/A G T Road(S)
Vivek Vihar Phase-5, Block- 11, Flat No. 4D, P.O.- Shibpur,
P.S.- Shibpur, District- Howrah, State-West Bengal,
Pin- 711102, have changed the name of my minor daughter
TANVI MOHTA aged about 11 years and she shall hereafter
be known as LAVANYA MOHTA.

It is certified that I have complied with other legal
requirements in this connection.

NIMESH KUMAR MOHTA
[Signature of Guardian]

I hitherto known as RAKESH S/o JAGDISH RAM
R/o VPO Mirpur Lakha, Tehsil Aur District SBS Nagar,
Punjab-144421, have changed my name and shall hereafter
be known as RAKESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH
[Signature (in existing old name)]

I hitherto known as SAURAV S/o0 HARJINDER PAL,
House No.57, Dana Mandji, Vpo. Talwan, Teh. Phillaur , Distt.
Jalandhar (Punjab), Pincode-144039, have changed my name
and shall hereafter be known as SAURAV DHALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

SAURAV
[Signature (in existing old name)]
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I hitherto known as KAMLESH RANI D/o MALKIT
RAM W/o AMAR PAL, R/o V.P.O. Sarhal Mundi, Tehsil
Phillaur, Jalandhar, Punjab-144502, have changed my name
and shall hereafter be known as KAMLESH KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH RANI
[Signature (in existing old name)]

I hitherto known as VIJENDER S/o JAGDISH, R/o House
No. 258, Village- Asola, Fateh Pur Beri, South Delhi, Delhi-
110074, have changed my name and shall hereafter be known
as VIIENDER TANWAR.

It is certified that I have complied with other legal
requirements in this connection.

VIJENDER
[Signature (in existing old name)]

I hitherto known as BHIMAVARAPU SUBBARAJU son
of BHAIRAVASWAMY, resident of House No. 4-78,
Ramalayam Street, Thanelanka, Mummidivaram Mandalam,
East Godavari (A.P.) - 533216, have changed my name and
shall hereafter be known as BHIMAVARAPU V. SURIYA
RAJU.

It is certified that I have complied with other legal
requirements in this connection.

BHIMAVARAPU SUBBARAJU
[Signature (in existing old name)]

I hitherto known as SUHAN NAIK S/o K
VISHALAKSHA, R/o Girish Nilaya, Hosabettu, Manjeshwar
Post, Kasaragod, Kerala-671323, have changed my name
and shall hereafter be known as SUHAN VISHALAKSHA
NAIK.

It is certified that I have complied with other legal
requirements in this connection.

SUHAN NAIK
[Signature (in existing old name)]

I hitherto known as SUNITA KAUR D/o JAIMAL SINGH,
residing at Leelan West, Village Lilan, PO Leelan, Tehsil
Jagraon, District Ludhiana, Punjab-142033, India, have
changed my name and shall hereafter be known as HARLEEN
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA KAUR
[Signature (in existing old name)]

I, NANAK CHAND S/o MADAN LAL, residing at House
No. 521, Model Town, Bhagat Nagar, Hoshiarpur, Punjab,
146001, have changed the name of my minor daughter
VEDANSHI, aged 6 years and shall hereafter be known as
VEDANSHI GOGNA.

It is certified that I have complied with other legal
requirements in this connection.

NANAK CHAND
[Signature of Guardian]

I hitherto known as TEJVEER SINGH S/o BIRINDER
SINGH, residing at House No. 779, Punjab Mala Nagar,
Pakhowal Road Model Town (Ludhiana), Model Town
(Ludhiana), Ludhiana, Ludhiana Punjab-141002, have changed
my name and shall hereafter be known as TEJVEER SINGH
SAROYE.

It is certified that I have complied with other legal
requirements in this connection.

TEJVEER SINGH
[Signature (in existing old name)]

I, TAMILARASI SUBRAMANI W/o DHANASEKAR
MURUGESAN, residing at No. 517, 4Th Cross, Bellandur
Main Road, After Star Bekary, Bellandur, Bengaluru,
Karnataka-560103, have changed the name of my minor son
TEJAS D aged 14 years and he shall hereafter be known as
TEJAS DHANASEKAR.

It is certified that I have complied with other legal
requirements in this connection.

TAMILARASI SUBRAMANI
[Signature of Guardian]

I hitherto known as ANIL KUMAR S/o RAM JEE LAL,
residing at I-22, Yamunapuram, Near Modern Public School,
Bulandshahr, Uttar Pradesh-203001, have changed my name
and shall hereafter be known as ANIL VERMA.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR
[Signature (in existing old name)]

I hitherto known as BOYINA LAKSHMAMMA
W/o LATE NAGENDRA, residing at Plot No. 1, Ward
No. 35, Gayathri Nagar, Bharath Gas Gowdan, Havambhavi,
Gandhinagar, Bellary, Karnataka-583103, have changed my
name and shall hereafter be known as LAKSHMI.

It is certified that I have complied with other legal
requirements in this connection.

BOYINA LAKSHMAMMA
[Signature (in existing old name)]
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I hitherto known as SAVITHA W/o ESHWARAPPA,
residing at Badigondanahalli, Madhugiri Taluk,
Kotagarlahalli, Tumkuru, Karnataka-572132, have changed
my name and shall hereafter be known as RANGATHAYEE.

It is certified that I have complied with other legal
requirements in this connection.

SAVITHA
[Signature (in existing old name)]

I hitherto known as TANMAYA KUMAR Son of
Shri RAJESH KUMAR, residing at 56, Kalibari Apartment,
Udyan Marg, New Delhi-110001, have changed my name
and shall hereafter be known as TANMAYA KRISHNA.

It is certified that I have complied with other legal
requirements in this connection.

TANMAYA KUMAR
[Signature (in existing old name)]

I hitherto known as BINDU THOTTAKATH JOSEPH
D/o JOSEPH THOTTAKATH, residing at St Teresa's
Generalate, Geddalahally, Kothanu, Bengaluru, Karnataka-
560077, have changed my name and shall hereafter be known
as TERESITA THOTTAKATH.

It is certified that I have complied with other legal
requirements in this connection.

BINDU THOTTAKATH JOSEPH
[Signature (in existing old name)]

I hitherto known as A C MADHU S/o A R
CHANDRASHEKAR, residing at No. 5, 1st Cross Road,
Muniveerappa Block, Palace Guttahalli, Bangalore,
Karnataka-560003, have changed my name and shall hereafter
be known as CHANNABASAPPA A C.

It is certified that I have complied with other legal
requirements in this connection.

A C MADHU
[Signature (in existing old name)]

I hitherto known as MUSTAKIMA KHATUN alias
MUSTIKA KHATUN alias MUSTKIMA KHATOON
D/o RUSTAM ANSARI W/o ZAKIR HUSSAIN ANSARI,
residing at RZF-205A, Gali No. 20, Sadh Nagar-2, Palam
Colony, Delhi-110045, have changed my name and shall
hereafter be known as MUSTAKIMA KHATUN.

It is certified that I have complied with other legal
requirements in this connection.

MUSTAKIMA KHATUN alias MUSTIKA KHATUN alias
MUSTKIMA KHATOON
[Signature (in existing old name)]

I hitherto known as ANIL KUMAR S/0 BANVARI GUPTA,
residing at 12/105, Near Khalil Market, Sector-12, Indira
Nagar, Lucknow, Uttar Pradesh-226016, have changed my
name and shall hereafter be known as ANIL KUMAR GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR
[Signature (in existing old name)]

I, RAGHU G S/o GANGADHAR L, residing at No. 117,
3rd Cross, 4th Main, Sreenivasa Nagara, BSK 1st Stage
Bengaluru, Karnataka-560050, have changed the name of my
minor son KUSHANTH R aged 14 years and he shall
hereafter be known as ANVIK KAVAN GOWDA.

It is certified that I have complied with other legal
requirements in this connection.

RAGHU G
[Signature of Guardian]

I hitherto known as RAMESH CHAND S/o KHUSHAL
SINGH, residing at H.No. 27/3, Gali No. 01, Vikas Nagar,
Panchsheel Enclave, Uttam Nagar, D.K. Mohan Garden, Delhi-
110059, have changed my name and shall hereafter be known
as RAMESH CHANDRA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH CHAND
[Signature (in existing old name)]

I hitherto known as SIDDANT GHEMEARY CHETTRI
S/o0 SAGAR GHEMEARY, residing at Mitra Bhawan Pound
Raod, Darjeeling, have changed my name and shall hereafter
be known as SIDDANT GHEMARY.

It is certified that I have complied with other legal
requirements in this connection.

SIDDANT GHEMEARY CHETTRI
[Signature (in existing old name)]

I hitherto known as RAYAR H S/o RAMAPPA, residing
at No. 1322/B 6th Main, 6th Cross, Triveni Road,
Yeshwanthapura, Karnataka-560022, have changed my name
and shall hereafter be known as R HANUMANTHARAYA.

It is certified that I have complied with other legal
requirements in this connection.

RAYA R H
[Signature (in existing old name)]
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I, MURUGAVEL SAMBASIVAM S/o SAMBASIVAN N,
R/0 R1701, Tower-R, Great Value Sharanam, Sector-107, Noida
201304, Uttar Pradesh, have changed the name of my minor
son JOGESH M, aged 11 years, and he shall hereafter be
known as JOGESH MURUGAVEL.

It is certified that I have complied with other legal
requirements in this connection.

MURUGAVEL SAMBASIVAM
[Signature of Guardian]

I hitherto known as NEENA KUMARI W/o INDER
PAL, R/o Ward No. 10, Pahuwind Road, Adda Bhikhiwind,
Tehsil Patti, Distt. Tarn Taran, Punjab-143303, have changed
my name and shall hereafter be known as PINKY SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NEENA KUMARI
[Signature (in existing old name)]

I hitherto known as MUKUND KUMAR S/0 NARAYAN
PATEL, R/o # 5-5-377/32, Near Mahatama Gandhi School,
Vivekanand Nagar, Yadgir Post, Yadgir, Karnataka-585202,
have changed my name and shall hereafter be known as
MUKESH.

It is certified that I have complied with other legal
requirements in this connection.

MUKUND KUMAR
[Signature (in existing old name)]

I hitherto known as VAIBHAV S/o0 ROHITASHWA
RAM MITTAL, R/o H.No. 3149, Sector-15, Sonipat, Haryana-
131001, have changed my name and shall hereafter be known
as VAIBHAV MITTAL.

It is certified that I have complied with other legal
requirements in this connection.

VAIBHAV
[Signature (in existing old name)]

I hitherto known as MANPREET SINGH S/o DARSHAN
SINGH, R/o Vill. Aulakh Kalan, Teh. Batala, Distt. Gurdaspur,
Punjab PIN-143527, have changed my name and shall
hereafter be known as SINGH MANPREET.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET SINGH
[Signature (in existing old name)]

I hitherto known as SUKHJEET KAUR CHANNA
W/o BALJINDER SINGH CHANNA, R/o H.No. 12, Punjab
Avenue Ladhewali Road, Near Partap Palace, PS Sadar, Distt.
Jalandhar, Punjab-144007, have changed my name and shall
hereafter be known as SUKHJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SUKHJEET KAUR CHANNA
[Signature (in existing old name)]

I, GANNAVARAPU SUBRAHMANYESWARA RAO
S/o GANNAVARAPU SATYANARAYANA, residing at
H.No. 2-1, Mallapalem, Patha Gannavaram Mandal, East
Godavari, Andhra Pradesh-533240, have changed the name
of my minor daughter GANNAVARAPU S S V SAI
AMRUTHA VARSHINI aged 12 years and she shall hereafter
be known as GANNAVARAPU YASHESHWINI.

It is certified that I have complied with other legal
requirements in this connection.

GANNAVARAPU SUBRAHMANYESWARA RAO
[Signature of Guardian]

I hitherto known as MOUMITA DEBNATH alias BRINDA
CHUGH D/o SEKHAR DEBNATH W/o YOGESH CHUGH,
residing at No. 8§74 B, 5th Cross, 4th Main Hal 3rd Stage,
Bangalore, Karnataka-560075, have changed my name and
shall hereafter be known as BRINDA CHUGH.

It is certified that I have complied with other legal
requirements in this connection.

MOUMITA DEBNATH alias BRINDA CHUGH
[Signature (in existing old name)]

I, K RIYAZ AHAMED S/o K ABDUL KHADAR, residing
at The AKP Mansion, No. 355/48 Naganagowda Colony,
Bheem Nagar P B Road Amaravathi, 1st Main, Ist Cross,
Harihara, Karnataka-577601, have changed the name of my
minor daughter MAHIN aged 17 years and she shall hereafter
be known as HABEEBUNNISA.

It is certified that I have complied with other legal
requirements in this connection.

K RIYAZ AHAMED
[Signature of Guardian]

I, BHOOPENDER S/o BIRENDER SINGH, residing at
House No.-167, Ward No.-5, Gokalpur(211), Jant, Rewari,
Haryana-122502, have changed the name of my minor
daughter ANJALI aged 17 years and she shall hereafter be
known as CHESHTA.

It is certified that I have complied with other legal
requirements in this connection.

BHOOPENDER
[Signature of Guardian]
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I hitherto known as ADITI C UMESH W/o H R PRATHAP,
R/o # 24 EWS, 2nd Floor, 2nd Main, Kuvempunagar 1st
Stage, Kuvempunagar, Kuvempunagar Post, Mysuru,
Karnataka-570023, have changed my name and shall hereafter
be known as ADITHI C UMESH.

It is certified that I have complied with other legal
requirements in this connection.

ADITI C UMESH
[Signature (in existing old name)]

I, KANTHARAJA B V S/o VENKATARANGAIAH,
R/o No. 203, D Block, Annapoorneshwari Nagara Police
Quarters, Nagarahavi 2nd Stage, Nagarbhavi, Bangalore
North, Bengaluru, Karnataka-560072, have changed the name
of my minor daughter BRUNDA GOWDA K aged 15 years
and she shall hereafter be known as YASHMITA K.

It is certified that I have complied with other legal
requirements in this connection.

KANTHARAJA BV
[Signature of Guardian]

I hitherto known as ANJANEYA G S/o Erappa G, R/o #4,
Siddapura Vaddarahatti, Gundumunugu, Bellary, Karnataka-
583126, have changed my name and shall hereafter be known
as ANJINAPPA G.

It is certified that I have complied with other legal
requirements in this connection.

ANJANEYA G
[Signature (in existing old name)]

I hitherto known as RAJA SINGH S/o0 SAWRAN SINGH
R/0 VPO Sansra Kalan, Tehsil Ajnala, Distt. Amritsar-143102,
Punjab, have changed my name and shall hereafter be known
as RAJPAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJA SINGH
[Signature (in existing old name)]

I hitherto known as MALKEET SINGH S/o AVTAR
SINGH, R/o Village Sukha Raju, Distt Gurdaspur-143511,
Punjab, have changed my name and shall hereafter be known
as SINGH MALKEET.

It is certified that I have complied with other legal
requirements in this connection.

MALKEET SINGH
[Signature (in existing old name)]

I hitherto known as ROHIT S/o ASHOK KUMAR,
R/o VPO Salempur, Tehsil & Distt Hoshiarpur, Punjab, have
changed my name and shall hereafter be known as ROHIT
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT
[Signature (in existing old name)]

I hitherto known as GURMEET KAUR W/o PARMJEET
SINGH, R/o Vill. Ajitwal, Tehsil & Distt Moga-142053, Punjab,
have changed my name and shall hereafter be known as
KAUR GURMEET.

It is certified that I have complied with other legal
requirements in this connection.

GURMEET KAUR
[Signature (in existing old name)]

I hitherto known as RIDDHISH PANKAJ KOLI
S/o PANKAJ KOLLI, residing at C-3/901, Pramukh Greens,
Chala, Vapi, Valsad, Gujarat-396191, have changed my name
and shall hereafter be known as RIDDHISH PANKAJ PATEL.

It is certified that I have complied with other legal
requirements in this connection.

RIDDHISH PANKAJ KOLI
[Signature (in existing old name)]

I hitherto known as AJEET SIAL alias AJIT S SIAL
S/o GURSHARAN SINGH SIAL, residing at B-105, GK-1,
Greater Kailash, Delhi-110048, have changed my name and
shall hereafter be known as AJIT SINGH SIAL.

It is certified that I have complied with other legal
requirements in this connection.

AJEET SIAL alias AJIT S SIAL
[Signature (in existing old name)]

I hitherto known as SHANKRAPPA DHARMAPPA
LAMANI S/o DHARMAPPA LAMANI PAWAR, residing
at Ward No-21 H No-41 Near Z P Office Kankdas, Badawane,
Bijapur Hudco Colony, Vijayapura, Karnataka-586109, have
changed my name and shall hereafter be known as
SHANKRAPPA DHARMAPPA PAWAR.

It is certified that I have complied with other legal
requirements in this connection.

SHANKRAPPA DHARMAPPA LAMANI
[Signature (in existing old name)]
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I hitherto known as BIMLA W/o DHARAM PAL SINGH,
R/o F-47, Lawrence Road, Centre Revenue Colony, Distt.
Amritsar-143001, Punjab, have changed my name and shall
hereafter be known as BIMAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BIMLA
[Signature (in existing old name)]

I, NEETHU SUDHAKAR W/o LIJU P, residing at
Neelambari, Mokavoor, Eranhikkal, Elathur, Kozhikode,
Kerala-673303, have changed the name of my minor son
JAGANNATHAN P aged 12 years and he shall thereafter be
known as ADRIAN N.

It is certified that I have complied with other legal
requirements in this connection.

NEETHU SUDHAKAR
[Signature of Guardian]

I hitherto known as EDGAR ADOLFIS WILLIAMS
S/o PATRICK WILLIAMS, residing at Main Road
Sundernagar, Near Ram Mandir, Purihasa, East Singhbhum,
Jharkhand-832107, have changed my name and shall hereafter
be known as EDGAR WILLIAMS.

It is certified that I have complied with other legal
requirements in this connection.

EDGAR ADOLFIS WILLIAMS
[Signature (in existing old name)]

I hitherto known as NAMDEYV S/o VITHAL JADHAV,
residing at 4 Narayanpur Thanda, Basavakalyan Bidar,
Karnataka-585327, have changed my name and shall hereafter
be known as GANAPATI.

It is certified that I have complied with other legal
requirements in this connection.

NAMDEV
[Signature (in existing old name)]

I hitherto known as ANITA RANI W/o AMIT KUMAR,
residing at Near Bus Stand VPO Dholwaha, Hoshiarpur,
Punjab-144206, have changed my name and shall hereafter
be known as ANITA THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

ANITA RANI
[Signature (in existing old name)]

I, SUDHIR CHAURASIA S/o SHIV SHANKAR
CHAURASIA, residing at 704, Skyland Apartment, Gurugram,
Haryana-122001, have changed the name of my minor
daughter MIRAYA RAHEJA aged 01 year and she shall
thereafter be known as MIRAYA RAHEJA CHAURASIA.

It is certified that I have complied with other legal
requirements in this connection.

SUDHIR CHAURASIA
[Signature of Guardian]

I, SHUKLENDU RAVINDRA KATDARE S/o RAVINDRA
NARHAR KATDARE, residing at No. B-005 Admirality
Square, 6th Main, 13th Cross, Indiranagar, Bangalore,
Karnataka-560038, have changed the name of my minor
daughter SALONI S KATDARE aged 17 years and she shall
thereafter be known as SALONI SHUKLENDU KATDARE.

It is certified that I have complied with other legal
requirements in this connection.

SHUKLENDU RAVINDRA KATDARE
[Signature of Guardian]

I, GADI TIRUPATHI S/o RAMASWAMI, R/o D.No. 2-
68, Venkatapuram Colony Village, Nivagam Post, Kotturu
Mandalam, Srikakulam District, Andhra Pradesh-532457, have
changed the name of my minor son GADI NANDISH, aged
8 Months and he shall hereafter be known as GADI NAVTEJ.

It is certified that I have complied with other legal
requirements in this connection.

GADI TIRUPATHI
[Signature of Guardian]

I hitherto known as SANGEETA DUREJA W/o JAI
KUMAR AHUIJA, residing at 1636, Outram Line, Kingsway
Camp, Delhi-110009, have changed my name and shall
hereafter be known as SANGEETA AHUJA.

It is certified that I have complied with other legal
requirements in this connection.

SANGEETA DUREJA
[Signature (in existing old name)]

I hitherto known as NEELAM RANI D/o BALDEV SINGH,
residing at VPO. Bhanohar Ludhiana, Punjab-141102, have
changed my name and shall hereafter be known as
RAMANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM RANI
[Signature (in existing old name)]
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I hitherto known as KALPNA TEWARI wife of Late
PANKAJ KUMAR TEWARI D/o Late ANAND SWARUP
SHUKLA, residing at 149 B, Block B, Swaraj Nagar, Panki,
Kanpur Nagar-208020, have changed my name and shall
hereafter be known as KALPANA TEWARI.

It is certified that I have complied with other legal
requirements in this connection.

KALPNA TEWARI
[Signature (in existing old name)]

I hitherto known as VIBHA KUMARI wife of DEEPAK
KUMAR, residing at Baibhadra Saray, Hilsa, P.O.- Hilsa,
District- Nalanda-801302, have changed my name and shall
hereafter be known as PIHU SINHA.

It is certified that I have complied with other legal
requirements in this connection.

VIBHA KUMARI
[Signature (in existing old name)]

I hitherto known as BABON SK alias BABON SEKH
S/o BADAI SEKH, R/o Sealkhala, Plassey, Kaliganj, Uttar
Hajrapota, Nadia, West Bengal-741156, have changed my
name and shall hereafter be known as SUFIYAN SEKH.

It is certified that I have complied with other legal
requirements in this connection.

BABON SK alias BABON SEKH
[Signature (in existing old name)]

I hitherto known as NIMESH KUMAR MOHTA
son of BABU LAL MOHTA, residing at 493/C/A G T Road(S)
Vivek Vihar Phase- 5, Block- 11, Flat No. 4D, P.O.- Shibpur,
P.S. Shibpur, District-Howrah, State-West Bengal, Pin-711102,
have changed the name of my minor daughter HITASHI
MOHTA aged about 6 years and she shall hereafter be
known as SURVI MOHTA.

It is certified that I have complied with other legal
requirements in this connection.

NIMESH KUMAR MOHTA
[Signature of Guardian]

I hitherto known as SIMA KUMARI daughter of
SHAMBHU MAHTO, residing at Bahuarwa, Ward No. 09,
Post- Parsa, Pipra, P.O.-Pipra Bazar, District- Supaul, Bihar-
852218, have changed my name and shall hereafter be known
as SONI KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

SIMA KUMARI
[Signature (in existing old name)]

I, CHETIKAM UMAKANTH S/o LAKSHMANARAO,
R/o Flat No. 63, Manguvarithota, Srikakulam Town and
Mandal, Srikakulam District, Andhra Pradesh-532001, have
changed the name of my minor son CHETIKAM SHANMUK
SHREEKAR, aged 13 years and he shall hereafter be known
as CHETIKAM SHANMUKH SHREEKAR KANTH.

It is certified that I have complied with other legal
requirements in this connection.

CHETIKAM UMAKANTH
[Signature of Guardian]

I hitherto known as MANJIT KAUR AULAKH D/o GEJA
SINGH W/o SURJIT SINGH, R/o Ghumiara Kingra Road,
VPO. Danewala Tehsil Malout, District Sri Muktsar Sahib,
Pin- 152107, Punjab, India, have changed my name and shall
hereafter be known as MANJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANIJIT KAUR AULAKH
[Signature (in existing old name)]

I hitherto known as RADHIKA KUMARI
D/o HARINARAYAN SINGH W/o BIRENDRA SINGH,
R/o0 Majhui, Ward No. 13, P.O. Raipur Chore, P.S. Shivsagar,
Dist.- Rohtas, Bihar-821113, have changed my name and
shall hereafter be known as DHARMASHILA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RADHIKA KUMARI
[Signature (in existing old name)]

I hitherto known as SANJU KUMARI D/o RAJA RAM,
R/o - Ward No. 01, Karamwa, P.O. Karamwa, P.S. Majhaulia,
District Pashchim Champaran, State Bihar- 845454, have
changed my name and shall hereafter be known as SHIWANI
KUMARIL

It is certified that I have complied with other legal
requirements in this connection.

SANJU KUMARI
[Signature (in existing old name)]

I, KANAKALA BALAMURALI KRISHNA
S/o ADINARAYANA, R/o D.No. 4-212, Flat No. 202, GRB
Enclave, Sundar Nagar, Near Old Dairy Farm, Visakhapatnam
Urban, Visakhapatnam District, Andhra Pradesh -530040, have
changed the name of my minor Son KANAKALA PUSHPAK,
aged 10 years and he shall hereafter be known as
KANAKALA PUSHPAK CHAND.

It is certified that I have complied with other legal
requirements in this connection.

KANAKALA BALAMURALI KRISHNA,
[Signature of Guardian]
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I hitherto known as MD SAIJID alias MD SAGID S/o MD
NAIM, R/o Ward-08, Simarwara, Durgapur, Vaishali,
Bihar-843114, have changed my name and shall hereafter be
known as MD SAIJID.

It is certified that I have complied with other legal
requirements in this connection.

MD SAJID alias MD SAGID
[Signature (in existing old name)]

I hitherto known as YALAMANCHALI VARALAKSHMI
D/o APPANNA W/o NAMBARI TRINADH, R/o D. No.
18-254/1, Radha Krishna Nagar, back side of Anjaneya
Temple, Chinagadili, Visakhapatnam-530040, Andhra Pradesh,
have changed my name and shall hereafter be known as
NAMBARI LAKSHMI.

It is certified that I have complied with other legal
requirements in this connection.

YALAMANCHALI VARALAKSHMI
[Signature (in existing old name)]

I hitherto known as JANKI DEVI D/o Shri BHAGAWAN,
R/o 154, Gatwadi Mohallah, Sector-52,Wazirabad (75),
Gurgaon, Haryana-122003, have changed my name and shall
hereafter be known as JANKI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

JANKI DEVI
[Signature (in existing old name)]

I hitherto known as NARESH KUMAR AGGARWAL
alias NARESH KANT AGGARWALA S/o CHANDRAKANT
GUPTA, residing at H-No-24, Second Floor, NRI Complex,
Next To Jahapanah Club, Greater Kailash 4, Alaknanda, PO-
Kalkaji, Distt. South Delhi, Delhi-110019, have changed my
name and shall hereafter be known as NARESH
AGGARWALA.

It is certified that I have complied with other legal
requirements in this connection.

NARESH KUMAR AGGARWAL alias NARESH KANT
AGGARWALA
[Signature (in existing old name)]

I hitherto known as REKHA VERMA alias REKHA
RAJVANSHI D/o SURENDRA SINGH, W/o JARNAIL
VERMA, R/o0 B-20, 10-B Scheme, Gopalpura Bye-Pass, Jaipur,
Rajasthan-302018, have changed my name and shall hereafter
be known as REKHA RAJVANSHI.

It is certified that I have complied with other legal
requirements in this connection.

REKHA VERMA alias REKHA RAJVANSHI
[Signature (in existing old name)]

I hitherto known as MANOJ BAHL S/o S.N. SEHGAL,
R/o Flat No. 71, Tower-Acacia 2, Vatika City, Sector-4,
South City-II, PO Gurgaon South City-II, Gurgaon, Haryana-
122018, have changed my name and shall hereafter be known
as MANOJ SEHGAL.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ BAHL
[Signature (in existing old name)]

I hitherto known as SEETA Wife of JARNAIL RAM,
residing at Village Lohgarh, PO. Apra, Tehsil Phillaur, Distt.
Jalandhar-144416, Punjab, India, have changed my name
and shall hereafter be known as SUNITA RANI.

It is certified that I have complied with other legal
requirements in this connection.

SEETA
[Signature (in existing old name)]

I hitherto known as RAJA SUNA S/o NAKUL SUNA,
R/o Keuntapada, Hirakud, Sambalpur, Odisha-768016, have
changed my name and shall hereafter be known as NIKSHITH
RAJ NAKUL.

It is certified that I have complied with other legal
requirements in this connection.

RAJA SUNA
[Signature (in existing old name)]

I hitherto known as ASHOK KUMAR JAIN S/o RATAN
LAL KOTHARLI, residing at 1-33-225/10, RTC Colony, Behind
Leela Garden, Hasmath Pet, VTC-Secunderabad, District-
Hyderabad, Andhra Pradesh-500009, have changed my name
and shall hereafter be known as ASHOK KUMAR
KOTHARI.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR JAIN
[Signature (in existing old name)]

I hitherto known as KAMAL SHREE JAIN W/o ASHOK
KUMAR KOTHAR]I, residing at 1-33-225/10, RTC Colony,
Behind Leela Garden, Hasmath Pet, VTC-Secunderabad,
District Hyderabad, Andhra Pradesh-500009, have changed
my name and shall hereafter be known as KAMAL SHREE
KOTHARIL

It is certified that I have complied with other legal
requirements in this connection.

KAMAL SHREE JAIN
[Signature (in existing old name)]
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I hitherto known as GUPTA SURESH alias SURESH
KUMAR GUPTA S/o0 JANRADHAN DASS, residing at 2151,
Geeta Nagari, Ambala City, Ambala, Haryana-134003, have
changed my name and shall hereafter be known as SURESH
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

GUPTA SURESH alias SURESH KUMAR GUPTA
[Signature (in existing old name)]

I hitherto known as ISRAT PERWEEN W/o MD
WAQUAR AHMAD, residing at near imambara, chamelichak
Habibpur, Chamelichak, PO: Habibpur, Dist: Bhagalpur, Bihar-
813113, have changed my name and shall hereafter be known
as ISRAT PARWEEN.

It is certified that I have complied with other legal
requirements in this connection.

ISRAT PERWEEN
[Signature (in existing old name)]

I hitherto known as PRADEEP SINGH SINGROHA
S/o BALJIT SINGROHA, residing at House No. 4090,
Defence Colony, E-Block, PO-Jind, Dist-Jind, Haryana-126102,
have changed my name and shall hereafter be known as
PRADEEP SINGROHA.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP SINGH SINGROHA
[Signature (in existing old name)]

I hitherto have known as SARJU MAHTO Son of GAYA
MAHTO, Residing at Machattha Gali, Patna City,
Sampatchak, Patna, Bihar-800008, have changed my name
and shall hereafter be known as BASADEV PATEL.

It is certified that I have complied with other legal
requirements in this connection.

SARJU MAHTO
[Thumb Impression]

I hitherto known as RINA BARIK alias REENA BARAD
W/o MOHAN BARAD D/o KAILASH BARIK, residing at
Gurudwar, South Balandaa, Talcher, South Balandaa, Balanda,
PO Balanda, Distt. Angul, Odisha- 759116, have changed my
name and shall hereafter be known as RINA BARIK.

It is certified that I have complied with other legal
requirements in this connection.

RINA BARIK alias REENA BARAD
[Signature (in existing old name)]

I hitherto known as NINA AUDREY PINTO alias NINA
PINTO D/o LOUIS VAZ, W/o PRAXY PINTO, R/o 15-12-
674, Melnivas Mercara Hill Opp, Canara Club Kadri,
Mangalore, Dakshina Kannada, Karnataka-575002, have
changed my name and shall hereafter be known as NEENA
AUDREY JACINTHA VAZ.

It is certified that I have complied with other legal
requirements in this connection.

NINA AUDREY PINTO alias NINA PINTO
[Signature (in existing old name)]

I hitherto known as HARDEEP S/o SATNAM SINGH,
R/o Vill. Cheema Kalan, PO-Nurmahal, Tehsil-Phillaur,
Distt. Jalandhar, Punjab-144039, have changed my name and
shall hereafter be known as HARDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARDEEP
[Signature (in existing old name)]

I hitherto known as SHUBHAM S/o SUNIL KUMAR,
R/o Near Balaji Factory, Yaduvansh Nagar, Chas, Bokaro,
Jharkhand-827013, have changed my name and shall hereafter
be known as SHUBHAM KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SHUBHAM
[Signature (in existing old name)]

I hitherto known as G VAISHNAVI D/o SHIVALLI
GOVINDARAIJA BHAT W/o RAGHAVENDRA, R/o 32, Shree
Brahmi 7th Main, BDA Link Road, Dwarakanagar
Channasandra, Everjoy Nandanavana Apartment,
Rajarajeshwarinagar, Bengaluru, Karnataka- 560098, have
changed my name and shall hereafter be known as
VAISHNAVI R UDUPA.

It is certified that I have complied with other legal
requirements in this connection.

G VAISHNAVI
[Signature (in existing old name)]

I hitherto known as SHUBHAM S/o SUBHASH
CHANDER, R/o Flat No. 303, Plot No. L-240 Street No.7,
Mabhipal Pur Extn, South West Delhi-110037, have changed
my name and shall hereafter be known as SHUBHAM
JAKOTRA.

It is certified that I have complied with other legal
requirements in this connection.

SHUBHAM
[Signature (in existing old name)]
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I hitherto known as PAPPU KUMAR GIRI S/o JAYNATH
GIRI, R/o 129, Bhagwaan Mahavir Marg, Near Ramada Hotel,
Sector- 44, Gurgaon, Haryana-122001, have changed my
name and shall hereafter be known as RAVI BHARDWAJ.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU KUMAR GIRI
[Signature (in existing old name)]

I hitherto known as ANURADHA ROHIT TAYADE
D/o KRISHNAN VIR SINGH, residing at Artauni, Baldeo,
Mathura, Uttar Pradesh-281301, have changed my name and
shall hereafter be known as ANURADHA.

It is certified that I have complied with other legal
requirements in this connection.

ANURADHA ROHIT TAYADE
[Signature (in existing old name)]

I hitherto known as APNA AGARWAL W/o SUBHASH
CHAND, R/o Village Thanwas, Tehsil Nangal Choudhary,
Distt. Mahendergarh, Haryana, have changed my name and
shall hereafterbe known as ALKA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

APNA AGARWAL
[Signature (in existing old name)]

I hitherto known as UMA W/o D V JOSHI, R/o #28,
Royal Lake Front Residency, 1st Phase, 1st Cross, 2nd
Main, J P Nagar 8th Phase, Bangalore South, Bannerghatta
Road, Bangalore, Karnataka -560076, have changed my name
and shall hereafter be known as UMA JOSHI.

It is certified that I have complied with other legal
requirements in this connection.

UMA
[Signature (in existing old name)]

I hitherto known as P. SRIJITH S/o P. V. SREEDHARAN,
R/o Shyam, H, No. KP-1II-225, Mammakunnu Road, Near
Trikapalam Temple, P.O, Kadachira, Kannur, Kerala- 670621,
have changed my name and shall hereafter be known as
SRIIJHIITH PULANJODE.

It is certified that I have complied with other legal
requirements in this connection.

P. SRUITH
[Signature (in existing old name)]

I hitherto known as GAGANDEEP S/o PARSHOTAM
LAL, R/o Vill. Kadiana, PO Adampur, Distt. Jalandhar,
Punjab-144102, have changed my name and shall hereafter
be known as GAGANDEEP POWAR.

It is certified that I have complied with other legal
requirements in this connection.

GAGANDEEP
[Signature (in existing old name)]

I, YASHVEE W/o RAHUL MEENA R/o Flat No. 296,
Pocket-3, Akshardham Appartment, Sector-19, Dwarka,
South West Delhi-110075, have changed the name of my
minor daughter CANDY ZEFF aged 05 years and she shall
hereafter be known as GYAANVI.

It is certified that I have complied with other legal
requirements in this connection.

YASHVEE
[Signature of Guardian]

I hitherto known as ANNAMMA E D
W/o BHASKHARAN P N, residing at Poovathummoottil,
Kangazha, Kottayam, Kerala-686541, have changed my name
and shall hereafter be known as THANKAMMA E D.

It is certified that I have complied with other legal
requirements in this connection.

ANNAMMA E D
[Signature (in existing old name)]

I, SANTOSH MISHRA S/o MADHAV MISHRA,
R/o Daldali Road, Salempur Ahra, Patna GPO, Patna,
Bihar-800001, have changed the name of my minor son
SHITAL MISHRA aged 15 years and he shall hereafter be
known as DHRUV NANDAN MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH MISHRA
[Signature of Guardian]

I hitherto known as KUNTI DEVI W/o MUNI LAL,
R/o0 Rama Mandi Dada Quarter, Jalandhar Punjab-144005,
have changed my name and shall hereafter be known as
DUKHNI DEVIL.

It is certified that I have complied with other legal
requirements in this connection.

KUNTI DEVI
[Thumb Impression]
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I hitherto known as SRISHTY D/o SUDESH KUMAR
BHARDWAIJ, residing at #2600/5 Saudagaran Mohalla, Teh.
Thanesar Kurukshetra, Haryana, have changed my name
and shall hereafter be known as SRISHTY BHARDWAJ.

It is certified that I have complied with other legal
requirements in this connection.

SRISHTY
[Signature (in existing old name)]

I hitherto known as CAROLYN THERESA SIMON
Daughter of SIMON CHITTILAPPILLY PAUL, residing at
213-A2, Ganga Block, NGV Complex, Koramangala, Bangalore-
560047, have changed my name and shall hereafter be known
as CAROLYN CHITTILAPPILLY.

It is certified that I have complied with other legal
requirements in this connection.

CAROLYN THERESA SIMON
[Signature of Guardian]

I hitherto known as HUKAM CHAND S/o RAMESHWAR
DAYAL SHARMA, residing at Berli Khurd (93), Rewari,
Haryana-123401, have changed my name and shall hereafter
be known as HUKAM CHAND SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

HUKAM CHAND
[Signature (in existing old name)]

I hitherto known as SURAKSHITH S/o SHEENA
POOIJARY, residing at Berike House, Puttur Taluk, Nekkiladi
Dakshina Kannada, Karnataka-574325, have changed my
name and shall hereafter be known as SURAKSHITH
BANGERA S.

It is certified that I have complied with other legal
requirements in this connection. SURAKSHITH

SURAKSHITH
[Signature (in existing old name)]

I hitherto known as MEENA D/o DARSHAN SINGH,
R/o Village Alipur, P.O Ghanauli, Tehsil and District Rupnagar,
Punjab, have changed my name and shall hereafter be known
as MANJOT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MEENA
[Signature (in existing old name)]

I hitherto known as KAMALJEET KAUR
W/o DARBARA SINGH, R/o House No. 240, Ward No. 8,
Mane Majra, Chamkaur Sahib, Ropar, Punjab, have changed
my name and shall hereafter be known as MANJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KAMALJEET KAUR
[Signature (in existing old name)]

I hitherto known as CHANDRA MOHAN B alias
BADAKERE CHANDRAMOHAN DHANYA son of
NAGARAJA DHANYA, residing at #4/345, Samsthanam,
Dhanya Nursery, Koteshwar, Udupi, Karnataka-576222, have
changed my name and shall hereafter be known as
CHANDRA MOHAN DHANYA.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA MOHAN B alias BADAKERE
CHANDRAMOHAN DHANYA
[Signature (in existing old name)]

I hitherto known as SUKHWINDER KUMAR
S/o MOHAN LAL, residing at Gali No. 1 Shahhed Udham
Singh Nagar, Bakkar Khana Road, Nawanshahr, Distt. SBS
Nagar, Punjab-144514, have changed my name and shall
hereafter be known as BOBBY SEPPONEN. I have changed
only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

SUKHWINDER KUMAR
[Signature (in existing old name)]

I hitherto known as LAXMAN CHIGADANI alias
LAXMAPPA alias LAXMAN S/o RACHAPPA, residing at
Chikka Galagali, Vijayapura, Karnataka-586113, have changed
my name and shall hereafter be known as LAXMAN
RACHAPPA CHIGADANTI.

It is certified that I have complied with other legal
requirements in this connection.

LAXMAN CHIGADANI alias LAXMAPPA alias
LAXMAN
[Signature (in existing old name)]

I hitherto known as RADHA K D/o Late P SREEDHARA
KURUP, residing at Phoenix Garden, Block 3, D-2, 22nd
Cross Kuvempu Road, Vignan Nagar New Thippasandra
Post, Bengaluru, Karnataka-560075, have changed my name
and shall hereafter be known as S RADHA.

It is certified that I have complied with other legal
requirements in this connection.

RADHA K
[Signature (in existing old name)]
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I hitherto known as SANJEEV RAI son of DILBAG RAI,
residing at Ward No. 9, House No. 101-L, Model Town,
Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as SANJEEV THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV RAI
[Signature (in existing old name)]

I hitherto known as TILKA THAPA W/o RUP SINGH
THAPA, residing at H1/24, Block H1, Gali No.-27, Rajapuri,
Uttam Nagar, D.K. Mohan Garden, West Delhi, Delhi-110059,
have changed my name and shall hereafter be known as
KHAGI THAPA.

It is certified that I have complied with other legal
requirements in this connection.

TILKA THAPA
[Signature (in existing old name)]

I hitherto known as VINAYAK RAJU PATIL S/o RAJU
PATIL, residing at Unit No. 202, Building New 16 Bramha
Krupa Nilaya, 2nd MN Rd, 3rd Crs MES Colony Konena
Agrahara Hal, Bangalore, Karnataka-560017, have changed
my name and shall hereafter be known as VINAYAK SHANTI
SHETTY.

It is certified that I have complied with other legal
requirements in this connection.

VINAYAK RAJU PATIL
[Signature (in existing old name)]

I hitherto known as LOVEPREET S/o BALIHAR, residing
at Mandhali, Shaheed Bhagat Singh Nagar, Punjab-144501,
have changed my name and shall hereafter be known as
LOVEPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LOVEPREET
[Signature (in existing old name)]

I hitherto known as SADAP D/o MOHD SALIM, residing
at J-3 J-Block, J J Colony Pocket-3, Sector-16A Dwarka,
Kakrola, Delhi-110078, have changed my name and shall
hereafter be known as SADAF ELIF IDREESI.

It is certified that I have complied with other legal
requirements in this connection.

SADAP
[Signature (in existing old name)]

I, HARPREET SINGH S/o JASWINDER SINGH, residing
at # B006-01633-01, Ward No.-10, Sector-14, Guru Teg
Bahadur Nagar, Kharar, SAS Nagar (Mohali), Punjab-140301,
have changed the name of my minor daughter ANHAD
KAUR aged 06 years and she shall thereafter be known as
KOHINOOR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARPREET SINGH
[Signature of Guardian]

I hitherto known as RAHUL KUMAR S/o RATNLAL
SINGH, residing at Ward No.-7, Vill. Post-Mahaddipur Thana-
Pasaraha, Mehdipur, Khagaria, Bihar-851212, have changed
my name and shall hereafter be known as RACHIT KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL KUMAR
[Signature (in existing old name)]

I hitherto known as BIDYA BHUSAN PANDA S/o BIJAYA
KUMAR PANDA, residing at Flat No. 303C, Aratt Royal
Manor, Somasundarapalya Circle, HSR Layout, Sector-2,
Bangalore, Karnataka-560102, have changed my name and
shall hereafter be known as NEAL PANDA.

It is certified that I have complied with other legal
requirements in this connection.

BIDYA BHUSAN PANDA
[Signature (in existing old name)]

I, HIMANSHU JENA S/o HARISH CHANDRA JENA,
residing at House No.-36, Street No.-11, Vill.-sehatpur, Saraswati
Colony, Faridabad, Haryana-121001, have changed the name of
my minor daughter TRISHA JENA aged 06 years and she shall
thereafter be known as MANUSHREE JENA.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU JENA
[Signature of Guardian]

I, MADHUKAR PRASAD SINHA S/o SHAMBHU
PRASAD SINHA, residing at North Nehru Nagar, M.H.S.
High School Boring Road, Patna, Bihar-800013, have changed
the name of my minor daughter CHESTA aged 17 years and
shall hereafter be known as ARNIKA SINHA.

It is certified that I have complied with other legal
requirements in this connection.

MADHUKAR PRASAD SINHA
[Signature of Guardian]
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I hitherto known as SAMPAT LAL JAIN S/o MOOL
CHAND BHANDARI, residing at River View Apartment
18-Mukhram Kanoria Road, Howrah, West Bengal-711101,
have changed my name and shall hereafter be known as
SAMPATLAL BHANDARI.

It is certified that I have complied with other legal
requirements in this connection.

SAMPAT LAL JAIN
[Signature (in existing old name)]

I hitherto known as MANASA S
D/o SATHYANARAYANA N, residing at No. 40, 9th Cross,
Muneshwar Temple Street, Gorguntepalya, Yeshwanthapura,
Bengaluru, Karnataka-560022, have changed my name and
shall hereafter be known as KRUTT MANASA S.

It is certified that I have complied with other legal
requirements in this connection.

MANASA S
[Signature (in existing old name)]

I hitherto known as RAJAN KUMAR alias RAJAN
KUAMR S/o PARAS RAM, residing at Shri Sai Niwas House
No.-39, Opp.-Town Hall, Model Town, Ferozepur, Punjab-
152002, have changed my name and shall hereafter be known
as RAJAN KUMAR CHANANA.

It is certified that I have complied with other legal
requirements in this connection.

RAJAN KUMAR alias RAJAN KUAMR
[Signature (in existing old name)]

I hitherto known as KARKALA AKARSH PRABHU
alias AKARSH PRABHU K S/o KARKALA
LAXMINARAYANA PRABHU, residing at 202
Venkateshwara Block, Sri Venkataramana Residency, Camelot
Layout, Hyderabad, Masjid Banda, Kondapur, K.V.
Rangareddy, Telangana-500084, have changed my name and
shall hereafter be known as AKARSH PRABHU.

It is certified that I have complied with other legal
requirements in this connection.

KARKALA AKARSH PRABHU
alias AKARSH PRABHU K
[Signature (in existing old name)]

I, MANOJ KUMAR CHANDOLIA S/o JAI RAM
CHANDOLIA, residing at 140, Keshav Nagar, Jamdoli Agra
Road, Looniyawas, Jaipur, Rajasthan-302031, have changed
the name of my minor son BHUMIK CHANDOLIYA aged 05
years and he shall thereafter be known as SHIVANSH
CHANDOLIA.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR CHANDOLIA
[Signature of Guardian]

I hitherto known as ATITHI BANSAL W/o ISHAN
GUPTA, residing at H.No.-83, Green Park, Civil Lines,
Ludhiana, Punjab-141001, have changed my name and shall
hereafter be known as ADITI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

ATITHI BANSAL
[Signature (in existing old name)]

I, PRATEEK SINGHAL S/o BRIJESH SINGHAL, residing
at Plot No.-GH-10A Sector Techzone-1V, Greater Noida
Bishrakh B-1204A, Tower-Snowberry Project Greenarch,
Gautam Buddha Nagar, Uttar Pradesh-201306, have changed
the name of my minor daughter SAANVI SINGHAL aged 05
years and she shall thereafter be known as LAVYA SINGHAL.

It is certified that I have complied with other legal
requirements in this connection.

PRATEEK SINGHAL
[Signature of Guardian]

I hitherto known as RINKY BALA alias RINKI BALA
alias SYASHA SADIORA D/o SUKHPAL SINGH W/o
SAMARIJIT SINGH, residing at House No.-81, Arya Samajh
School Street, Ward No.-18, Mansa, Punjab-151505, have
changed my name and shall hereafter be known as SYASHA
SADIORA.

It is certified that I have complied with other legal
requirements in this connection.

RINKY BALA alias RINKI BALA
alias SYASHA SADIORA
[Signature (in existing old name)]

I hitherto known as BALJIT KAUR W/o JASVIR SINGH,
R/o Patti Shala Nagar, VPO Malsian, Tehsil Shahkot, Distt.
Jalandhar, Punjab-144701, have changed my name and shall
hereafter be known as NARINDERJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALIJIT KAUR
[Signature (in existing old name)]

I hitherto known as PRITI DASS W/o AUSHUTOSH
SINGH, R/o H.No. 76-L, Model Town, Sonepat, have
changed my name and shall hereafter be known as PRITI
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRITI DASS
[Signature (in existing old name)]
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I hitherto known as HITESH SINGH CHAUHAN S/o
SAGAR SINGH CHAUHAN, residing at R Z E-22, F/F,
Khasra No.-81/10/02, Gali No.-2, Nihal Vihar, Nangloi, Delhi-
110041, have changed my name and shall hereafter be known
as RYU. I am changing only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

HITESH SINGH CHAUHAN
[Signature (in existing old name)]

I hitherto known as KARNAIL KAUR W/o RAVINDER
SINGH, R/o Village Nangli, P.O. Bhanopli, Distt. Rupnagar,
Punjab, have changed my name and shall hereafter be known
as JASVIR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KARNAIL KAUR
[Signature (in existing old name)]

I hitherto known as KHUSHBOO D/o RAJINDER
KUMAR, R/o 878/16 Gali Mangal Singh, Chowk Paragdas,
Anmritsar, Punjab, have changed my name and shall hereafter
be known as KHUSHBOO VADIAL.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHBOO
[Signature (in existing old name)]

I hitherto known as KIRANJIT D/o SURINDER SINGH,
R/o VPO Khera Distt. Hoshiarpur, Punjab, have changed my
name and shall hereafter be known as KIRANJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KIRANJIT
[Signature (in existing old name)]

I, AJAY SHANKER PRASAD S/o HARISH CHENDER
PRASAD SINHA, R/o Near V I P Road, # 282 Block D 2,
Therad Floor Penta V I P Tower, Singh Pura, S.A.S Nagar
(Mohali), Punjab-140603, have changed the name of my
minor son ARMAAN aged about 15 years and he shall
hereafter be known as ARMAAN SHEKHAR VERMA.

It is certified that I have complied with other legal
requirements in this connection.

AJAY SHANKER PRASAD
[Signature of Guardian]

I hitherto known as KAPIL SHARMA S/o KAMAL
PRASAD, R/o M.N. 406, Sudha Sagar Complex, Bal Mandir
School Ke Samne, Bhimganj Mandi, Kota, Rajasthan-324002,
have changed my name and shall hereafter be known as
KAPIL SUROLIA.

It is certified that I have complied with other legal
requirements in this connection.

KAPIL SHARMA
[Signature (in existing old name)]

I, SANDEEP KUMAR S/o RADHE SHYAM,
R/o Panniwala Mota (207), Sirsa, Haryana-125077, have
changed the name of my minors on SIDHARTH aged
about 9 years and he shall hereafter be known as SAKSHAM
CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR
[Signature of Guardian]

I hitherto known as KAMLI W/o SHIV DIAL, R/o Village
Kullian Bala, PO-Dasuya, Distt. Hoshiarpur, Punjab-144205,
have changed my name and shall hereafter be known as
KAMLA.

It is certified that I have complied with other legal
requirements in this connection.

KAMLI
[Signature (in existing old name)]

I hitherto known as HEMA SANJAY DEVAL W/o SANJAY
WAMAN DEVAL, R/o Shreerang So. CD 63, D-22, Thane,
Mabharashtra-400601, have changed my name and shall
hereafter be known as HEMALATA SANJAY DEVAL.

It is certified that I have complied with other legal
requirements in this connection.

HEMA SANJAY DEVAL
[Signature (in existing old name)]

I, PAWAN KUMAR S/o RAJ KAWAR, residing at 432
Sector-1, Rohtak, Haryana-124001, have changed the name
of my minor daughter ANUSHKA aged 15 years and she
shall hereafter be known as ANUSHKA PANWAR.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR
[Signature of Guardian]
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I hitherto known as DIYA D/o RAM SAROOP VIRDI,
residing at House Number 516, Ward Number 31, Prem Garh,
Hoshiarpur, Dist-Hoshiarpur, Punjab-146001, have changed
my name and shall hereafter be known as DIYA RAM
SAROOP VIRDI.

It is certified that I have complied with other legal
requirements in this connection.

DIYA
[Signature (in existing old name)]

I hitherto known as NIRJESH AGARWAL S/o BABU
LAL AGARWAL, residing at Flot Number-204, Mayur Elite,
Rambagh, Rambagh, Agra, Uttar Pradesh-282006, have
changed my name and shall hereafter be known as NEERAJ
AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

NIRJESH AGARWAL
[Signature (in existing old name)]

I hitherto known as UTKARSH S/o SHASHI MOHAN
AGNIHOTRI, residing at Kamal Nain Pur, Nagar Panchayat
Kaant, Shahjahanpur, Kant, Shahjahanpur, Uttar Pradesh -
242001, have changed my name and shall hereafter be known
as LAKSHVARDHAN AGNIHOTRI.

It is certified that I have complied with other legal
requirements in this connection.

UTKARSH
[Signature (in existing old name)]

I hitherto known as NUPUR MUKHERIJEE alias
NUPUR MUKHOPADHYAY D/o BARUN KUMAR
MUKHOPADHYAY and W/o KOUSHIK BANERJEE,
residing at Sabita Bhawan, Garia Abantipur, Rajpur Sonarpur,
South 24 Paraganas, West Bengal-700152, have changed my
name and shall hereafter be known as NUPUR BANERJEE.

It is certified that I have complied with other legal
requirements in this connection.

NUPUR MUKHERIJEE alias NUPUR MUKHOPADHYAY
[Signature (in existing old name)]

I hitherto known as BHOLA UDAYRAJ CHAUDHARI
alias CHAUDHARI BHOLA UDAYRAJ S/o UDAYRAIJ
CHAUDHARYI, residing at Near Lok Aangan Bldg, 640/12,
New Rahul Nagar, GG.S. Marg Mulund Colony, Dist:
Mumbai, Maharashtra-400082, have changed my name and
shall hereafter be known as BHOLAA CHAUDARI.

It is certified that I have complied with other legal
requirements in this connection.

BHOLA UDAYRAJ CHAUDHARI alias CHAUDHARI
BHOLA UDAYRAJ
[Signature (in existing old name)]

I hitherto known as SATHISH MACHERLA
JANAKIRAMAN alias SATHISH M J alias M J SATHISH
S/o JANAKIRAMAN, residing at 43, Peruimal Kovil Street
Kosavanpet, Rallapadi, Kosavanpetal Rallapadi, Tiruvallur
Tamil Nadu-601101, have changed my name and shall
hereafter be known as SATHISH MACHERLA.

It is certified that I have complied with other legal
requirements in this connection.

SATHISH MACHERLA JANAKIRAMAN alias SATHISH
M J alias M J SATHISH
[Signature (in existing old name)]

I, SANDESH BATRA S/o VIJAY KUMAR BATRA,
residing at 117/2, Vikas Nagar, Behind Dr.Narula, Ward
No-2, Narnaul, Mahendragarh, Haryana-123001, have
changed the name of my minor son AYAAN BATTRA aged
10 years and he shall hereafter be known as DEV BATRA.

It is certified that I have complied with other legal
requirements in this connection.

SANDESH BATRA
[Signature of Guardian]

I hitherto known as VISLAVATH RAJU S/o RAMULU,
R/0 2-99/A, Mucherla, Karimnagar Telangana-505304, have
changed my name and shall hereafter be known as AIMEERA
RAJU.

It is certified that I have complied with other legal
requirements in this connection.

VISLAVATH RAJU
[Signature (in existing old name)]

I hitherto known as NIHAL KUMAR BAIRWA alias
NIHAL KUMAR S/o RAJENDRA KUMAR, R/o G-224,
Pocket-G in Gurudwara Lane near by Gurudwara Sarita Vihar,
VTC Sarita Vihar, PO Sarita Vihar, District South Delhi, State
Delhi-110076, have changed my name and shall hereafter be
known as NIHAL BADJATYA.

It is certified that I have complied with other legal
requirements in this connection.

NIHAL KUMAR BAIRWA alias NIHAL KUMAR
[Signature (in existing old name)]

I hitherto known as HHIMANSHU RAMRATAN RATHOD
S/0 RAMRATAN, R/o Kayampur, Saurikh Rural, PO-Saurikh,
Distt.-Kannauj, Uttar Pradesh-209728, have changed my name
and shall hereafter be known as ITENDRA KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU RAMRATAN RATHOD
[Signature (in existing old name)]
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I hitherto known as SUKHPAL SINGH KHOKHAR
S/o MITHA SINGH, R/o Bhai Rupa, V.P.O. Bhai Rupa, Teh.
Rampura Phul, Distt. Bathinda, Punjab-151106, have changed
my name and shall hereafter be known as SUKHPAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUKHPAL SINGH KHOKHAR
[Signature (in existing old name)]

I hitherto known as UPENDRA KUMAR SINGH alias
GOBIND SINGH S/o JAYKISHOR SINGH, R/o House No.12,
Phase-1A, Shiv Shankar Road, Om Vihar, Uttam Nagar, West
Delhi-110059, have changed my name and I shall hereafter
be known as UPENDRA KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

UPENDRA KUMAR SINGH alias GOBIND SINGH
[Signature (in existing old name)]

I hitherto known as KULWINDER KAUR W/o JAGJIIT
SINGH, R/o House No. 82, Mohanpur, Ludhiana, Punjab-
141401, have changed my name and shall hereafter be known
as KULDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KULWINDER KAUR
[Signature (in existing old name)]

I hitherto known as SAIKAM POORNA CHANDRA
VENKATA SATYA KANAKA BRAHMA PRASAD Alias
SAIKAM P CV S K B PRASAD S/o SAIKAM DHARMA
RAO, R/o 11-149, Polakampadu, Tadepalli, Guntur, Andhra
Pradesh-522501, have changed my name and shall hereafter
be known as SAIKAM POORNA.

It is certified that I have complied with other legal
requirements in this connection.

SAIKAM POORNA CHANDRA VENKATA SATYA
KANAKA BRAHMA PRASAD Alias

SAIKAM P C V S K B PRASAD

[Signature (in existing old name)]

I hitherto known as SARVJEET KAUR D/o PAL SINGH,
R/o Village VTC Rampura Jawharwala, PO Lehragaga, Distt.
Sangrur, Punjab-148031, have changed my name and shall
hereafter be known as SHARANJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SARVJEET KAUR
[Signature (in existing old name)]

I hitherto known as G R MANGALAMMA W/o late
GN. BASAVARAJAPPA, R/o No. 2356/A, 9th Main, E Block,
Rajajinagar, Bangalore, Karnataka-560010, India, have
changed my name and shall hereafter be known as
GR. SARVAMANGALAMMA.

It is certified that I have complied with other legal
requirements in this connection.

G R MANGALAMMA
[Signature (in existing old name)]

I, AJAY KUMAR S/o0 RUPCHAND, R/o Near
Dr. Kamalkant, Babu Ray, Gangoh Khalsa, P.O. Gangoh,
Distt. Saharanpur, Uttar Pradesh-247341, have changed the
name of my minor daughter NANDINI aged 14 years and
she shall hereafter be known as SHAGUN.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR
[Signature of Guardian]

I hitherto known as PARAMVIR KAUR W/o SUKHDEV
SINGH, R/o Dhola Patti, Ward Number-9, Dirba, Sangrur,
Punjab-148035, have changed my name and shall hereafter
be known as PARAMIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARAMVIR KAUR
[Signature (in existing old name)]

I hitherto known as Smt. NEETU W/o LAKHPAT SINGH,
R/0 Gram-Bamhaura, Mahewa, PO-Mandir Mahewa, Distt.
Etawah, Uttar Pradesh-206128, have changed my name and
shall hereafter be known as PRIYANKA.

It is certified that I have complied with other legal
requirements in this connection.

NEETU
[Signature (in existing old name)]

I hitherto known as SACHIN KUMAR S/o KALI
CHARAN, R/o House No. 532, Pocket-D, Dilshad Garden,
Delhi-110095, have changed my name and shall hereafter be
known as TARUN RAZ.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN KUMAR
[Signature (in existing old name)]
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I hitherto known as SURINDERJIT KAUR
W/o BALWANT SINGH, R/o Ward No. 12, Dharamkot,
Moga, Punjab-142042, have changed my name and shall
hereafter be known as SURINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SURINDERJIT KAUR
[Signature (in existing old name)]

I hitherto known as NIRMAL KUMAR DAMAMEE
S/o SURESH KUMAR, R/o VTC: Bhadiya, PO: Ladariya,
Didwana, Nagaur, Rajasthan-341517, have changed my name
and shall hereafter be known as NIRMAL SINGH DAHIYA.

It is certified that I have complied with other legal
requirements in this connection.

NIRMAL KUMAR DAMAMEE
[Signature (in existing old name)]

I hitherto known as SUMAIYA W/o MOHAMMED
RAFEEQ, R/o #16-166/1, Ai Maroof, Kaikamba, Mangalore,
Dakshina Kannada, Karnataka-575005, have changed my
name and shall herecafter be known as SUMAIYA
ABDURRAHMAN.

It is certified that I have complied with other legal
requirements in this connection.

SUMAIYA
[Signature (in existing old name)]

I hitherto known as SIMSON K S S/o SEEMON, R/o 51,
Sri Lakshmi Nagar, Kovaipudur Coimbatore, South
Coimbatore, Kovaipudur, Tamil Nadu-641042, have changed
my name and shall hereafter be known as SIMSON
KOOTHOOR.

It is certified that I have complied with other legal
requirements in this connection.

SIMSON K S
[Signature (in existing old name)]

I hitherto known as R ABHISHEK S/o PASHUPATI
RAJAK, R/o Flat No. D, Block 85th Floor, Moon City Bangla
Gora Mango, Jamshedpur, Mango, East Singhbhum,
Jharkhand-831012, have changed my name and shall hereafter
be known as ABHISHEK ROY.

It is certified that I have complied with other legal
requirements in this connection.

R ABHISHEK
[Signature (in existing old name)]

I hitherto known as NITIN KUMAR S/0 BRAJ KISHORE
VERMA, Employed as Income Tax Officer in Income Tax
Department, R/o Income Tax Colony, Seminary Hills, Near
Balaji Temple, Seminary Hills, Nagpur, Maharashtra-440006,
have changed my name and shall hereafter be known as
NITIN SHRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

NITIN KUMAR
[Signature (in existing old name)]

I hitherto known as SURESH CHANDRA MAIJHI
S/o SAMAI MAJHI, employed as Loco Pilot (Goods) at
South Eastern Railway, R/o Sumaidih, Puruliya, Gamarkuri,
West Bengal-723132, have changed my name and shall
hereafter be known as SURESH HANSDA.

It is certified that I have complied with other legal
requirements in this connection.

SURESH CHANDRA MAJHI
[Signature (in existing old name)]

I hitherto known as ANURADHA A HIREBET
W/o ANANTHA KRISHNA, R/o Rao Hirebet, #654, 12th
Cross, M C Layout, Vijaynagar, Bangalore, Vijaynagar,
Karnataka-560040, have changed my name and shall hereafter
be known as POORNIMA TONSE.

It is certified that I have complied with other legal
requirements in this connection.

ANURADHA A HIREBET
[Signature (in existing old name)]

I hitherto known as MEGHA W/o Shri PAWAN BANSAL,
R/o C-132, Sector-19, Noida, Distt. Gautam Budh Nagar,
Uttar Pradesh-201301, have changed my name and shall
hereafter be known as MEGHA BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

MEGHA
[Signature (in existing old name)]

I hitherto known as AMARJEET KAUR W/o GYAN
SINGH, R/o Laxmi Narayan Nagar, RICCO area ke pass
Nohar District Hanumangarh, Rajasthan, have changed my
name and shall hereafter be known as PARMJEET KOUR.

It is certified that I have complied with other legal
requirements in this connection.

AMARIJEET KAUR
[Signature (in existing old name)]
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I, MANDEEP KUMAR S/o SURESH KUMAR,
R/o Rajpura (97), Sonipat, Haryana-131101, have changed
the name of my minor daughter KRIYANJAL aged about 9
years and she shall hereafter be known as KRIYANJAL
RATHI.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP KUMAR
[Signature of Guardian]

I hitherto known as GOURAV S/o KASHMIRI LAL,
R/o Village Miani Basti, PO Fazika, Tehsil & Distt. Fazilka,
Punjab-152123, have changed my name and shall hereafter
be known as GOURAV AHUJA.

It is certified that I have complied with other legal
requirements in this connection.

GOURAV
[Signature (in existing old name)]

I hitherto known as RAHUL S/o SURINDER SINGH,
R/o VPO Daroli (Upper), Tehsil Nangal, Distt. Rupnagar,
Punjab, have changed my name and shall hereafter be known
as RAHUL RANA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

I hitherto known as SANEH LATA W/o SUDARSHAN
KUMAR, R/o H.No. 22, Village Mahal, Beauty Avenue, Distt.
Anmritsar, Punjab-143105, have changed my name and shall
hereafter be known as SANEH LATA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SANEH LATA
[Signature (in existing old name)]

I hitherto known as RACHHPAL SINGH S/o GURDIAL
SINGH, R/o Village Gehlan, PO Danewal, Tehsil Shahkot,
Distt. Jalandhar, Punjab-144041, have changed my name and
shall hereafter be known as RASHPAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RACHHPAL SINGH
[Signature (in existing old name)]

I hitherto known as DEVI RANI W/o NARESH KUMAR,
R/o Village Ghel Kalan, PO Ghel, Distt. Ambala, Haryana-
134003, have changed my name and shall hereafter be known
as BABY RANIL.

It is certified that I have complied with other legal
requirements in this connection.

DEVI RANI
[Signature (in existing old name)]

I hitherto known as SURJIT KAUR W/o BUTA SINGH,
R/o Village Kokri Vehniwal, Distt. Moga, Punjab-142041,
have changed my name and shall hereafter be known as
HARIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SURJIT KAUR
[Signature (in existing old name)]

I hitherto known as KISHAN KUMAR S/o DAULAT
RAM, R/o H.No. 1124, Gandhi Colony, Rajpura, Tehsil
Rajpura, Distt. Patiala, Punjab-140401, have changed my
name and shall hereafter be known as KRISHAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KISHAN KUMAR
[Signature (in existing old name)]

I hitherto known as SATYAVRAT SINGH NAGWANSHI
S/o PRASHANT BAHADUR SINGH, R/o Ward No. 19, Civil
Line, Khairagarh Rajnandgaon, Chattisgarh-491881, have
changed my name and shall hereafter be known as
SATYAVRAT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATYAVRAT SINGH NAGWANSHI
[Signature (in existing old name)]

I hitherto known as HARDIAL S/o BALAK RAM
R/o House No. 36, Ward No. 12, Brahman Majra, Sirhind,
Distt. Fatehgarh Sahib, Punjab, have changed my name and
shall hereafter be known as HARDYAL.

It is certified that I have complied with other legal
requirements in this connection.

HARDIAL
[Signature (in existing old name)]
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I hitherto known as CHAMKAUR SINGH S/o AJIT
SINGH, R/o Patti Jagta, Bhunder, Distt. Bathinda-151103,
Punjab, have changed my name and shall hereafter be known
as CHAMKAUR SINGH CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

CHAMKAUR SINGH
[Signature (in existing old name)]

I hitherto known as NILAM KAUSHIK W/o GAJRAJ
KAUSHIK, R/o H.No. 1325, Sec.-3, Rohtak, Tehsil & Distt.
Rohtak, Haryana, have changed my name and shall hereafter
be known as NILAM SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NILAM KAUSHIK
[Signature (in existing old name)]

I hitherto known as ARAVINTHAN KS alias KS
ARAVINTHAN S/o Mr. (Late) KE SUBRAMANIAN, R/o
Present Address P-2D, 6 Jat, Chaubattia Cantt., Ranikhet,
Almora, Uttarakhand-263651, Permanent Address B2, 2nd
Avenue, Gladway Green City, Aruppukottai Bypass,
Avaniapuram, Madurai, Tamil Nadu-625012, have changed
my name and shall hereafter be known as KS ARAVINTHAN.

It is certified that I have complied with other legal
requirements in this connection.

ARAVINTHAN KS alias KS ARAVINTHAN
[Signature (in existing old name)]

I hitherto known as TANNU VISHWAKARMA alias
TANUJA VISWAKARMA D/o RAM NATH MISTRI
W/o RAM BABU VISWAKARMA, R/o Mitan Ghat Begna
ki Haweli Khatri Path Mitanghat, Post-Marufganj, P.S.-
Khajeklan, Patna-800008, Bihar, have changed my name and
shall hereafter be known as TANUJA VISWAKARMA.

It is certified that I have complied with other legal
requirements in this connection.

TANNU VISHWAKARMA alias
TANUJA VISWAKARMA
[Signature (in existing old name)]

I hitherto know as MD ISTEKHAR ANSARI S/o MD
AMIRUL HAQUE, R/o Basantpur, Muzaffarpur Bihar-
843109, have changed my name and shall hereafter be known
as MD IFTEKHAR ALAM.

It is certified that I have complied with other legal
requirements in this connection.

MD ISTEKHAR ANSARI
[Signature (in existing old name)]

I hitherto known as SUDHABEN PRAVINKUMAR VASHI
W/o PRAVINBHAI THAKORBHAI VASHI, R/o 40, Mahadev
Faliya, Mahadev Mandir, Chorasi, Udhna, Surat, Gujarat-
394210, have changed my name and shall hereafter be known
as VASHI SUDHABEN PRAVIN BHAL

It is certified that I have complied with other legal
requirements in this connection.

SUDHABEN PRAVINKUMAR VASHI
[Signature (in existing old name)]

I, ANISH MATHUR S/o RAGHUVANSHI SHARAN
MATHUR, R/o Flat No. 502, Tower J, Sushma Joynest, Moh
1, Aerocity Road, Near Green Lotus Utsav, Zirakpur, Distt.-
SAS Nagar (Mohali), Punjab-140603, have changed the name
of my minor daughter DIARA KHOREJA aged 07 years and
she shall thereafter be known as DIVIJA MATHUR.

It is certified that I have complied with other legal
requirements in this connection.

ANISH MATHUR
[Signature of Guardian]

I hitherto known as CHANDAN S/o0 DAYANANDA
A M, R/o # 799, Amma, B M Road, Behind Karigowda
Residency, Karigowda Colony, Alur, Hassan, Karnataka- 573201,
have changed my name and shall hereafter be known as
CHANDAN H D.

It is certified that I have complied with other legal
requirements in this connection.

CHANDAN
[Signature (in existing old name)]

I hitherto known as MAYANK SHRIVASTAVA S/o ARUN
KUMAR SHRIVASTAVA, residing at 07, Goutam Madhiya,
Near Hanuman Temple Indira Gandhi Ward, Ghana, Garha,
Jabalpur, Madhya Pradesh-482003, have changed my name
and shall hereafter be known as BHVIKHN SHRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

MAYANK SHRIVASTAVA
[Signature (in existing old name)]

I hitherto known as NEELAM alias SANTOSH
W/0 NAVEEN KUMAR, residing at House No. 1021, Ward
No. 12, Para Mohalla, Near Balimiki Mandir, Rohtak, Haryana-
124001, have changed my name and shall hereafter be known
as SANTOSH.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM alias SANTOSH
[Signature (in existing old name)]
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I hitherto known as SUNITA alias SUNITA RANI alias
SUNITA SETHI D/o ISHWAR CHAND SEEDHAR
W/o MAHESH SETHI, residing at Flat No.1002, Tower C1,
Puri Pranayam, Sector 82-85, Bhopani(143), Faridabad,
Haryana-121002, have changed my name and shall hereafter
be known as SUNITA SETHI.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA alias SUNITA RANI alias SUNITA SETHI
[Signature (in existing old name)]

I hitherto known as PANKAJ KUMARI D/o RAJESH
BABU, residing at Vikas Bhawan, Floor-d/11, Gali No.-6A,
Village-Morna, Noida, Uttar Pradesh-201307, have changed
my name and shall hereafter be known as PRIYAL PATHAK.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ KUMARI
[Signature (in existing old name)]

I hitherto known as B C JAGADEESH S/o CHANDRAIAH
B S, residing at No. 114, Kommaghatta Sulikere, Bengaluru,
Karnataka-560060, have changed my name and shall hereafter
be known as JAGADEESHA B C.

It is certified that I have complied with other legal
requirements in this connection.

B C JAGADEESH
[Signature (in existing old name)]

I hitherto known as PRIYANKA D/o HARJINDER PAL
SHARMA, residing at H.No.-323, Waddi Mandi, Ward No-
3, Patti, PO-Patti, Dist-Tarn Taran, Punjab-143416, have
changed my name and shall hereafter be known as
PRIYANKA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA
[Signature (in existing old name)]

I, KOKKULA RAVIKUMAR S/0 KOKKULA MOGILI,
residing at 9-170, Vidyanagar, Kyathan Palli, Mandamarri,
Amerwadi, Adilabad, Telangana-504301, have changed the
name of my minor daughter KOKKULA SAMHITHA,
aged 13 years and she shall thereafter be known as
KOKKULA DIVYA HASINIL

It is certified that I have complied with other legal
requirements in this connection.

KOKKULA RAVIKUMAR
[Signature of Guardian]

I hitherto known as SAHILPREET SINGH MULTANI
S/o RESHAM SINGH, residing at Ward No. 4 VPO Miani
Tehsil Dasuya, Hoshiarpur, Punjab-144203, have changed
my name and shall hereafter be known as SAHILPREET
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SAHILPREET SINGH MULTANI
[Signature (in existing old name)]

I hitherto known as ASHOK KUMAR RANGA
S/o VISHNU DUTT RANGA, residing at Flat No.-B-105,
Niharika Exotica, Survey No-157, Lanco Hills Road, Sai
Aishwarya Layout, Serilingampally, Khajaguda, Chitrapuri
Colony, Rajendranagar, K.V. Rangareddy, Telangana-500104,
have changed my name and shall hereafter be known as
AASHOK KUMAR RANGA.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR RANGA
[Signature (in existing old name)]

I hitherto known as SUBASH DOGRA S/o SHAM SINGH,
R/o VPO Ghogra, Tehsil Dasuya, Distt. Hoshiarpur, Punjab,
have changed my name and shall hereafter be known as
SUBHASH DOGRA.

It is certified that I have complied with other legal
requirements in this connection.

SUBASH DOGRA
[Signature (in existing old name)]

I hitherto known as PRITAM SINGH S/o GURDEEP
SINGH, R/o A-621, A-block, Ranjit Avenue, Distt Amritsar-
143001, Punjab, have changed my name and shall hereafter
be known as SUNPREET SINGH ARORA.

It is certified that I have complied with other legal
requirements in this connection.

PRITAM SINGH
[Signature (in existing old name)]

I hitherto known as TULIKA GARG D/o LATE AMIT
GARG R/o H. No. 3081, Gali No.10, Near Saran Road, Jawahar
Colony, NIT Faridabad, Haryana-121005, have changed my
name and shall hereafterbe known as ANUSHKA GARG.

It is certified that I have complied with other legal
requirements in this connection.

TULIKA GARG
[Signature (in existing old name)]
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I, SANJAY S L S/o LOHITESHAPPA S, R/o #4 D Block,
Channagiri Road, Near S B I Bank, Cogen Colony
Kukkawada, Kukkuwada Post, Davanagere, Karnataka -
577525, have changed the name of my minor son ULLAS S
SARATHI, aged 14 years and he shall hereafter be known
as VIJETHA S SARATHI.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY S L
[Signature of Guardian]

I hitherto known as DHARAM PAL S/o PARKASH,
R/o F-47, Lawrence Road, Centre Revenue Colony, Distt.
Amritsar-143001, Punjab, have changed my name and shall
hereafter be known as DHARAM PAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DHARAM PAL
[Signature (in existing old name)]

I hitherto known as KULWANT KAUR W/o SOHAN
SINGH, R/o Village Pati Plow, Rajoke, Distt Tarn Taran-
143305, Punjab, have changed my name and shall hereafter
be known as DATO.

It is certified that I have complied with other legal
requirements in this connection.

KULWANT KAUR
[Thumb Impression]

I hitherto known as MANJIT KAUR W/o KARAMJEET
SINGH, R/o Deewana Colony, Vpo Amargarh, Distt
Malerkotla-148022, Punjab, have changed my name and shall
hereafter be known as GURMEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANIJIT KAUR
[Thumb Impression]

I hitherto known as PRASHANT KUMAR S/o PHOOL
CHANDRA, R/o 00, Vikas Nagar, Rajgarh, Bijoli, Jhansi,
Uttar Pradesh-284135, have changed my name and shall
hereafter be known as PRASHANT KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANT KUMAR
[Signature (in existing old name)]

I hitherto known as SURENDRA KUMAR S/o NATHI
RAM, R/o House Number- B-108, Ramprastha Colony,
Chander Nagar, Ghaziabad, Uttar Pradesh-201011, have
changed my name and shall hereafter be known as
SURENDRA KUMAR BHARTL.

It is certified that I have complied with other legal
requirements in this connection.

SURENDRA KUMAR
[Signature (in existing old name)]

I hitherto known as VISHAL S/o AJAY KUMAR SINGH
Employed in Border Security Force as a Deputy Commandant,
R/o Teen Ghar (Rajpoot Tola), Raghopur Village, Raghopur,
Vaishali, Bihar- 844508, have changed my name and shall
hereafter be known as VISHAL RANA.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL
[Signature (in existing old name)]

I hitherto known as HARMINDER KAUR W/o DALJIT
SINGH, R/o Village Brahman Majra, P.O Singhbhagwantpur,
District Rupnagar, Punjab, have changed my name and shall
hereafterbe known as HARVINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARMINDER KAUR
[Signature (in existing old name)]

I hitherto known as AYUSHH S/o NARESH KUMAR,
R/o #96-A, Sector-17, Panchkula, Haryana- 134109, have
changed my name and shall hereafter be known as AYUSHH
GARG

It is certified that I have complied with other legal
requirements in this connection.

AYUSHH
[Signature (in existing old name)]

I hitherto known as DISHA D/o AJIT KUMAR,
R/o Phaiauda, jatan, phalauda, Meerut, Uttar Pradesh- 250401,
have changed my name and shall hereafter be known as
SHREE RASTOGI.

It is certified that I have complied with other legal
requirements in this connection.

DISHA
[Signature (in existing old name)]
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I hitherto known as RAJ KUMAR MAJHEE S/o0 MAN
SINGH MAJHEE, R/o 274 The Grand Maratha, Nr Singapore
Township, Indore, Talawali Chandra, Indore, Madhya
Pradesh- 453771, have changed my name and shall hereafter
be known as RAJ SULEKHIYA.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR MAJHEE
[Signature (in existing old name)]

I hitherto known as ROSE MARRY DSOUZA
W/o VILIYAM DSOUZA, residing at 285, Sector-4 a, Avas
Vikas Colony, Bodla, Agra, Agra, Uttar Pradesh-282007, have
changed my name and shall hereafter be known as GUDDI
and I have changed only my name not my Religion.

It is certified that I have complied with other legal
requirements in this connection.

ROSE MARRY DSOUZA
[Signature (in existing old name)]

I hitherto known as SEEMA W/o RAMESH KUMAR,
residing at H. No. 276, Nijatam Nagar, Jalandhar-144001,
Punjab, India, have changed my name and shall hereafter be
known as SEEMA JAIRATH.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA
[Signature (in existing old name)]

I hitherto known as USHA DEVI W/o FAL SINGH, residing
at H. No. 516, Udhar Akola, PS-Malpura, Teh- Agra, Dist-
Agra, Pincode- 283102, Uttar Pradesh, have changed my
name and shall hereafter be known as SHANTI DEVIL.

It is certified that I have complied with other legal
requirements in this connection.

USHA DEVI
[Signature (in existing old name)]

I hitherto have known as VIBHA DEVI wife of LATE
KUMAR GAURAYV, residing at Near Old Hospital, Katarpur,
Kona Sarai, Bihar, Nalanda, Bihar- 803101, have changed my
name and shall hereafter be known as BIVA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

VIBHA DEVI
[Signature (in existing old name)]

I hitherto known as AMAN KUMAR S/o SATISH
KUMAR, residing at House No A1/41 Upper Ground Floor
Al Block Freedom Fighter Enclave Neb Sarai South Delhi,
Delhi 110068, have changed my name and shall hereafter be
known as AMAN ARORA.

It is certified that I have complied with other legal
requirements in this connection.

AMAN KUMAR
[Signature (in existing old name)]

I, SUNIL KUMAR S/o JAGDISH R/o House No. K-249,
Street No. 2, Mahipalpur Extension, Malik Pur Kohi alias
Rang Puri, South West Delhi, Delhi - 110037, have changed
the name of my minor son AARAV alias AARAV BHIDURI,
aged 14 years, and he shall hereafter be known as AARAV
BHIDURI.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR
[Signature of Guardian]

I hitherto known as NAVRAJ SINGH S/o PALWINDER
SINGH, R/o VPO. Pakki Tibbi , Tehsil Malout , District Sri
Muktsar Sahib, Pin- 151210, Punjab, India, have changed my
name and shall hereafter be known as NAVRAJ SINGH
SANDHU.

It is certified that I have complied with other legal
requirements in this connection.

NAVRAJ SINGH
[Signature (in existing old name)]

I hitherto known as BABY BALA W/o SANJEEV BAGGA,
residing at House No. 4445/1, Street No. 11, Durgapuri,
Haibowal Kalan, Ludhiana, District Ludhiana, Punjab-141001,
India, have changed my name and shall hereafter be known
as KAJAL BAGGA.

It is certified that I have complied with other legal
requirements in this connection.

BABY BALA
[Signature (in existing old name)]

I, RAJESH CHAUHAN S/o SOHAN LAL, residing at
# 61, GBP Rose Vally Estate, Dera Bassi, Po: Derabassi, Dist:
SAS Nagar (Mohali), Punjab-140507, have changed the name
of my minor daughter SAMAIRA, aged 5 years and she
shall hereafter be known as SAMAIRA CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH CHAUHAN
[Signature of Guardian]
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I hitherto known as JITESH KUMAR S/o UDAY
SHANKAR PRASAD, residing at Gram G S Bangra, post
G S Bangra, Thana Jalalpur, Vtc: Bangra, PO G.S. Bangra,
Sub District: Jalalpur, District: Saran, State: Bihar, Pin code:
841412, have changed my name and shall hereafter be known
as DEEPANSHU PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

JITESH KUMAR
[Signature (in existing old name)]

I hitherto known as SUPRODIP DAS S/o DILIP KUMAR
DAS, R/o Near Ration Shop, South Bankim Pally,
Madhyamgram (M), North 24 Parganas, West Bengal- 700129,
have changed my name and shall hereafter be known as
SUPRADIP DAS.

It is certified that I have complied with other legal
requirements in this connection.

SUPRODIP DAS
[Signature (in existing old name)]

I hitherto known as VIVEK alias VIVEK GAGNEJA
S/o VED PARKASH GAGNEIJA, R/o H. No. 1592, Sec-20,
Part-2 HUDA, Sirsa, Haryana-125055, have changed my
name and shall hereafter be known as VIVEK GAGNEJA.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK alias VIVEK GAGNEJA
[Signature (in existing old name)]

I hitherto have known as SURESH PRASAD SINGH son
of RADHAY KISHUN SINGH, residing at 56, Pir Barhauna,
Patna, Bihar- 801305, have changed my name and shall
hereafter be known as SHANKAR DAYAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SURESH PRASAD SINGH
[Signature (in existing old name)]

I hitherto known as JAGIR SINGH S/o BIKKAR SINGH,
residing at Vill. Ghumiara, PO. Moranwali, Teh. & Distt.
Faridkot, Pin-151203, Punjab, have changed my name and
shall hereafter be known as JANGIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGIR SINGH
[Signature (in existing old name)]

I hitherto known as LAUTOO RAM S/o DEVSARAN,
residing at Gram- Kuba Khas, Post-Kuba Khas, Mehnazpur,
District Azamgarh, Uttar Pradesh-276203, India, have changed
my name and shall hereafter be known as LOTO RAM.

It is certified that I have complied with other legal
requirements in this connection.

LAUTOO RAM
[Signature (in existing old name)]

I hitherto known as BIKKAR SINGH S/o BILLU SINGH,
R/o Village-Waring Khera, Tehsil-Lambi, Distt-Sri Muktsar
Sahib, Punjab-151211, have changed my name and shall
hereafter be known as BIKAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BIKKAR SINGH
[Signature (in existing old name)]

I hitherto known as SUSHMA KUMARI wife of
SURINDER SHARMA, residing at House No. 170, Ward No.
16, Nathu Nagar, Gali No.2, Dhangu Road PO Tehsil and
Distt Pathankot, Gurdaspur, Punjab-145001, have changed
my name and shall hereafter be known as SUSHMA.

It is certified that I have complied with other legal
requirements in this connection.

SUSHMA KUMARI
[Signature (in existing old name)]

I, ANURAG JHA S/o SHAMBHU NATH JHA, residing
at SMQ No 272/4 Air Force One, Jamnagar, Gujarat-361003
and Permanent Residence at Barhouna, Barhauna, Munger,
Kharagpur, Bihar-811213, have changed the name of my
minor daughter MUSKAN, aged 11 years and she shall
hereafter be known as MUSKAN JHA.

It is certified that I have complied with other legal
requirements in this connection.

ANURAG JHA
[Signature of Guardian]

I hitherto known as ANU W/o HARDEEP KUMAR,
R/o Village, Jallowal, PO:Bhunga, Distt. Hoshiarpur,
Punjab-144210, have changed my name and shall hereafter
be known as ANU BHATTI.

It is certified that I have complied with other legal
requirements in this connection.

ANU
[Signature (in existing old name)]
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I hitherto known as SATYAM S/o INDERJIT SINGH,
R/o House No. 79, Ward No. 8, Mahilpur, Hoshiarpur, Punjab-
146105, have changed my name and shall hereafter be known
as SINGH SATYAM.

It is certified that I have complied with other legal
requirements in this connection.

SATYAM
[Signature (in existing old name)]

I hitherto known as JAGROOP SINGH BHULLAR son of
MALKIT SINGH, R/o Village Fatehgarh Korotana, Moga,
Punjab-142042, have changed my name and shall hereafter
be known as JAGROOP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGROOP SINGH BHULLAR
[Signature (in existing old name)]

I hitherto known as NAVJOT SINGH S/o KANWARIJEET
SINGH DHALIWAL, R/o House No. 157, Street No. 3,
College Road, Green Avenue, Abohar, PO-Abohar, Distt-
Fazilka, Punjab-152116, have changed my name and shall
hereafter be known as NAVJOT SINGH DHALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

NAVIOT SINGH
[Signature (in existing old name)]

I hitherto known as SUR SINGH S/o BALAK SINGH,
R/0 20/A28, Tilak Nagar, PO Tilak Nagar, Distt. West Delhi,
Delhi-110018, have changed my name and shall hereafter be
known as GURMAK SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUR SINGH
[Signature (in existing old name)]

I hitherto known as PORSHIYA KRYSTAL BROWN
D/o JULIUS BROWN, employ as Office Suprintendent/
personnel as Ministry of Railway (West Central Railway),
R/o Flat No. 201, Ward No. 67, Jalaram Bapu Nagar, Mohit
Skyline, Tihari, Jabalpur, Madhya Pradesh-482020, have
changed my name and shall hereafter be known as PORSHIYA
BROWN.

It is certified that I have complied with other legal
requirements in this connection.

PORSHIYA KRYSTAL BROWN
[Signature (in existing old name)]

I hitherto known as ATKURI PHANENDRA KUMAR
S/o ATKURI THAMMI RAJU, residing at BE/13 SFS Flat
Janak Puri Janak Puri B-1 West Delhi-110058, have changed
the name of my minor son ATKURI NAGA SIVA SAI
VENKATA RAGHAVA SRI RAJITH aged 12 years and he
shall hereafter be known as ATKURI SRIRAJITH.

It is certified that I have complied with other legal
requirements in this connection.

ATKURI PHANENDRA KUMAR
[Signature of Guardian]

I hitherto known as AHTISHAMUDDIN son of
Shri ALAUDDIN, residing at Plot No. 14, 3rd Floor, Chamelian
Road, Model Basti, Bara Hindu Rao, Delhi-110006, have
changed my name and shall hereafter be known as
AHTESHAM UDDIN.

It is certified that I have complied with other legal
requirements in this connection.

AHTISHAMUDDIN
[Signature (in existing old name)]

I, GURUPREET SANGLA S/o0 HARVINDER SINGH,
residing at House No. 493, Block-S, Greater Kailash -2,
South Delhi, Delhi-110048, have change the name of my
minor Son RAUNAKVEER SANGLA aged 15 Years and he
shall hereafter be known as RAUNAKVIIR SINGH SANGLA.

It is certified that I have complied with other legal
requirements in this connection.

GURUPREET SANGLA
[Signature of Guardian]

I hitherto known as KABAL SINGH S/o PIARA SINGH,
R/o Pind Chopra, PO Sidhwan, Tehsil-Gurdaspur, Chopra,
Gurdaspur, Punjab-143529, have changed my name and shall
hereafter be known as KANWAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KABAL SINGH
[Signature (in existing old name)]

I hitherto known as KRISHAN KUMAR S/O RAMESH
CHANDRA, R/o B-104, Mawana Road, Gangadham-B,
Meerut Cantt, Uttar Pradesh-250001, have changed my name
and shall hereafter be known as KRISHAN KUMAR
PALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

KRISHAN KUMAR
[Signature (in existing old name)]
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I hitherto known as PARMIIT KAUR, W/o JAGJIT
SINGH, R/o House No. CH-991, Jagraon Patti, Village Malak,
Jagraon, Ludhiana, Punjab-142026, have changed my name
and shall hereafter be known as PARAMIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARMIIT KAUR
[Signature (in existing old name)]

I hitherto known as LAVENDRA LAL SINGH S/o GOKUL
SINGH, R/o MIG-14, Avantika Phase-1, Ram Ghat Road,
Koil, Aligarh, Uttar Pradesh-202001, have changed my name
and shall hereafter be known as LAVENDRA PAL SINGH
RAGHAV.

It is certified that I have complied with other legal
requirements in this connection.

LAVENDRA LAL SINGH
[Signature (in existing old name)]

I hitherto known as SHAIKH ABDE RUSHAID son of
SK NURUL AFSAR, employed as Lower Division Clerk
under Midnapore Highway Division, Public Works (Roads)
Directorate, Government of West Bengal, residing at Mirza
Mohalla, Midnapore Town, PIN 721101, Distt. Paschim
Medinipur, West Bengal, have changed my name and shall
hereafter be known as YASIN.

It is certified that I have complied with other legal
requirements in this connection.

SHAIKH ABDE RUSHAID
[Signature (in existing old name)]

I hitherto known as ASHOK SHARANAGOUDA
MULIMANI S/o SHARANAGOUDA MULIMANTI, residing
at Yalwar, Vijayapura, Karnataka-586203, have changed my
name and shall hereafter be known as ASSHOK MULIMANIL.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK SHARANAGOUDA MULIMANI
[Signature (in existing old name)]

I hitherto known as SHILPI VIPUL AGARWAL wife of
VIPUL AGARWAL daughter of RAMESH C BALUIJA,
residing at H.No. 23, Ramayan Vihar, Ashapuram Stadium
Road, District Bareilly-243122 Uttar Pradesh, have changed
my name and shall hereafter be known as SHILPI BALUJA

It is certified that I have complied with other legal
requirements in this connection.

SHILPI VIPUL AGARWAL
[Signature (in existing old name)]

I hitherto known as MOHINDER KAUR W/o NISHAN
SINGH, R/o Village-Ranjitgarh, PO-Ranjitgarh, District-Sri
Muktsar Sahib, Punjab-152022, have changed my name and
shall hereafter be known as JOGINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MOHINDER KAUR
[Signature (in existing old name)]

I hitherto known as GULAFASHAN W/o MOHAMMAD
FARUK, residing at 98, Braj Vihar Colony Amarpura,
Shahaganj, Agra, Uttar Pradesh-282010, have changed my
name and shall hereafter be known as GULAFSHA.

It is certified that I have complied with other legal
requirements in this connection.

GULAFASHAN
[Signature (in existing old name)]

I hitherto known as ITENDRA KUMAR S/o RAKAM
SINGH, residing at 87, Jagdishpur Aurangabad, Post-
Khakhunda, Tehsil-Shikarpur, BulandShahr, Uttar Pradesh -
202392, have changed my name and shall hereafter be known
as YUVRAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA KUMAR
[Signature (in existing old name)]

I hitherto known as JASWANT SINGH
S/o NAJAR SINGH, residing at Vill. Jandiali, PO. Jamsher
Khas, Distt. Jalandhar, have changed my name and shall
hereafter be known as BALWANT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JASWANT SINGH
[Signature (in existing old name)]

I hitherto known as SWAMI SHIV CHAITANY
S/o ACHHAIBAR, residing at Tilauli Urf Dehari, Chordiha,
PO: Chordiha, Distt. Deoria, Uttar Pradesh-274509, have
changed my name and shall hereafter be known as
GANGASAGAR.

It is certified that I have complied with other legal
requirements in this connection.

SWAMI SHIV CHAITANY
[Signature (in existing old name)]
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I hitherto known as ARMEL KAUR W/o BHUPINDER
SINGH, residing at H.No.234, Street.No.2, Marian Avenue,
Near St.Joseph Convent School, Rehmanpur Road, Kukkar
Pind, Jalandhar, Punjab-144024, India, have changed my
name and shall hereafter be known as AMANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ARMEL KAUR
[Signature (in existing old name)]

I hitherto known as AMITABH KUMAR SINGH
S/o SRINATH SINGH, residing at Morath, VTC: Morath,
PO: Kasap, Sub District: Udwant Nagar, District: Bhojpur,
State: Bihar, Pin Code: 802206, have changed my name and
shall hereafter be known as HARENDRA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AMITABH KUMAR SINGH
[Signature (in existing old name)]

I, PREETT SINGH wife of GAURAB KUMAR, residing at
H. No-816, First Floor, Housing Board Colony, Sector-21-D,
Faridabad-121001, Haryana, have changed the name of my
minor daughter SUPRIYA SINGH, aged 10 years and she
shall hereafter be known as AAKRITI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PREETI SINGH
[Signature of Guardian]

I hitherto known as SANJAY KUMAR alias SANJAY
KUMAR BHARDWAIJ son of RAJENDER PRASAD,
employed as ASO in Department of Posts, Dak Bhawan,
New Delhi-110001, residing at H. No-712. 7th Floor, Plot No-
F-26, Mahagun Maple, Sec-50, Gautam Buddha Nagar, Uttar
Pradesh-201301, have changed my name and shall hereafter
be known as SANJAY KUMAR BHARDWALJ.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR alias SANJAY KUMAR BHARDWAJ
[Signature (in existing old name)]

I hitherto known as GAURAB KUMAR son of ATIVIR
SINGH, residing at H. No-816, First Floor, Housing Board
Colony, Sector-21-D, Faridabad-121001, Haryana, have
changed my name and shall hereafter be known as GAURAV
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

GAURAB KUMAR

[Signature (in existing old name)]

I hitherto known as SAHIL KUMAR alias SAHIL
S/o KRISHAN KUMAR, residing at Gorakhpur (52), PO:
Gorakhpur, Distt: Fatehabad, Haryana- 125047, have changed
my name and shall hereafter be known as SAHIL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SAHIL KUMAR alias SAHIL
[Signature (in existing old name)]

I hitherto known as SUJAN DAS S/o DINABANDHU
DAS, residing at South Dhumpara, Banarhat, Dhumpara (N),
Jalpaiguri, West Bengal - 735202, have changed my name
and shall hereafter be known as MOHITSUDARSHAN DAS.

It is certified that I have complied with other legal
requirements in this connection.

SUJAN DAS
[Signature (in existing old name)]

I hitherto known as SAMUAL MASIH S/o GURME]J
MASIH, R/o Vill. Dakhla, PO Chore Sidhwan, Gurdaspur, Pin
143521, Punjab, India, have changed my name and shall
hereafter be known as MANISH.

It is certified that I have complied with other legal
requirements in this connection.

SAMUAL MASIH
[Signature (in existing old name)]

I hitherto known as VIPAT KUMAR S/o RAMBABU
RAY, R/o- Bardiha Turki, PO.- Bardiha Turki, P.S.- Patepur,
Distt.- Vaishali, Bihar - 843110, have changed my name and
shall hereafter be known as SURYA KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIPAT KUMAR
[Signature (in existing old name)]

I hitherto known as KARAN S/o AMARIIT, residing
at Village Chauhra, PO. Degham, Tehsil Garhshankar, Distt.
Hoshiarpur, Punjab-144527, India, have changed my name
and shall hereafter be known as KARAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KARAN
[Signature (in existing old name)]
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I hitherto known as MUMTAJ BEGUM wife of MD
RAHIMUDDIN, residing at Mayang Imphal Bengoon Mayai
Leikai, P.O. & P.S. Mayang Imphal, Imphal West, Manipur-
795132, have changed my name and shall hereafter be known
as IBEMCHA.

It is certified that I have complied with other legal
requirements in this connection.

MUMTAJ BEGUM
[Signature (in existing old name)]

I hitherto known as NITESH KUMAR SINGH son of
SUMAN PRASAD SINGH, R/o - Majhua, Ward No. - 05,
PO.- Majhua, P.S. - Forbesganj, Distt.- Araria, Bihar - 854318,
have changed my name and shall hereafter be known as
NITISH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

NITESH KUMAR SINGH
[Signature (in existing old name)]

I, PANKAJ PRABHAKAR S/o0 SURYA SHANKAR SAH,
R/o Flat No-1/D, Bhagwati Enclave, Maa Santoshi Marg,
Gola Road, Opposite Sonu Market, Danapur, Patna, Bihar-
801503, have changed the name of my minor son OM
PRABHAKAR, aged 08 years and she shall hereafter be
known as HETANSH PRABHAKAR.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ PRABHAKAR
[Signature of Guardian]

I, PANKAJ PRABHAKAR S/o0 SURYA SHANKAR SAH,
R/o Flat No-1/D, Bhagwati Enclave, Maa Santoshi Marg,
Gola Road, Opposite Sonu Market, Danapur, Patna, Bihar-
801503, have changed the name of my minor daughter PARI
PRABHAKAR, aged 07 years and he shall hereafter be
known as TANUSHREE PRABHAKAR.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ PRABHAKAR

[Signature of Guardian]

I hitherto known as Km. JITENDER KAUR CHADDHA
alias JITENDER KAUR ASWAL daughter of Shri GUR
SARAN SINGH CHADDHA and wife of Shri RUPESH
ASWAL, residing at NU-10B, Pitampura, Shalimar Bagh,
North West Delhi, Delhi-110088, have changed my name
and shall hereafter be known as ITENDER KAUR ASWAL.

It is certified that I have complied with other legal
requirements in this connection.

Km. JITENDER KAUR CHADDHA alias JITENDER

KAUR ASWAL

[Signature (in existing old name)]

I hitherto known as ADARSH KAUSHAL PANDE
S/o KAUSHAL PANDREY, residing at Waard Na-2, Taroda
Post Taroda Wardha, Taroda, Wardha, Maharashtra-442102,
have changed my name and shall hereafter be known as
ADARSH KAUSHAL PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

ADARSH KAUSHAL PANDE
[Signature (in existing old name)]

I hitherto known as SUSHMA ARJUN BHABAL
D/o ARJUN SUBHAN BHABAL and W/o ARUN YUVRAJ
PRABHU, residing at A/303, Gurukul Vaibhav CHS, Near
Aura Hotel, Jayraj Nagar, Borivali H.O.Borivali, Mumbai,
Mabharashtra - 400091, have changed my name and shall
hereafter be known as ARPITA ARUN PRABHU.

It is certified that I have complied with other legal
requirements in this connection.

SUSHMA ARJUN BHABAL
[Signature (in existing old name)]

I hitherto known as SUMAN GOEL D/o HUKAM CHAND
and W/o KRISHAN GARG, residing at H.-No.-376, Virat
Nagar, Near Khatushyam Mandir, Ward-No 20, Panipat,
Haryana - 132103, have changed my name and shall hereafter
be known as SUMAN DEVI GARG.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN GOEL
[Signature (in existing old name)]

I hitherto known as SUDHA KUMARI SINGH
D/o AKSHAY PRASAD SINGH and W/o DR SATISH
CHANDRA SHARMA, residing at 894/1/C-50A,K77
P.C.Colony, Hanuman Nagar, Kankar Bagh, Sampatchak,
Patna, Bihar - 800020, have changed my name and shall
hereafter be known as SUDHA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SUDHA KUMARI SINGH
[Signature (in existing old name)]
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I hitherto known as BIKRAMJEET PRASHER
S/o CHARANIIT SINGH, residing at H.No. 15-A-1/2, Model
Town, Patiala, Punjab-147001, have changed my name and
shall hereafter be known as BIKRAMIIT PRASHER.

It is certified that I have complied with other legal
requirements in this connection.

BIKRAMIJEET PRASHER
[Signature (in existing old name)]

I hitherto known as PRADYUT MUKHERJEE S/o0 GOUR
CHANDRA MUKHERIJEE, residing at Nandan Kanan Purba,
Ward No. 17 Dankuni, PO & PS, Dankuni, District-Hooghly;,
West Bengal-712311, have changed my name and shall
hereafter be known as PRADYUT KUMAR MUKHERIJEE.

It is certified that I have complied with other legal
requirements in this connection.

PRADYUT MUKHERJEE
[Signature (in existing old name)]

I hitherto known as SHUBHAM S/o SUBHASH GILL,
residing at VPO Naugajja, Jalandhar, Punjab-144301, have
changed my name and shall hereafter be known as
SHUBHAM GILL.

It is certified that I have complied with other legal
requirements in this connection.

SHUBHAM
[Signature (in existing old name)]

I hitherto known as RANJEET KUMAR SAHANI son of
BHISHMA PRASAD SAHANI, resident of Bagaha 1, Ward
No. 35, PO. Bagaha 1, West Champaran, Bagaha, Bihar-
845101, have changed the name of my minor son
PRIYANSHU KUMAR, aged about 17 years and he shall
hereafter be known as RANVIJAY KUMAR SAHNI.

It is certified that I have complied with other legal
requirements in this connection.

RANJEET KUMAR SAHANI
[Signature of Guardian]

I hitherto known as ASHA DEVI YADAV W/o RAM
KISHOR YADAV R/o 570/596, Virat Nagar, Alambagh,
Lucknow, Uttar Pradesh-226005, have changed my name
and shall hereafter be known as BHANMATI YADAV.

It is certified that I have complied with other legal
requirements in this connection.

ASHA DEVIYADAV
[Signature (in existing old name)]

I, BALWANT RAO S/0 RAM LAUT, R/o Vill. Dhadhauva,
Belhari Buzurg, Gonda, Uttar Pradesh-271313, have changed
the name of my minor daughter AANVI, aged 03 years and
she shall be hereafter known as ARSHITA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

BALWANT RAO
[Signature of Guardian]

I hitherto known as SHUBHANSHU BAGGA
S/o SANDEEP BAGGA, R/o F-97, Jalvayu Vihar Sector-21,
Noida, Gautam Buddha Nagar, Uttar Pradesh-201301, have
changed my name and shall hereafter be known as SHUBH
BAGGA.

It is certified that I have complied with other legal
requirements in this connection.

SHUBHANSHU BAGGA
[Signature (in existing old name)]

I, VUCHHURU NARASIMHA DESIKAN son of
VUCHHURU VARADA CHARYA, presently residing at
House No. 8-9-118, Girmajipet, Geetha Bhavanam, J P N
Road, Warangal (Telangana) - 506002, have changed the
name of my minor daughter VUCHHURU KIDAMBI
SUMEDHA SRI, aged 13 years and she shall hereafter be
known as VUCHHURU SUMEDHASRI.

It is certified that I have complied with other legal
requirements in this connection.

VUCHHURU NARASIMHA DESIKAN
[Signature of Guardian]

I, VUCHHURU NARASIMHA DESIKAN son of
VUCHHURU VARADA CHARYA, presently residing at
House No. 8-9-118, Girmajipet, Geetha Bhavanam, J P N
Road, Warangal (Telangana) - 506002, have changed the
name of my minor daughter VUCHHURU KIDAMBI
SUBODHA SRI, aged 12 years and she shall hereafter be
known as VUCHHURU YATHIRAJA VALLI.

It is certified that I have complied with other legal
requirements in this connection.

VUCHHURU NARASIMHA DESIKAN
[Signature of Guardian]

I hitherto known as DHRUV KAUL S/o SUNIL KAUL,
R/o E-5/49, DDA Flats, Nand Nagri, Old Seemapuri, East
Delhi, Delhi-110095, have changed my name and shall
hereafter be known as PRANAV KAUL.

It is certified that I have complied with other legal
requirements in this connection.

DHRUV KAUL
[Signature (in existing old name)]
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I hitherto known as SOMA RANI alias SEEMA
W/o KEWAL KRISHAN, residing at 15 Master Colony
Ashok Vihar, Phase 2, Jalandhar, Punjab-144008, India, have
changed my name and shall hereafter be known as SEEMA.

It is certified that I have complied with other legal
requirements in this connection.

SOMA RANI alias SEEMA
[Signature (in existing old name)]

I hitherto known as VIKAS son of VIJAY KUMAR
PANDEY, permanent R/o Sothgaon, Madhubani,
Bihar-847240, have changed my name and shall hereafter be
known as VIKAS PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS
[Signature (in existing old name)]

I hitherto known as HARIJANA LATHISH KUMAR son
of HARIJANA DONATHIMMAPPA, residing at 2-29, Settur,
PO Shettur, Distt.: Ananthapuramu, Andhra Pradesh-515767,
have changed my name and shall hereafter be known as
PALAVENKATAPURAM LATHISH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

HARIJANA LATHISH KUMAR
[Signature (in existing old name)]

I hitherto known as SUNNY S/o KRIPA RAM, employed
as Deputy Commandant in Indian Coast Guard At CGRHQ
(East), Chennai R/o C-12/10, Coast Guard Officers Quarters,
SAF Games Village, Koyambedu, Chennai-600107,
permanent address 22-A, Block-D, Dayal Bagh Ambala Cantt,
Ambala, Haryana-133001, have changed my name and shall
hereafter be known as SUNNY KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

SUNNY
[Signature (in existing old name)]

I hitherto known as SHREEDIVYA D D/o Late
DHANESAN RAGHAVAN W/o D MANOJ KUMAR,
residing at D-80 Mangalam Regency, Near GBN School,
Sector 21D VTC Sector-21D, PO Sector-21D, District
Faridabad, State Haryana-121012, have changed my name
and shall hereafter be known as SHREEDIVYA DHANESAN.

It is certified that I have complied with other legal
requirements in this connection.

SHREEDIVYA D
[Signature (in existing old name)]

I hitherto known as RAJAT GAURAV S/o SURESH
KUMAR, residing at Z-926 Z-Type Qtrs, Timar Pur, Timarpur
PO Civil Lines, Distt. North Delhi, Delhi-110054, have
changed my name and shall hereafter be known as RAJATH
GAUREV.

It is certified that I have complied with other legal
requirements in this connection.

RAJAT GAURAV
[Signature (in existing old name)]

I hitherto known as SUMAN KUMAR son of
RAMBALAK YADAYV, residing at Gram- Madhopur,
Post Madhopur, Thana Bakhtiyarpur, Patna, Bihar-803212,
have changed my name and shall hereafter be known as
SHIVAM KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN KUMAR
[Signature (in existing old name)]

I hitherto known as POORNIMA GOEL W/o MANISH
BANSAL D/o TIRLOKI NATH GOEL, R/o 893/22, Vardman
Park, Opp. Central Co-op Bank, Delhi Road, Rohtak, Haryana-
124001, have changed my name and shall hereafter be known
as PURNIMA BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

POORNIMA GOEL
[Signature (in existing old name)]

I hitherto known as KUNAL BHURANDA S/o SURAJ
KUMAR, resident of Chandmari, Ghanghora, Dehradun,
(Uttarakhand), have changed my name and shall hereafter
be known as KUNAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KUNAL BHURANDA
[Signature (in existing old name)]

I hitherto known as SWEETY AHUJA W/o KULDEEP
SINGH AHUJA, R/o Farm No. 15/A, Ground Floor, Radhey
Mohan Drive, Kh. No. 368, 369, 370, Fateh Pur Beri, South
Delhi, Delhi-110074, have changed my name and shall
hereafter be known as SUNITA AHUIJA.

It is certified that I have complied with other legal
requirements in this connection.

SWEETY AHUJA
[Signature (in existing old name)]
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I hitherto known as RAIJNI W/o DEEPAK, residing at
Vill.-Bandianwala, Gurdas Nangal, Gurdaspur, Punjab-143520,
have changed my name and shall hereafter be known as
RAJNI BALA.

It is certified that I have complied with other legal
requirements in this connection.

RAJNI
[Signature (in existing old name)]

I, AMANDEEP KAUR W/o MAHAVIR SINGH, R/o
VPOPatial, Distt. Jalandhar, Punjab-144201, have changed
the name of my minor daughter GURSIRAT KAUR aged 1
year and she shall hereafter be known as KAUR GURSIRAT.

It is certified that I have complied with other legal
requirements in this connection.

AMANDEEP KAUR
[Signature of Guardian]

I, AMANDEEP KAUR W/o MAHAVIR SINGH, R/o VPO-
Patial, Distt.-Jalandhar, Punjab-144201, have changed the
name of my minor daughter KEERAT KAUR aged 5 years
and she shall hereafter be known as KAUR KEERAT.

It is certified that I have complied with other legal
requirements in this connection.

AMANDEEP KAUR
[Signature of Guardian]

I hitherto known as DEEPAK GILL S/o PARKASH
CHANDER, residing at Balmiki Mohalla, VPO-Alawalpur,
Jalandhar, Punjab-144301, have changed my name and shall
hereafter be known as MADAN LAL.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK GILL
[Signature (in existing old name)]

I hitherto known as JAIKISHAN AGGARWAL alias JAI
KISHAN AGGARWAL S/o BABU LAL AGGARWAL, R/o
E-324, Ground Floor, Greater Kailash-2, South Delhi, Delhi-
110048, have changed my name and shall hereafter be known
as JAI KISHAN AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

JAIKISHAN AGGARWAL alias
JAI KISHAN AGGARWAL
[Signature (in existing old name)]

I, SUKHVEER SINGH S/o DIVARILAL, R/o Flat No. F-1,
F-2, Ground Floor, Sector-6 Vaishali, Plot No.-169, L.E.
Sahibabad, Ghaziabad, Uttar Pradesh-201010, have changed
the name of my minor daughter DIKSHA aged 14 years and
she shall hereafter be known as KIRTI.

It is certified that I have complied with other legal
requirements in this connection.

SUKHVEER SINGH
[Signature of Guardian]

I hitherto known as GADDAM NARASIMHA SWAMI
S/o GADDAM SATYANARAYANA, residing at Plot No.-2
and 3, Hansraj Enclave, Temple, Gajularamaram, Jeedimetla,
Medchal-Malkajgiri, Telangana-500055, have changed my
name and shall hereafter be known as GADDAM
VEERENDER.

It is certified that I have complied with other legal
requirements in this connection.

GADDAM NARASIMHA SWAMI
[Signature (in existing old name)]

I hitherto known as VIKAS KHARAKIA S/o SITA RAM
BANSAL, R/o BN-46, West Shalimar Bagh, North West
Delhi-110088, have changed my name and shall hereafter be
known as VIKAS BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS KHARAKIA
[Signature (in existing old name)]

I hitherto known as MOHIT S/o DEVENDER SINGH,
R/o D-439, Indra Park, Nangli Sakrawati, Najafgarh, New
Delhi-110043, have changed my name and shall hereafter be
known as MOHIT TEHLAN.

It is certified that I have complied with other legal
requirements in this connection.

MOHIT
[Signature (in existing old name)]

I hitherto known as RAJESH DAULAT RAUT S/o
DAULATRAO RAUT, R/o Ward No. 1, Near Mahuli Garden,
Mohgaon ( Bhadade ), PO Mohgaon, Bhadade, Distt.
Nagpur, Maharashtra- 441306, have changed my name and
shall hereafter be known as RAUT RAJESH DAULAT.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH DAULAT RAUT
[Signature (in existing old name)]
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I hitherto known as PURAN SINGH son of PRAN
RAM JAISWAL, residing at Qtr. No. Type 3/DS/GF/331,
Subhash Nagar, Ward No. 15, Bacheli Post, Bacheli, Distt.
Dantewada C.G., Pin-494553, have changed my name and
shall hereafter be known as PURAN SINGH JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

PURAN SINGH
[Signature (in existing old name)]

I hitherto known as DANDULURI RAHUL VARMA S/o
DVR M RAIJU, R/o 6, Rajula Veedhi, Srungavarapukota
Mandal, Kottam, Kottam, Srungavarapukota, Vizianagaram,
Andhra Pradesh-535148, have changed my name and shall
hereafter be known as DANTULURI RAHUL VARMA.

It is certified that I have complied with other legal
requirements in this connection.

DANDULURI RAHUL VARMA
[Signature (in existing old name)]

I hitherto known as GURWINDER SINGH S/o NIRMAL
SINGH, residing at House No. 2353 Street No. 2 Ward
No. 19 Basti Mani Singh, Ludhiana, District Ludhiana,
Punjab-141007, India have changed my name and shall
hereafter be known as GURMINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURWINDER SINGH
[Signature (in existing old name)]

I hitherto known as RICHA alias RICHA GUPTA D/o Sh
B D GUPTA W/o MANIK MAHAJAN, R/o B-2/44, Top
Floor Sector-11 Rohini, Raja Pur Kalan, North West Delhi,
Rohini Sector-7, Delhi-110085, have changed my name and
shall hereafter be known as RICHA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RICHA alias RICHA GUPTA
[Signature (in existing old name)]

I, ISHWARA NAYARKERE ACHARYA S/o Sh.
LINGAPPA ACHARYA, R/o 185, Ground Floor, C4C Block,
Janak Puri, New Delhi-110058, have changed the name of my
minor daughter DIKSHITA alias DIKSHITA ACHARYA aged
14 years and she shall hereafter be known as DIKSHITA
ACHARYA.

It is certified that I have complied with other legal
requirements in this connection.

ISHWARA NAYARKERE ACHARYA
[Signature of Guardian]

I, KASTHURI SAI KUMAR son of KASTHURI
SUBRAMANYAM, resident of House No. 2-372, Nehru
Nagar, Cuddapah (A.P.)-516002, have changed the name of
my minor daughter KASTHURI DHANVIKA aged 4 years
and she shall hereafter be known as KASTHURI DHATRI.

It is certified that I have complied with other legal
requirements in this connection.

KASTHURI SAI KUMAR
[Signature of Guardian]

I hitherto known as POONAM GIRI GOSAVI S/o ANIL
GIRI GOSAVI, residing at 15-7-101, Kolsawadi, Begumbazar,
Hyd, Hyderabad, Telangana-500012, India, have changed
my name and shall hereafter be known as PUSHPAM
GOSAVL

It is certified that I have complied with other legal
requirements in this connection.

POONAM GIRI GOSAVI
[Signature (in existing old name)]

I hitherto known as ARVIND SINGH ATWAL S/o
SURINDER SINGH, R/o House No. 651, Ward Number 28
Mohalla Angadpura, Moga, Punjab-142001, have changed
my name and shall hereafter be known as ARVIND SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ARVIND SINGH ATWAL
[Signature (in existing old name)]

I hitherto known as KANTA SHARMA W/o PREM LAL
SHARMA, R/o H.No. 31, Mohinder Singh Colony, Birring,
Jalandhar Cantt., Jalandhar, Punjab-144005, have changed
my name and shall hereafter be known as DOLMA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

KANTA SHARMA
[Signature (in existing old name)]

I hitherto known as ANITA SOLANKI alias ANITA
RAJORA D/o HUNA MAL W/o DALIP KUMAR RAJORA,
R/0 D-14/144, Sector-8, Rohini, Delhi-110085, have changed
my name and shall hereafter be known as ANITA RAJORA.

It is certified that I have complied with other legal
requirements in this connection.

ANITA SOLANKI alias ANITA RAJORA
[Signature (in existing old name)]
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I, ROHIT KUMAR S/o ZILE SINGH, R/o House No.-158
E-Block Extn. Shyam Vihar, Phase -1, Dindar Pur, Najafgarh,
South West Delhi-110043, have changed the name of my
minor daughter DARSHIKA aged 13 years and she shall
hereafter be known as DARSHIKA DEDHA.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT KUMAR
[Signature of Guardian]

I, NIRMAL KUMAR JAIN S/o BHAWESH PRASAD,
residing at Village Kathrang, Banka, Bihar-813105, have
changed the name of my minor son RISHABH KUMAR
aged 17 years and he shall thereafter be known as RISHAV
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

NIRMAL KUMAR JAIN
[Signature of Guardian]

I hitherto known as ZAKIR HUSSAIN ANSARI alias
JAKIR HUSSAN alias JAKIR HUSSAIN ANSARI
S/o ZAHIRUL HUK ANSARI, residing at RZF-205A, Gali
No.-20, Sadh Nagar-2, Palam Colony, Delhi-110045, have
changed my name and shall hereafter be known as ZAKIR
HUSSAIN ANSARI.

It is certified that I have complied with other legal
requirements in this connection.

ZAKIR HUSSAIN ANSARI alias
JAKIR HUSSAN alias

JAKIR HUSSAIN ANSARI
[Signature (in existing old name)]

I hitherto known as SHARMA RADHEYSHYAM
S/o SHRAVAN LAL, residing at C 119 A, New Ashok Nagar,
Vasundhra Enclave, Delhi-110096, have changed my name
and shall hereafter be known as RADHE SHYAM.

It is certified that I have complied with other legal
requirements in this connection.

SHARMA RADHEYSHYAM
[Signature (in existing old name)]

I hitherto known as ABHISHEK KUMAR alias ABHISHEK
S/o HARPINDER KUMAR, residing at Chhota Samana,
Rupnagar, Punjab-140102, have changed my name and shall
hereafter be known as ABHISHEK KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK KUMAR alias ABHISHEK
[Signature (in existing old name)]

I hitherto known as RAJVIR SINGH alias RAJVIR
GREWAL S/o JAGJIT SINGH, residing at Village Chahal,
District Patiala, Punjab-147202, have changed my name and
shall hereafter be known as RAJVIR GREWAL.

It is certified that I have complied with other legal
requirements in this connection.

RAJVIR SINGH alias RAJVIR GREWAL
[Signature (in existing old name)]

I hitherto known as RAJINDER KAUR D/o LABH SINGH
W/o AVTAR SINGH, residing at H.No. 212, Ward No.16,
Rama Street, Khanna, District Ludhiana, Punjab-141401,
India, have changed my name and shall hereafter be known
as SARBJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJINDER KAUR
[Signature (in existing old name)]

I hitherto known as SEESO W/o GURDEEP SINGH,
residing at VPO Samrai, Tehsil Phillaur, District Jalandhar,
Punjab-144418, India, have changed my name and shall
hereafter be known as SURINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SEESO
[Thumb Impression]

I hitherto known as HARSHIT son of VIPIN KUMAR,
R/o 14, Vishal Nagar, Near Bhatia Ki Chakki, Tehsil Jagadhri,
District Yamuna Nagar-135001, Haryana, India, have changed
my name and shall hereafter be known as HARSHIT
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

HARSHIT
[Signature (in existing old name)]

I hitherto known as JHAVERI HEMA W/o
PRAKASHBHAI, R/o 101, Kanchangiri, Athwalines, Surat,
Gujarat- 395001, have changed my name and shall hereafter
be known as HEMA PRAKASH JHAVERI.

It is certified that I have complied with other legal

requirements in this connection.

JHAVERI HEMA
[Signature (in existing old name)]



Part IV]

THE GAZETTE OF INDIA, DECEMBER 28, 2024 (PAUSA 7, 1946) 5321

I hitherto known as MINARAM PAWAR S/o KUTA
PAWAR, R/o 72/3 Faliya Gram Diwani Post Diwani, Teh.
Niwali, Distt. Barwani, M.P-451666, have changed my name
and shall hereafter be known as RAJVEER PAWAR.

It is certified that I have complied with other legal
requirements in this connection.

MINARAM PAWAR
[Signature (in existing old name)]

I hitherto known as VISHAV PREET SINGH son of
SATPAL SINGH, residing at H.No. 75, Gulmarg Avenue,
Phase-2, Saini Super Market Road, PO Ladhewali, Distt.
Jalandhar-144007, Punjab, India, have changed my name
and shall hereafter be known as VISHAVPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VISHAV PREET SINGH
[Signature (in existing old name)]

I hitherto known as VIJAY KUMAR alias VIJAY KUMAR
SHARMA S/o MOHAN LAL DHOUNDIYAL, residing at
8A, Durga Colony, Near Madhur Vidhya Mandir, Girital,
Jaspur Khurd Kashipur Udham Singh Nagar, Uttarakhand-
244713, have changed my name and shall hereafter be known
as VIJAY KUMAR DHOUNDIYAL.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR alias VIJAY KUMAR SHARMA
[Signature (in existing old name)]

I, MALTI DEVI W/o Late YUGAL KISHOR SHARMA,
R/o Village-Dhivri, Post-Patiyama, PS-Shakurabad, Distt.-
Jehanabad, Bihar-804424, have changed the name of my
minor son namely RAJ KAMAL KUMAR aged 15 years
and he shall hereafter be known as SIDDHARTH.

It is certified that I have complied with other legal
requirements in this connection.

MALTI DEVI
[Thumb Impression]

I hitherto known as VIJAYATA D/o Sh. RANDHIER
SINGH W/o Mr. MUKESH KUMAR, R/o house
No. A-39, Sec. 35, Suncity, Rohtak, Haryana-124001, have
changed my name and shall hereafter be known as
VIJAYATA SANGWAN.

It is certified that I have complied with other legal
requirements in this connection.

VIJAYATA
[Signature (in existing old name)]

I hitherto known as SOMVIR SHEKHAR S/o DHARMBIR
SINGH, R/0 236, Kubday Panna Vill. Nizam Pur, North West
Delhi, Delhi-110081, have changed my name and shall
hereafter be known as SOMVIR.

It is certified that I have complied with other legal
requirements in this connection.

SOMVIR SHEKHAR
[Signature (in existing old name)]

I hitherto known as KANHAIYA LAL S/o SATISH
CHANDER, R/o V-107B, Sector-C, Near Vaishno Mandir,
Bhagwati Vihar, D.K. Mohan Garden, West Delhi, Delhi-
110059, have changed my name and shall hereafter be known
as KANHAIYA LAKHERA.

It is certified that I have complied with other legal
requirements in this connection.

KANHAIYA LAL
[Signature (in existing old name)]

I hitherto known as MANISH KUMAR son of GOPAL
TIWARI employed as Divisional Forest Officer, Sahibganj,
residing at Divisional Forest Officer, residence Sahibganj,
Jharkhand, have changed my name and shall thereafter be
known as MANISH TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature (in existing old name)]

I  hitherto known as S. HARIHARAN
S/o Sh. H. SWAMINATHAN, residing at DA-7B, Hari Nagar,
V.T.C.: Maya Puri, South West Delhi, New Delhi-110064,
have changed my name and shall hereafter be known as
HARIHARAN SWAMINATHAN.

It is certified that I have complied with other legal
requirements in this connection.

S. HARIHARAN
[Signature (in existing old name)]

I hitherto known KAMLESH KUMAR TRIVEDI
S/o RAM SHANKAR, R/o 17/459 Indiranagar, Sector-17,
Lucknow, U.P.-226016, have changed my name and shall
hereafter be knows as (LIC Bima Policy Name) KAMALA
PRASAD TRIVEDIL

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH KUMAR TRIVEDI
[Signature (in existing old name)]



5322 THE GAZETTE OF INDIA, DECEMBER 28, 2024 (PAUSA 7, 1946)

[ParT IV

I, NITIN KUMAR RATHOUR S/0 KEDARNATH, residing
at H. No.-8: B L.1.G, (Town)-MDDA Colony, (Teh.)-Dehradun,
P.O.-Majra, Distt.-Dehradun, Uttarakhand- 248171, have
changed the name of my minor son AYAAN RATHOR, aged
07 years and he shall hereafter be known as YASH
VARDHAN RATHOR.

It is certified that I have complied with other legal
requirements in this connection.

NITIN KUMAR RATHOUR
[Signature of Guardian]

I hitherto known as PRAVEEN KUMAR GUPTA
S/o RADHEYSHYAM GUPTA, residing at Muhammadpur T.
Chaudhari Azmal, Ghazipur, Uttar Pradesh-232326, have
changed my name and shall hereafter be known as ANSH
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PRAVEEN KUMAR GUPTA
[Signature (in existing old name)]

I, AMIT RANJAN S/o RAM CHANDER SINGH, residing
at G-62, Gali No-20, Main RD, Rajapuri, New Delhi-110059,
have changed the name of my minor daughter AAFREEN R
SINGH alias AAFREEN RANJAN SINGH age 11 years and
she shall hereafter be known as AARYA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AMIT RANJAN
[Signature of Guardian]

I hitherto known as DILIP KUMAR alias DILIP S/o RAM
SINGH, residing at-C 72, Gali No- 3 Phase-9, Shiv Vihar,
Karawal Nagar, P.O.: Karawal Nagar, Distt: North East Delhi-
110094, have changed my name and shall hereafter be known
as DILIP KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

DILIP KUMAR alias DILIP
[Signature (in existing old name)]

I, SAROJ DEVI W/o RAMESH YADAYV, R/o Dhani
Baluwali, Tehsil-Neem Ka Thana, Sihori, Sikar, Rajasthan-
332714, have changed the name of my minor daughter
ANKITA YADAV aged 16 years and she shall hereafter
known as RITU YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SAROJ DEVI
[Signature of Guardian]

I, KARRA SUDHAKAR S/o Lt. SURYARAO, R/o D.No:
13-10-24, Mundeti Veedhi, Srikakulam Town and Mandal,
Srikakulam District, Andhra Pradesh-532001, have changed
the name of my minor Daughter KARRA SHRI
PRAYNATHIEE, aged 3 years and she shall hereafter be
known as KARRA PRANATI SRT ADARSHINI.

It is certified that I have complied with other legal
requirements in this connection.

KARRA SUDHAKAR
[Signature of Guardian]

I hitherto known as VIJAY LAXMI AGGARWAL
W/o N. K. AGGRAWAL R/o A-174, Surajmal Vihar, East
Delhi, Delhi-110092, have changed my name and shall
hereafter be known as LAXMI AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY LAXMI AGGARWAL
[Signature (in existing old name)]

I hitherto known as NANOO S/o VIJAY KUMAR, residing
at H.No.367, Sunder Nagar, Bank Colony, Pathankot, Tehsil
and District Pathankot, Punjab-145001, India, have changed
my name and shall hereafter be known as ANGHAD
GANDOTRA.

It is certified that I have complied with other legal
requirements in this connection.

NANOO
[Signature (in existing old name)]

I hitherto known as EKANSH GUPTA S/o JAY KUMAR
GUPTA, residing at B-217 Trans Yamuna Colony Phase-1,
Rambagh, Agra, Uttar Pradesh-282006, have changed my
name and shall hereafter be known as EKNSH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

EKANSH GUPTA
[Signature (in existing old name)]

I hitherto known as MADHU wife of Shri RA] KAMAL
residing at 326-327, Block D-II, Madangir-II, Dr. Ambedkar
Nagar, Delhi-110062, have changed my name and shall
hereafter be known as MADHU MANCHANDA.

It is certified that I have complied with other legal
requirements in this connection.

MADHU
[Signature (in existing old name)]
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I, RAVINDER KUMAR YADAYV S/o RAMDEEN YADAYV,
residing At U-38, Near Mata Chowk, Welcome, Seelampur
Phase 3, Garhi Mendu, North East Delhi-110053, have
changed the name of my minor son ARPAN YADAV aged
14 years, and he shall hereafter be known as ARPAN.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDER KUMAR YADAV
[Signature of Guardian]

I hitherto known as HARI S GUPTA alias HARI SARAN
GUPTA son of G S GUPTA, residing at C-19, Bijli Apartment
GT Karnal Road, New Delhi-110033, have changed my name
and shall hereafter be known as HARI SARAN GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

HARI S GUPTA alias HARI SARAN GUPTA
[Signature (in existing old name)]

I hitherto known as ANIL TIWARI S/o NARENDRA
KUMAR TIWARI, R/o Jorawarpur, Kalyanpur, Parvatpur,
Amethi, Uttar Pradesh-227801, have changed my name and
shall hereafter be known as VIPENDRA TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

ANIL TIWARI
[Signature (in existing old name)]

I hitherto known as KISHORI ATHIA S/o MUNNA,
R/0 H.No.-E-196, Jain Colony, Barwala, North West Delhi,
Delhi-110039, have changed my name and shall hereafter be
known as BRIJ KISHOR.

It is certified that I have complied with other legal
requirements in this connection.

KISHORI ATHIA
[Signature (in existing old name)]

I hitherto known as HEMANT KUMAR
son of Sh. DHARAM PAL SHARMA, resident of
H.No. 2452, Sector-13, Bhiwani-127021, Haryana, have
changed my minor son namely SHIVANSH aged 16 years
and shall hereafter be known as SHIVANSH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

HEMANT KUMAR
[Signature of Guardian]

I hitherto known as BALRAM S/o NARESH KUMAR,
residing at V.P.O.-Nangal Charan Distt.-Hoshiarpur, Punjab-
146102, have changed my name and shall hereafter be known
as BALRAM BHARDWALJ.

It is certified that I have complied with other legal
requirements in this connection.

BALRAM
[Signature (in existing old name)]

I, VIVEK S/o0 SACHCHIDANAND PRASAD,
R/o A/22 Indrpuripath, Saristabad, G.P.O Patna, Phulwari,
Patna, Bihar-800001, have changed the name of my minor
daughter VANSHIKA SINHA aged 17 years and she shall
hereafter be known as ASTHA SINHA.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK
[Signature of Guardian]

I hitherto known as RAJAT KUMAR alias RAJAT
BHALOTIA S/o PARSHOTTAM DAYAL BHALOTIA,
residing at C-11/3, Model Town-III, Dr Mukherjee Nagar,
North West Delhi, Delhi-110009, have changed my name
and shall hereafter be known as RAJAT KUMAR
BHALOTIA.

It is certified that I have complied with other legal
requirements in this connection.

RAJAT KUMAR alias RAJAT BHALOTIA
[Signature (in existing old name)]

I hitherto known as ABHISHEK DIXIT S/o DEVRAJ
SHARMA, residing at House No. E-1, Hari Nagar Vistar
Badarpur, Jaitpur, South Delhi, Delhi-110044, have changed
my name and shall hereafter be known as ABHISHEK
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK DIXIT
[Signature (in existing old name)]

I hitherto known as AINESH S/o MANOJ KUMAR
R/o K-22, Punjabi Bazar, Kotla Mubarakpur, Lodhi Road,
Delhi-110003, have changed my name and shall hereafter be
known as AINESH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

AINESH
[Signature (in existing old name)]



5324 THE GAZETTE OF INDIA, DECEMBER 28, 2024 (PAUSA 7, 1946)

[ParT IV

I hitherto known as RAM JEET YADAV alias RAM
DULAR YADAV S/o JAGELU YADAYV, R/o 85, 1, D-Block,
Mandoli Exn, Mandoli, North East Delhi, Delhi-110093, have
changed my name and shall hereafter be known as RAM
DULAR YADAV.

It is certified that I have complied with other legal
requirements in this connection.

RAM JEET YADAV alias RAM DULAR YADAV
[Signature (in existing old name)]

I hitherto known as SANJEEV KUMAR YADAV
S/0o NARESH YADAV, R/o Katariya, Naugchia, P.O.-Katariya,
P.S.-Kursela, Dist.-Bhagalpur, State- Bihar-853204, have
changed my name and shall hereafter be known as DIPAK
KUMAR YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR YADAV
[Signature (in existing old name)]

I, SEEPANA AMMI NAIDU S/o CHANDRAYYA,
R/o D.No. 5-59, Pedda Veedhi, Ramadasupuram Village,
Etcherla Mandal, Srikakulam District, Andhra Pradesh- 532410,
have changed the name of my minor son SEEPANA
SRINIVASA RAO, aged 14 years and he shall hereafter be
known as SEEPANA ARAVIND.

It is certified that I have complied with other legal
requirements in this connection.

SEEPANA AMMI NAIDU
[Signature of Guardian]

I hitherto known as DEEPIKA D/o RASHPAL SINGH,
residing at Vill-Chaunta, Tehsil-Gurdaspur, Chauntra,
Gurdaspur, Punjab-143533, have changed my name and shall
hereafter be known as DEEPIKA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DEEPIKA
[Signature (in existing old name)]

I hitherto known as HEMLATA SUNDA D/o JIWAN
LAL SUNDA W/o JYOTI TREHAN, R/o H. No. 78,
Joraphatak Road, Near Shakti Mandir, Dhanbad,
Jharkhand-144008826001, have changed my name and shall
hereafter be known as HEMLATA TREHAN.

It is certified that I have complied with other legal
requirements in this connection.

HEMLATA SUNDA
[Signature (in existing old name)]

I hitherto known as KIRTI JAISWAL S/o RAJESH
KUMAR JAISWAL, R/o Mangalbazar Road, Jharsuguda,
Jharsuguda, Odisha-768201, have changed my name and
shall hereafter be known as ABHIMANYU JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

KIRTI JAISWAL
[Signature (in existing old name)]

I hitherto known as PAVITER SINGH S/o KAUR SINGH,
residing at Village Issra, P.O Amargarh, Tehsil Dhuri, District
Sangrur, Punjab-148022, India, have changed my name and
shall hereafter be known as PAVITAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PAVITER SINGH
[Signature (in existing old name)]

I hitherto known as KANTA RANI alias KULWANT
KAUR D/o LAL SINGH W/o MAGHI RAM, residing at #42,
Near Old Gurudwara, Noorwala, Village Nurewal, Ludhiana,
District Ludhiana, Punjab-141007, India, have changed my
name and shall hereafter be known as KANTA RANI.

It is certified that I have complied with other legal
requirements in this connection.

KANTA RANI alias KULWANT KAUR
[Signature (in existing old name)]

I hitherto known as BASHEER ANWAR SHAIKH alias
SHAIKH BASHIR ANWAR alias BASHIR S/o ANWAR
SHAIKH, residing at Abdul Malik Chawl, Near Old Mas;jld,
Prem Nagar, Jogeshwari East, Distt.. Mumbai Suburban,
Mabharashtra-400060, have changed my name and shall
hereafter be known as BASHIR ANWAR SHAIKH.

It is certified that I have complied with other legal
requirements in this connection.

BASHEER ANWAR SHAIKH alias SHAIKH BASHIR
ANWAR alias BASHIR
[Signature (in existing old name)]

I hitherto known as JASPAL KAUR W/o PRITAM SINGH,
R/o Near Gurdwara Jand Sahib, Gumti Kalan, Bathinda,
Punjab-151106, have changed my name and shall hereafter
be known as HARPAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASPAL KAUR
[Signature (in existing old name)]
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I hitherto known as DASAPPA SHETTY
S/o Chennigappa, R/o Kasaba Hobli, Bilagumba,
Ramanagaram, Ramanagar, Karnataka-562159, have changed
my name and shall hereafter be known as NANJUNDAIAH.

It is certified that I have complied with other legal
requirements in this connection.

DASAPPA SHETTY
[Signature (in existing old name)]

I hitherto known as Sk Md. FAROOQUE S/o0 GOLAM
MUSTAFA, R/o Domjur, Bankra, Hawah, West Bengal-
711403, have changed my name and shall hereafter be known
as SEKH MOHAMMAD FARUQUE.

It is certified that I have complied with other legal
requirements in this connection.

Sk Md. FAROOQUE
[Signature (in existing old name)]

I hitherto known as DHARMA S/o THAKUR DASS,
R/o H.No. 33, Village Kot Rani, Phagwara, Kapurthala,
Punjab-144401, have changed my name and shall hereafter
be known as DHARAM PAL.

It is certified that I have complied with other legal
requirements in this connection.

DHARMA
[Signature (in existing old name)]

I hitherto known as NABI RASUL MIYAN
S/o MOHAMMAD SADIQUE MIYAN, R/o Chhotka,
Teghra, Siwan, Bihar-841238, have changed my name and
shall hereafter be known as NABIRASOOL ANSARI.

It is certified that I have complied with other legal
requirements in this connection.

NABI RASUL MIYAN
[Signature (in existing old name)]

I hitherto known as SWATT SATYAWAL W/o UPENDRA
SINGH TOMAR, R/o B-06, Basant Kunj, Ghat Road,
Shrinathji Institute, Ghat, Panchli Khurd, Meerut, Uttar
Pradesh-250002, have changed my name and shall hereafter
be known as SWATI TOMAR.

It is certified that I have complied with other legal
requirements in this connection.

SWATI SATYAWAL
[Signature (in existing old name)]

I, DIBYENDU SEKHAR BAURI S/o JAGAT BAURI,
R/o Metyal Sahar, Puruliya, West Bengal-723121, have
changed the name of my minor son IMAN BAURI aged
about 6 years and he shall hereafter be known as RUPAM
BAURI.

It is certified that I have complied with other legal
requirements in this connection.

DIBYENDU SEKHAR BAURI
[Signature of Guardian]

I hitherto known as NITIN SINGH S/o NARENDRA
SINGH, residing at East Rani Colony, Fatehpur, Uttar Pradesh-
212601, have changed my name and shall hereafter be known
as SUMIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NITIN SINGH
[Signature (in existing old name)]

I hitherto known as SYED AHMED QADRI S/o SYED
ABDULLAH QADR]I, residing at 1-78, Boravancha, Nuzividu,
Bora-vancha, Boruvancha, Krishna, Andhra Pradesh-521201,
have changed my name and shall hereafter be known as
SHAIK RIZWAN AHMED.

It is certified that I have complied with other legal
requirements in this connection.

SYED AHMED QADRI
[Signature (in existing old name)]

I hitherto known as SAMEER SHAW S/o MAHAGU
SHAW, R/o H.No. 347/105, PNB Road, MCC Computer
Center, Salem Tabri, Ludhiana, Punjab-141008, have changed
my name and shall hereafter be known as BITTU KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SAMEER SHAW
[Signature (in existing old name)]

I hitherto known as LAKSHMAN ROY S/o RADHE RAI,
R/o 8, Defence Colony, Bari Yusufpur, Near Jagdamba Sthan,
Yusufpur, Hajipur, Distt.-Vaishali, Bihar-844101, have changed
my name and shall hereafter be known as LAXMAI RAI

It is certified that I have complied with other legal
requirements in this connection.

LAKSHMAN ROY
[Signature (in existing old name)]
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I hitherto known as GURBHEJ SINGH SIDHU
S/0 HARBANS SINGH, R/o Bhamba Wattu Uttar, Ghubhaya,
Fazilka, Punjab-152024, have changed my name and shall
hereafter be known as GURBHEJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURBHE]J SINGH SIDHU
[Signature (in existing old name)]

I hitherto known as POONAM UPADHYAY D/o RADHA
CHARAN UPADHYAY and W/o SUBHASH VERMA,
residing at House No. 2302, Housing Board Colony,
Sector-28, Faridabad Sector-29, Faridabad, Haryana-121008,
have changed my name and shall hereafter be known as
PALAK VERMA.

It is certified that I have complied with other legal
requirements in this connection.

POONAM UPADHYAY
[Signature (in existing old name)]

I hitherto known as SANNOAFAROJ D/o AKHLAKH
AHMAD and W/o ABDUL KAYOOM, residing at
Village Khalispur, Post Koilari Bujurg, Avak, Azamgarh,
Uttar Pradesh-276207, have changed my name and shall
hereafter be known as FATMA BANO.

It is certified that I have complied with other legal
requirements in this connection.

SANNOAFAROQOJ
[Signature (in existing old name)]

I, SATYA DEVI W/o SUNEEL KUMAR, R/o Village Ligga,
Tehsil Sal, Ligga (69), Chamba, Himachal Pradesh-176312,
have changed the name of my minor Son DHARAM PAL
aged about 12 years and he shall hereafter be known as
VANSH BHARDWAJ.

It is certified that I have complied with other legal
requirements in this connection.

SATYADEVI
[Signature of Guardian]

I hitherto known as SHRAWAN BAIDYA
S/o BALMUKUND AGRAWAL, R/o Narayanpur, Jamtara,
Jharkhand-815352, have changed my name and shall hereafter
be known as SHRAWAN KUMAR AGRAWAL.

It is certified that I have complied with other legal
requirements in this connection.

SHRAWAN BAIDYA
[Signature (in existing old name)]

I hitherto known as TOURYA NAIK S/o PATLAVAT
HANMYA, residing at 7-49/2, Donthikunta Thanda,
Manajipet, Ghanpoor Mandal, Solipur, Mahabubnagar,
Telangana-509380, have changed my name and shall hereafter
be known as PATLAVAT THAVURU.

It is certified that I have complied with other legal
requirements in this connection.

TOURYA NAIK
[Signature (in existing old name)]

I hitherto known as SUBHRA PATEL W/o RAKESH
KUMAR PATEL, R/o E-203, Shivay Block, Harsh Kingdom
Apartment, Ashok Nagar Sarkanda, DLS College Road,
Bilaspur, Chhattisgarh-495001, have changed my name and
shall hereafter be known as SUBHADRA PATEL.

It is certified that I have complied with other legal
requirements in this connection.

SUBHRA PATEL
[Signature (in existing old name)]

I hitherto known as LABDHI KUMAR alias LABDHI
KUMAR JAIN alias LABDHI JAIN S/o Late Shri BALDEV
RAJ, R/o H.No. D/46, Ashok Vihar Opp. Road No.1 Ashok
Nagar Doranda, Ranchi, Jharkhand-834002, have changed
my name and shall hereafter be known as LABDHI JAIN.

It is certified that I have complied with other legal
requirements in this connection.

LABDHI KUMAR alias LABDHI KUMAR JAIN alias
LABDHI JAIN
[Signature (in existing old name)]

I hitherto known as PAL JAIN S/o FAQIR CHAND JAIN,
R/o House No. 3373/1, Street No. 15, New Madhopuri,
Ludhiana, District Ludhiana, Punjab-141007, India, have
changed my name and shall hereafter be known as SHRI
PAL JAIN.

It is certified that I have complied with other legal
requirements in this connection.

PAL JAIN

[Signature (in existing old name)]

I hitherto known as SUDESH RANI GOYAL W/o DEEPAK
RAI GOYAL, residing at House No. B-X/310, Bhagat Ram
Joshi Street, Saheed Bhagat Singh Road, Barnala, District
Barnala, Punjab-148101, India, have changed my name and
shall hereafter be known as SUDESH RANI.

It is certified that I have complied with other legal
requirements in this connection.

SUDESH RANI GOYAL
[Signature (in existing old name)]
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I hitherto known as KABIR SINGH alias LAKHWINDER
SINGH DHADDA S/o PREM SINGH, Residing at Village
Thuliwal, PO Thuliwal, District Barnala, Punjab-148025, India,
have changed my name and shall hereafter be known as
LAKHWINDER SINGH DHADDA.

It is certified that I have complied with other legal
requirements in this connection.

KABIR SINGH alias LAKHWINDER SINGH DHADDA

[Signature (in existing old name)]

I hitherto known as KESHAV DEV alias KESHAV DEV
NAGAR S/o RAM SHARAN SINGH, R/o Flat No. 884
Pocket-D, Dilshad Garden, Fire Station, Dilshad Garden, East
Delhi, Delhi-110095, have changed my name and shall
hereafter be known as KESHAV DEV NAGAR.

It is certified that I have complied with other legal
requirements in this connection.

KESHAV DEV alias KESHAV DEV NAGAR
[Signature (in existing old name)]

I hitherto known as SACHIN KAIM S/o RAJESH
KUMAR, R/o 6/43 Jharera Village, Delhi Cantt, South West
Delhi, Delhi-110010, have changed my name and shall
hereafter be known as SACHIN.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN KAIM
[Signature (in existing old name)]

I hitherto known as KUMARI SHAKUNTLA
KUSHWAHA D/o KAMLESH KUSHWAHA, presently
residing at Jakhir Hussain house Sanjay colony near Radha
Krishna Mandir Arthala Mohan Nagar, Ghaziabad, Uttar
Pradesh-201007, Permanently residing at Itahu Hajam, Deoria,
Lar Road, Uttar Pradesh-274505, have changed my name
and shall hereafter be known as SUKOON. I have changed
only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

KUMARI SHAKUNTLA KUSHWAHA
[Signature (in existing old name)]

I hitherto known as UJJWAL KUMAR S/o SANJAY
INDORIA, R/0 209, Chipyana Buzurg, Gautam Buddha Nagar,
Uttar Pradesh-201009, have changed my name and shall
hereafter be known as SIDHANSHU INDORIA.

It is certified that I have complied with other legal
requirements in this connection.

UJJWAL KUMAR
[Signature (in existing old name)]

I hitherto known as CHARANIJEET LAL S/o
Shri CHAMAN LAL, R/o A-111, A-Block, Ganesh Nagar
Tilak Nagar, Delhi-110018, have changed my name and shall
hereafter be known as CHARANJEET SINGH BHALLA.

It is certified that I have complied with other legal
requirements in this connection.

CHARANIJEET LAL
[Signature (in existing old name)]

I hitherto known as PRATEEK S/o Shri CHARANJEET
LAL, R/o A-111, A-block, Ganesh Nagar, Tilak Nagar Delhi-
110018, have changed my name and shall hereafter be known
as PRATEEK SINGH BHALLA.

It is certified that I have complied with other legal
requirements in this connection.

PRATEEK
[Signature (in existing old name)]

I, KULDIP SINGH S/o HARMESH CHAND, R/o Village-
Sanso Neknama, Post Office-Hardo Nekname, Tehsil-Dasuya,
District-Hoshiarpur, Punjab-144205, have changed the name
of my minor son ANSHUMAN aged 14 years and he shall
hereafter be known as ANSHUMAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KULDIP SINGH
[Signature of Guardian]

I, KULDIP SINGH S/o HARMESH CHAND, R/o Village-
Sanso Neknama, Post Office-Hardo Nekname, Tehsil-Dasuya,
District-Hoshiarpur, Punjab-144205, have changed the name
of my minor son SHUBHMAN aged 08 years and he shall
hereafter be known as SHUBHMAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KULDIP SINGH
[Signature of Guardian]

I, DEEPAK SHARMA S/o G.S. SHARMA, R/0 4413-A,
Second Floor, Katra Lekh Ram, Pahari Dhiraj, Gali Bahuji,
Sadar Bazar, Delhi GPO, North Delhi, Delhi-110006, have
changed the name of my minor daughter ANGEL SHARMA
aged 14 years and she shall hereafter be known as AKSHARA
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK SHARMA
[Signature of Guardian]
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I, UMESH KUMAR S/o PREM SINGH, Permanent,
R/0 H.No-530, Sector-2, Kurukshetra, Haryana-136131 and
Present R/o Flat No-23c, LIG Flats, Pkt-C, Sector-3, Dwarka,
New Delhi-110078, have changed the name of my minor son
ASMIT alias ASMIT NARAYAN RAMAN aged 14 year
and he shall hereafter be known as ASMIT NARAYAN
RAMAN.

It is certified that I have complied with other legal
requirements in this connection.

UMESH KUMAR
[Signature of Guardian]

I hitherto known as AMIT KUMAR S/o KALE,
R/0 A-608, Mangolpuri N Block, Po: Mangolpuri, N Block,
Dist: North West Delhi, Delhi-110083, have changed my
name and shall hereafter be known as ANIL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR
[Signature (in existing old name)]

I hitherto known as BRIJ MOHAN alias BRIJ MOHAN
PANCHAL S/o CHHATRAPAL, R/o H.No.-2259, Sector-2,
Ballabgarh, Faridabad, Haryana-121004, have changed my
name and shall hereafter be known as BRIJ MOHAN
PANCHAL.

It is certified that I have complied with other legal
requirements in this connection.

BRIJ MOHAN alias BRI MOHAN PANCHAL
[Signature (in existing old name)]

I hitherto known as BARSHA SINGH D/o RAMESHA
NANDA SINGH, Residing at LIG-12/4,Housing Board Colony,
Chandrasekharpur, Bhubaneswar, Orissa -751016, have
changed my name and shall hereafter be known as PARIDHII.

It is certified that I have complied with other legal
requirements in this connection.

BARSHA SINGH
[Signature (in existing old name)]

I hitherto known as DIVYA W/o ARPIT GARG residing
at B-5/163 Sector 8 Rohini, Rohini, Near Prestige Convent
School, Sector 8, Rohini Sector 8, PO: Rohini Sector-7, Distt:
North West Delhi, Delhi-110085, have changed my name
and shall hereafter be known as DIVYA GARG.

It is certified that I have complied with other legal
requirements in this connection.

DIVYA
[Signature (in existing old name)]

I, ABHISHEK GUPTA S/o0 RAKESH KUMAR GUPTA
R/0 64, Vigyan Vihar, Delhi-110092, have changed the name
of my minor son AKSHAJ GUPTA aged 07 years and he
shall hereafter be known as AKKSHAJ GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK GUPTA
[Signature of Guardian]

I hitherto known as BINDU KUMARI
D/o BHUBNESHWAR NATH, residing at M-9, Bishanpura,
Sector-58, Noida, Gautam Buddha Nagar, Uttar Pradesh -
201301, have changed my name and shall hereafter be known
as RIYA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

BINDU KUMARI
[Signature (in existing old name)]

I hitherto known as NISHU SHARMA S/o JAY
PRAKASH SHARMA, R/o Laluganj Kora Jahanabad,
Fatehpur, Uttar Pradesh-212659, have changed my name and
shall hereafter be known as NISHANK SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NISHU SHARMA
[Signature (in existing old name)]

I hitherto known as MANISH S/o0 RAJ KUMAR,
R/o Nizampur (288), Mahendragarh, Haryana-123001, have
changed my Name and shall hereafter be known as MANISH
CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

MANISH
[Signature (in existing old name)]

I hitherto known as SOURABH S/o SURENDER SINGH,
R/o Village Asiaki Tappa Jarthal, Aasiyaki, Rewari, Raliawas,
Haryana- 123106, have changed my name and shall hereafter
be known as SOURABH YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SOURABH
[Signature (in existing old name)]
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I hitherto known as MUKESH KUMAR alias MUKESH
KUMAR SHAH S/o JHARI LAL SHAH, residing at
H.No. 83, Block-7, Trilok Puri, East Delhi, Delhi-110091, have
changed my name and shall hereafter be known as MUKESH
KUMAR SHAH.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH KUMAR alias MUKESH KUMAR SHAH
[Signature (in existing old name)]

I hitherto know as RAVI S/o CHANDESWAR residing at
House No. 90 H, Kaath Mand Road, Hisar, Hisar,
Haryana-125001, have changed my name and shall hereafter
be known as GAURAV.

It is certified that I have complied with other legal
requirements in this connection.

RAVI
[Signature (in existing old name)]

I, SANDEEP KUMAR S/0o RAMESHWER DUTT, R/o H.
No. 271, V.P.O. Jatheri, Sonipat, Haryana-131029, have
changed the name of my minor daughter KANAK, aged
13 years and she shall hereafter be known as KRITI KAUSHIK.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR
[Signature of Guardian]

I, SANDEEP KUMAR S/o RAMESHWER DUTT R/o H.
No. 271, V.P.O. Jatheri, Sonipat, Haryana-131029, have
changed the name of my minor son VANSH, aged 11 years
and he shall hereafter be known as VIRAT SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR
[Signature of Guardian]

I hitherto known as SATYAVEER SINGH TEOTIA
S/o NARPAT SINGH R/o H.No. 6, 2nd Floor, Back Side,
Block-21, Spring Field Colony, Sector-31, FARIDABAD,
HARYANA-121003, have changed my name and shall
hereafter be known as SATBIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATYAVEER SINGH TEOTIA
[Signature (in existing old name)]

I hitherto known as SUNITA W/o SURENDER KUMAR
R/o 3rd Floor, House No. 11, Block Number 53, Ashok
Nagar, New Delhi-110018, have changed my name and shall
hereafter be known as SUNITA SAWHNEY.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA
[Signature (in existing old name)]

I hitherto known as DEEPAK KUMAR BHULLA
S/o DAULAT RAM BHULLA, R/o F-5/176, Sector-16, Rohini,
North West Delhi, Delhi-110089, have changed my name
and shall hereafter be known as DEEPAK KUMAR BHALLA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR BHULLA
[Signature (in existing old name)]

I hitherto known as KOMAL W/o SAHIL SINGH RANA
R/o Mohalla Govind Vihar, Street No. 04, Banjar Bagh,
Hoshiarpur, Punjab-146001, have changed my name and
shall hereafter be known as KOMAL RANA.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL
[Signature (in existing old name)]

I, MAHENDER KHANDUJA S/o BHIM SAIN
KHANDUIJA, R/o AD-104-A, Shalimar Bagh Opp. All
Heavens, Ring Road, Shalimar Bagh, North West Delhi,
Delhi-110088, have changed the name of my minor son
CHETANYA KHANDUIJA alias CHAITANYA KHANDUJA,
aged 14 years and he shall hereafter be known as
CHAITANYA KHANDUJA.

It is certified that I have complied with other legal
requirements in this connection.

MAHENDER KHANDUJA
[Signature of Guardian]

I, RAJU KUMAR S/o Sh. JIBACHI, R/o H.No. R 101,
Geeta Apartments, Negar Gaurav General Store, Khirki
Extension, Malviya Nagar, New Delhi-110077, have changed
the name of my minor Son, SONU KUMAR, aged 8 years
and he shall hereafter be known as ARIYAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAJU KUMAR
[Signature of Guardian]
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I hitherto known as MEERA SHARMA W/o SUSHIL
KUMAR SHARMA residing at Flat No. 130 - G, Pocket- 4,
Mayur Vihar Phase-1, Patparganj, East Delhi, Delhi-110091,
have changed my name and shall hereafter be known as
MIRA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

MEERA SHARMA
[Signature (in existing old name)]

I hitherto known as BABLI TICKOO Daughter of
BALBADAR TICKOO and Wife of CHAMAN LAL Residing
at Excel Apartment, FH-212, IMI College, Sahibabad,
Ghaziabad, Uttar Pradesh-201005, have changed my name
and shall hereafter be known as RAJNI DHAR.

It is certified that I have complied with other legal
requirements in this connection.

BABLI TICKOO
[Signature (in existing old name)]

I hitherto known as TANDON GIRISH CM alias GIRISH
TANDON S/o CHANDRA MOHAN TANDON employed as
GSO-1 (A)TA-4 in the (name of office TA DTE, GS Branch,
[HQ of MOD (ARMY), Defence Office Complex, A Block,
4th Floor, KG Marg, New Delhi-110001, R/o 4/38, Arjan Vihar
Multistorey, Pratap Chowk, Delhi Cantonment, Delhi Cantt,
South West Delhi, Delhi-110010, have changed my Name
and shall hereafter be known as GIRISH TANDON.

It is certified that I have complied with other legal
requirements in this connection.

TANDON GIRISH CM alias GIRISH TANDON
[Signature (in existing old name)]

I, ISH KUMAR KAKKAR S/o BALDEV RAJ R/o H.No.-
790, Sector-7, Extn. Gurugram, Haryana-122001, have changed
the name of my minor daughter KANIKA aged 12 years and
she shall hereafter be known as KANIKA KAKKAR.

It is certified that I have complied with other legal
requirements in this connection.

ISH KUMAR KAKKAR
[Signature of Guardian]

I, JITENDRA PANDIT S/o SADANAND PANDIT,
R/o Barahkurwa, Post Rampur, Mahammad Pur, Chapraon,
Saharsa, Bihar-852106, have changed the name of my minor
daughter PRITI KUMARI aged 14 Years and she shall
hereafter be known as VAISHALI KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA PANDIT
[Thumb Impression]

I, ANUP KUMAR S/o HARSHPATI POKHRIYAL,
R/o Ghamandpur, Pauri Garhwal, Utarakhand-246149, have
changed the name of my minor son ARMAAN POKHRIYAL
aged 10 years and he shall hereafter be known ABHIJAY
POKHRIYAL.

It is certified that I have complied with other legal
requirements in this connection.

ANUP KUMAR
[Signature of Guardian]

I, AIIT KUMAR SINGH, S/o SRI DHARM NATH SINGH,
resident of 191, Pankaj Apartment, Flat No. 301, Maidan
Garhi, New Delhi-110068, have changed my minor son's
namely PRAKARSH ANAND aged 7 years and he shall
hereafter be known as "PRAKRSH AANANAD".

It is certified that I have complied with other legal
requirements in this connection.

AJIT KUMAR SINGH
[Signature of Guardian]

I, AJIT KUMAR SINGH, S/o SRI DHARM NATH SINGH,
resident of 191, Pankaj Apartment, Flat no. 301, Maidan
Garhi, New Delhi-110068, have changed my minor son's
name PRATYUSH ANAND aged 12 years and he shall
hereafter be known as "PRATYUSH ANANDD".

It is certified that I have complied with other legal
requirements in this connection.

AJIT KUMAR SINGH,
[Signature of Guardian]

I, SANTOSH TIWARI S/o GANESH TIWARI, R/o House
No. L342, Rajnagar, Sec-23, Ghaziabad, Uttar Pradesh-201001,
have changed the name of my minor son PREM KUMAR
aged 17 years and he shall be hereafter known as ASHUTOSH
TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH TIWARI
[Signature of Guardian]

I hitherto known as HITESH S/o Shri CHARANJEET
LAL R/o A-111, A-block, Ganesh Nagar, Tilak Nagar,
Delhi-110018, have changed my name and shall hereafter be
known as HITESH SINGH BHALLA.

It is certified that I have complied with other legal
requirements in this connection.

HITESH
[Signature (in existing old name)]
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I hitherto known as SATBIR SINGH alias SATYAVIR
SINGH alias SATYAVIR S/o RANIJIT SINGH, R/o 937,
Shahpur(168), Hisar, Haryana-125004, have changed my name
and shall hereafter be known as SATBIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATBIR SINGH alias SATYAVIR SINGH
alias SATYAVIR
[Signature (in existing old name)]

I hitherto known as MUNNI DEVI alias NISHA DEVI
W/o HARI MOHAN SINGH, R/o 2309/38, Surat Nagar
Phase-2, Gurgaon, Haryana-122001, have changed my name
and shall hereafter be known as NISHA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

MUNNI DEVI alias NISHA DEVI
[Signature (in existing old name)]

I, KAMRAN SAEED S/o AHMED SAEED R/o House
No-2761, Masjid Kale Khan, Gali Garraiya, Kucha Chelan,
Darya Ganj, Central Delhi, Delhi-110002, have changed the
name of my minor daughter AYESHA aged 15 years and she
shall hereafter be known as AYESHA KAMRAN.

It is certified that I have complied with other legal
requirements in this connection.

KAMRAN SAEED
[Signature of Guardian]

I hitherto known as KUM JYOTI MAHAWAR alias
JYOTI GUPTA, D/o SHIV PRASAD MAHAWAR W/o SUNIL
KUMAR GUPTA R/o Rzf-1/271, Shree Krishna Apartment,
Gali No. 3, Mahavir Encalve, Palam Village, South West
Delhi, Delhi-110045 have changed my name and shall hereafter
be known as JYOTI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

KUM JYOTI MAHAWAR alias JYOTI GUPTA
[Signature (in existing old name)]

I, HANSA DEVI W/o RAMSINGH KUMAWAT R/o Ward
No. 21, New Colony, Chhawani, Neemkathana, Sikar,
Rajasthan-332713, have changed the name of my minor
daughter ISHU RAMSINGH KUMAWAT aged 12 years and
she shall hereafter be known as ISHU KUMAWAT.

It is certified that I have complied with other legal
requirements in this connection.

HANSA DEVI
[Signature of Guardian]

I hitherto known as TRILOK THAKUR
S/o VIDYANAND THAKUR residing at Ward No. 07,
Sridilpur, Sirdilpur, PO Anandpur, Distt. Darbhanga,
Bihar- 847101, have changed my name and shall hereafter be
known as DHEERAJ KUMAR THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

TRILOK THAKUR
[Signature (in existing old name)]

I hitherto known as RAJENDRA S/o CHANDRA SINGH
R/O 490, Fakana, Sikandrabad, Fakana, Bulandshahr, Uttar
Pradesh-245408 have changed my name and shall hereafter
be known as TUKIYA.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDRA
[Thumb Impression]

I hitherto known as ANURADHA GUPTA W/o KAPIL
GUPTA R/o A-12, D.L.F. Kaloni Brahampur, Ghaziabad, Uttar
Pradesh-201001, have changed my name and shall hereafter
be known as RITU.

It is certified that I have complied with other legal
requirements in this connection.

ANURADHA GUPTA
[Signature (in existing old name)]

I, ASHISH BANSAL S/o PAWAN KUMAR BANSAL,
R/o H.No. 48, Aditional Floor Portion, 2nd Floor Raj Nagar,
Pitampura, North West Delhi, Delhi-110034, have changed
the name of my minor son RUDRA BANSAL aged 3 years
and he shall hereafter be known as RAGHAV BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH BANSAL
[Signature of Guardian]

I, NITIN BHAGWATRAO KAMDE S/0 BHAGWATRAO
KAMDE, Permanently residing at Adarsh Nagar, Kapse
Chowk, Near Gupta Kirana Store, Garoba Maidan, Bagadganj,
Nagpur, Maharashtra-440008, Presently residing at AC-29,
Block AC Tagore Garden, New Delhi-110027, have changed
the name of my daughter RUPERI aged 15 years and she
shall hereafter be known as RUPERI NITIN KAMDE.

It is certified that I have complied with other legal
requirements in this connection.

NITIN BHAGWATRAO KAMDE
[Signature of Guardian]
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I hitherto known as SANDEEP KUMAR MASON
S/o Late D K MASON R/o Tower No. 25, H.No. 1005, Paras
Tierea Sector-137, Kidawali Gautam Budh Nagar, Uttar
Pradesh-201305, have changed my name and shall hereafter
be known as SANDEEP KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR MASON
[Signature (in existing old name)]

I hitherto known as SATPAL S/o KRISHAN SINGH,
R/0 2133, Village Satnali (7), Tehsil & Distt. Mahendragarh,
Haryana-123024, have changed my name and shall hereafter
be known as SATISH.

It is certified that I have complied with other legal
requirements in this connection.

SATPAL
[Signature (in existing old name)]

I hitherto known as M ZAID KHAN S/o MD
KHURSHEED KHAN R/o G-35, Shaheed Nagar,
Chikamberpur, Ghaziabad, Uttar Pradesh-201006, have
changed my name and shall hereafter be known as
MOHAMMAD ZAID KHAN.

It is certified that I have complied with other legal
requirements in this connection.

M ZAID KHAN
[Signature (in existing old name)]

I hitherto known as RAHUL SHARMA S/o DINDAYAL
SHARMA R/o A-26/3, 2nd Floor, Gali No. 3, Block-A, Near
Shanti Neeketan School, Ankur Enclave, Karawal Nagar,
North East Delhi, Delhi-110094, have changed my name and
shall hereafter be known as KRISHNA KUMAR SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL SHARMA
[Signature (in existing old name)]

I hitherto known as RAJAT MATANHELIA
S/o PRAMOD MATANHELIA R/o H.No. 401 L, Opposite
Chandragupt Nagar Colony, Basaratpur Gorakhpur,
Gorakhpur, Uttar Pradesh-273004, have changed my name
and shall hereafter be known as LAKSHMAN
MATANHELIA.

It is certified that I have complied with other legal
requirements in this connection.

RAJAT MATANHELIA
[Signature (in existing old name)]

I, KAPIL DEV S/o VASU DEV R/o C-56, GALI No. 6,
Wazirabad Village Sub. District Civil Lines , District North
Delhi, Delhi-110084, have changed the name of my minor
son SAMARTH alias SOHAM aged 7 years and he shall
hereafter be known as SOHAM.

It is certified that I have complied with other legal
requirements in this connection.

KAPIL DEV
[Signature of Guardian]

I hitherto known as SHAMA BATHAM W/o RAJAN
BATHAM R/o B-50, Anup Nagar, Uttam Nagar, Uttam Nagar,
West Delhi, Delhi-110059, have changed my name and shall
hereafter be known as SHAMA.

It is certified that I have complied with other legal
requirements in this connection.

SHAMA BATHAM
[Signature (in existing old name)]

I hitherto known as MUKUNDA MISHRA
S/o VIRENDER KUMAR R/o Plot No. 22 Kh No. 22, Naveen
Place, E-block, Najafgarh, South West Delhi, DELHI-110043,
have changed my name and shall hereafter be known as
PRASHANT KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

MUKUNDA MISHRA
[Signature (in existing old name)]

I hitherto known as DILIP KUMAR S/o RAMU SHUKLA
residing at 38-A, Second Floor, Bhagwan Nagar, Jiwan
Hospital, Ashram, Jungpura, South Delhi, Delhi-110014, have
changed my name and shall hereafter be known as RAVI
DILIP SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

DILIP KUMAR
[Signature (in existing old name)]

I hitherto known as BABALU S/o MANO RAM PAL,
R/o Jhuggi No. A-135 K Block, I.T.I, Jahangirpuri, Azadpur,
N.S Mandi, Model Town, North West Delhi, Delhi-110033
have changed my name and shall hereafter be known as
MAHESH KUMAR PAL.

It is certified that I have complied with other legal
requirements in this connection.

BABALU
[Signature (in existing old name)]
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I hitherto known as DIVYA AGARWAL alias RITU JAIN
D/o RAMESH CHANDRA AGARWAL W/o SACHIN JAIN
R/0 66, Bannu Enclave Pitam Pura, Saraswati Vihar, North
West Delhi-110034, have changed my name and shall
hereafter be known as RITU JAIN.

It is certified that I have complied with other legal
requirements in this connection.

DIVYA AGARWAL alias RITU JAIN
[Signature (in existing old name)]

I hitherto known as SONI GUPTA alias LILA DEBI
W/o RAM BAHADUR UPADHYAY, R/o Plot No. 81 G/F
(4915) Block-Hindi Park Darya Ganj Distt. Central
Delhi-110002, have changed my name and shall hereafter be
known as LILA DEBI.

It is certified that I have complied with other legal
requirements in this connection.

SONI GUPTA alias LILA DEBI
[Signature (in existing old name)]

I hitherto known as SHREYA CHANANA alias SHREYA
SEHDEV D/o ANIL CHANANA W/o MAYANK SEHDEYV,
R/0 244, Ol1d Four Storey Top Floor, Vishal Market, Tagore
Garden Extension, Near Shiv Temple, Rajouri Market, West
Delhi, Delhi-110027, have changed my name and shall
hereafter be known as SHREYA SEHDEV.

It is certified that I have complied with other legal
requirements in this connection.

SHREYA CHANANA alias SHREYA SEHDEV
[Signature (in existing old name)]

I, OM DEV SHARMA S/o TARA CHAND SHARMA,
R/o E-901, Ajnara Daffodils, Sector-137, Noida, Gautam
Buddha Nagar, Uttar Pradesh-201305, have changed the
name of my minor son MAVERICK alias ARYAN SHARMA
aged 07 years and he shall hereafter be known as ARYAN
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

OM DEV SHARMA
[Signature of Guardian]

I hitherto known as PAVAN YADAV S/o PRAMOD
SINGH YADAV, residing at Village Nawali Brindawan, Ater
Bhind, Madhya Pradesh-477111, have changed my name
and shall hereafter be known as NAVAL KISHOR.

It is certified that I have complied with other legal
requirements in this connection.

PAVAN YADAV
[Signature (in existing old name)]

I, DEEPAK S/o Sh. RAM NIWAS, R/o 4/58, G-Block,
Prem Nagar, Najafgarh, South West Delhi-110043, have
changed the name of my minor son about DARSHIT aged
7 years and he shall hereafter be known as DARSHIT DALAL.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK
[Signature of Guardian]

I, DEEPAK S/o SH. RAM NIWAS, R/o 4/58, G-Block,
Prem Nagar, Najafgarh, South West Delhi-110043, have
changed the name of my minor son from AADIT aged 3
years and he shall hereafter be known as AADIT DALAL.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK
[Signature of Guardian]

I hitherto known as BABITA PRAKASH KAMBLE
W/o BIJAN BIHARI GHOSH, residing at House No. 2,
Room No. 301, 3rd Floor, Gali No. 6D, Block K2, Mahipalpur,
PO Gurgaon Road, Distt. South West Delhi, Delhi-110037,
have changed my name and shall hereafter be known as
BABITA GHOSH.

It is certified that I have complied with other legal
requirements in this connection.

BABITA PRAKASH KAMBLE
[Signature (in existing old name)]

I hitherto known as BASEL OBEROI alias B OBEROI Son
of Shri KULDIP SINGH OBEROI, resident of B 406, New
Friends Colony, New Delhi 110025 have changed my name
and shall hereafter be known as BASEL OBEROI.

It is certified that I have complied with other legal
requirements in this connection.

BASEL OBEROI alias B OBEROI
[Signature (in existing old name)]

I, MANISH KUMAR S/o SH. RAM NIWAS, R/o 4, 58,
Y-Block New Rohsan Pura, Najafgarh, South West
Delhi-110043, have changed the name of my minor daughter
from APOORVA aged 11 years and she shall hereafter be
known as APOORVA DALAL.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature of Guardian]
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I, MANISH KUMAR S/o SH. RAM NIWAS, R/o 4, 58,
Y-Block New Roshan Pura, Najafgarh, South West
Delhi-110043, have changed the name of my minor son from
SHIVEN aged about 7 years and he shall hereafter be known
as SHIVEN DALAL.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature of Guardian]

I hitherto known as ELIJHA N MASSEY S/o REHMAT
MASSEY, residing at House No. 896, Sector-15, Part-2, Near
Mother Dairy, Gurgaon, Gurgaon, Haryana- 122001, have
changed my name and shall hereafter be known as NWAB,
have changed only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

ELIJHA N MASSEY
[Signature (in existing old name)]

I hitherto known as SATYA SIDDIQUI alias
SATYAWANTI D/o Late Attar Singh W/o SARFRAZ
AHMED SIDDIQUI, R/o 76, 2nd Floor, Golf Links, Pandara
Road, Central Delhi, Delhi-110003, have changed my name
and shall hereafter be known as SATYA ANANTBODHI.

It is certified that I have complied with other legal
requirements in this connection.

SATYA SIDDIQUI alias SATYAWANTI
[Signature (in existing old name)]

I, ITENDRA SINGH S/o BHUPENDRA SINGH, residing
at 28 Jat Mohalla, Bajhera Khurd. Th. Weir, Distt.
Bharatpur-321408, have changed the name of my minor
daughter NITENDRA alias KASHISH alias MS. NEHA JAT
aged 17 years and she shall hereafter be known as
MS. NEHA JAT.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA SINGH
[Signature of Guardian]

I, MANJEET ANTIL S/o AZAD SINGH, R/o Hassanpur
(99), Sonipat, Haryana-131039, have changed the name of
my minor son GIRVAAN ANTIL aged 2 years and he shall
hereafter be known as GANVITH ANTIL.

It is certified that I have complied with other legal
requirements in this connection.

MANJEET ANTIL
[Signature of Guardian]

I hitherto known as SHANTA INDWAR alias CHUMNI
INDWAR D/o LOHRU INDWAR W/o MAHENDRA EKKA,
R/o Jhuggi No. N-41-790/2 Ground Floor, Block IB Suraj
Park, Badli North West Delhi, Delhi-110042, have changed
my name and shall hereafter be known as SHANTA INDWAR.

It is certified that I have complied with other legal
requirements in this connection.

SHANTA INDWAR alias CHUMNI INDWAR
[Signature (in existing old name)]

I hitherto known as SEEMA W/o ISHWAR DAYAL,
Residing at 518, Keharwan, Biharipur, Bareilly,
Uttar Pradesh-243003, have changed my name and shall
hereafter be known as SOMBATI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA
[Signature (in existing old name)]

I hitherto known as VILENDER SINGH S/o SHYAM
NARAYAN SINGH, Residing at E-88/239, Lal Bagh,
Shri Ram Nagar, Shahdara, East Delhi, Delhi-110032, have
changed my name and shall hereafter be known as
BIRENDRA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VILENDER SINGH
[Thumb Impression]

I, RITAM W/o SAMARJEET SINGH REHAL, R/o A- 58,
Khasra No. 358, Green Valley Society, Atore Raj Nagar
Exension, Nagla, Ghaziabad, Uttar Pradesh - 201003, have
changed the name of my minor son TARAKSH SINGH
REHAL alias MALAY MARIT, aged 12 years and he shall
hereafter be known as TARAKSH SINGH REHAL.

It is certified that I have complied with other legal
requirements in this connection.

RITAM
[Signature of Guardian]

I, RITAM W/o SAMARIJEET SINGH REHAL, R/o A- 58,
Khasra No. 358, Green Valley Society, Atore Raj Nagar
Exension, Nagla, Ghaziabad, Uttar Pradesh - 201003, have
changed the name of my minor son NIRVAIR SINGH REHAL
alias MAYUKH PARWAL, aged 7 years and he shall
hereafter be known as NIRVAIR SINGH REHAL.

It is certified that I have complied with other legal
requirements in this connection.

RITAM
[Signature of Guardian]
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I hitherto known as PAYAL D/o GANGASARAN SINGH
W/o BOBBY SINGH, R/o WZ-40, First Floor, Navyug Block,
Vishnu Garden, Delhi-110018, have changed my name and
shall hereafter be known as MANRAJ KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PAYAL
[Signature (in existing old name)]

I hitherto known as ARTI KAITHWAS D/o RAVI
SHANKAR KAITHWAS, R/o 173, Gali No-3, Mukesh Nagar,
Shahdara, Po Shahdara, North East Delhi, Delhi-110032, have
changed my name and shall hereafter be known as ISHA.

It is certified that I have complied with other legal
requirements in this connection.

ARTI KAITHWAS
[Signature (in existing old name)]

I, MUDASSAR ALI S/o LATE HAIDER ALI, R/o H.
No. 3, Kh. No. 635, Upper Ground Floor Devli Village,
South Delhi, Delhi-110080, have changed my name and shall
hereafter be known as ANIRUDH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MUDASSAR ALI
[Signature (in existing old name)]

I hitherto known as KASHISH SHARMA D/o RAKESH
SHARMA, R/o0 HOUSE No. 156, Gali Katra Mashru, Dariba
Kalan, Delhi GP.O., North Delhi, Delhi-110006, have changed
my name and shall hereafter be known as KASHISH.

It is certified that I have complied with other legal
requirements in this connection.

KASHISH SHARMA
[Signature (in existing old name)]

I hitherto known as FAIZAN KHAN S/o KALAM KHAN,
R/o H.No. 1B-116, Sector-3, Permanchal Public School,
Madhav Puram, Meerut, Uttar Pradesh-250002, have changed
my name and shall hereafter be known as AARAV.

It is certified that I have complied with other legal
requirements in this connection.

FAIZAN KHAN
[Signature (in existing old name)]

I hitherto known as K PRAVEENA D/o KUBERAN
R/o  36-239, L B Puram, Lakshnanbapuram, Chittoor,
Andhra Pradesh-517002, have changed my name and shall
hereafter be known as K MADIHA FATHIMA.

It is certified that I have complied with other legal
requirements in this connection.

K PRAVEENA
[Signature (in existing old name)]

CHANGE OF RELIGION

I, PAYAL D/o GANGASARAN SINGH W/o BOBBY
SINGH, R/o WZ-40, First Floor, Navyug Block, Vishnu Garden,
Delhi-110018, have embraced SIKHISM and renounced
HINDUISM with effect from 20/11/2024.

It is certified that I have complied with other legal
requirements in this connection.

PAYAL
[Signature]

I, ARTI KAITHWAS D/o RAVI SHANKAR KAITHWAS,
R/o 173, Gali No-3, Mukesh Nagar, Shahdara, PO Shahdara,
North East Delhi, Delhi-110032, do hereby solemnly affirm
and declare that I have embraced MUSLIM religion and
renounced HINDUISM with effect from 10 September, 2024.

It is certified that I have complied with other legal
requirements in this connection.

ARTI KAITHWAS
[Signature]

I, MUDASSAR ALI S/o LATE HAIDER ALI, R/o H.
No. 3, Kh. No. 635, Upper Ground Floor Devli Village,
South Delhi, Delhi-110080, do hereby solemnly affirm and
declare that I have Embraced HINDUISM and renounced
ISLAM Religion with effect from 05.01.2022.

It is certified that I have complied with other legal
requirements in this connection.

MUDASSAR ALI
[Signature ]

I, KASHISH SHARMA D/o RAKESH SHARMA,
R/0 House No. 156, Gali Katra Mashru, Dariba Kalan, Delhi
GP.O., North Delhi, Delhi-110006, do hereby solemnly affirm
and declare that I have embraced ISLAM Religion and
renounced Hindu Religion w.e.f. 11/12/2024.

It is certified that I have complied with other legal
requirements in this connection.

KASHISH SHARMA
[Signature]
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I, FAIZAN KHAN S/o KALAM KHAN, R/o H.No.
1B-116, Sector-3, Permanchal Public School, Madhav Puram,
Meerut, Uttar Pradesh-250002, do hereby solemnly affirm
and declare that I have embraced HINDU Religion and
renounced ISLAM Religion w.e.f. 24.10.2024.

It is certified that I have complied with other legal
requirements in this connection.

FAIZAN KHAN
[Signature]

I, K PRAVEENA D/o KUBERAN, R/o0 36-239, L B Puram,
Lakshnanbapuram, Chittoor, Andhra Pradesh-517002 do
hereby solemnly affirm and declare that I have embraced
ISLAM RELIGION and renounced HINDU RELIGION with
effect from 13/08/2024.

It is certified that I have complied with other legal
requirements in this connection.

K PRAVEENA
[Signature]

I, RAVI KUMAR MALLELA S/o PRAKASA RAO,

R/o H.No. 9-2164, Indira Nagar, Near M R O Office,

Vissannapet, N T R (Dt)-521215, Andhra Pradesh, do here

by solemnly affirm and declare that I have Embraced

CHRISTIANITY and Renounced HINDUISM with effect from
25-08-2016. I have changed my RELIGION not my name.

It is certified that I have complied with other legal

requirements in this connection.
RAVI KUMAR MALLELA
[Signature]

PUBLIC NOTICE

I, SHASHI D/o SOHAN PAL, R/o House No. 14-A,
3rd Floor CTC Plaza Kilokari, Jangpura South Delhi, Delhi-
110014, hereby undertake that I, SHASHI want to change
my name to ANSH and gender as MALE.

I, SHASHI henceforth be known as ANSH S/o SOHAN
PAL.

The above statement is made by me is true and correct
to the best of my knowledge and belief. If any legal issue
arises in this regard at any stage, I will be personally
responsible for the same and the department of publication
will not be liable for any consequences arising therefrom.

It is certified that I have complied with other legal
requirements in this connection.

SHASHI
[Signature]

I, SHIVANI YADAV D/O SH. DILIP YADAYV,
R/o Makan No. 246 B, Kushawah Nagar, Indore, PO Industrial
Estate, Distt. Indore, Madhya Pradesh-452015, hereby
undertake that I, SHIVANI YADAYV want to change my name
to SHINU YADAV and gender as MALE.

I, SHIVANI YADAV henceforth be known as SHINU
YADAV son of SH. DILIP YADAV.

The above statement made by me is true & correct to the
best of my knowledge and belief. If any legal issue arises
in this regard at any stage, [ will be personally responsible
for the same and, the Department of Publication will not be
liable for any consequences arising therefore.

SHIVANI YADAV
[Signature]

I, DIVYA ARORA Daughter of ANIL ARORA, Residing
at Jain Chowk, Near Lal Dass Mandir, Bhiwani, Bhiwani,
Haryana - 127021, hereby undertake that I, DIVYA ARORA
want to change my name to DEVDARSH and gender as
Male.

I, DIVYA ARORA henceforth be known as DEVDARSH
S/o ANIL ARORA.

The above statement made by me is true & correct to the
best of my knowledge and belief. If any legal issue arises
in this regard at any stage, [ will be personally responsible
for the same and the Department of Publication will not be
liable for any consequences arising there from.

DIVYA ARORA
[Signature]

It is for general information that I, GEETA KHATTAR
D/o DEV KISHAN TANEJA and Ex. wife of RAJESH KUMAR
KHATTAR, residing at K.No. 177, Phase-7, Sector-62, S.A.S.
Nagar (Mohali), Punjab-160062, declare that I got divorce
from my husband vide Court Decree No. HMA No. 3049/
2019 (214/2019) dated 17-09-2019. Further I have changed
my name and shall hereafter be known as GEETA.

It is certified that I have complied with other legal
requirements in this connection.

GEETA KHATTAR
[Signature]

It is for general information that I, TANYA SHARMA
D/o Shri RAJESH SHARMA and Ex. wife of Shri SARTAJ
SINGH, Residing at 334, Neelkanth Apartment, Sector-13,
Rohini, North West Delhi, Delhi-110085, declare that I got
divorce from my husband vide court decree No. HMA/105
dated 30/07/2024. Further I have changed the name of my
minor son GURTAJ SINGH aged 09 years and he shall
hereafter be known as NAUNIDH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

TANYA SHARMA
[Signature]
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It is general information that I, RAGINI SAHU alias
RAGINI BUNDELA D/o ARUNODAY SINGH BUNDELA
EX. W/o GAURI SHANKAR SAHU, Residing at No. 204,
Classique Temple Tree Apartment, Silver Oak Street, Near
Ramanashree California Resort, Ramanashree California
Gardens Layout, Yelahanka, Bangalore, Karnataka-560064,
declare that I got divorce from my husband vide court
decree No. MC 5162/2021 dated 15/11/2021 and further I
have changed my name and shall hereafter be known as
RAGINI BUNDELA.

It is certified that I have complied with other legal
requirements in this connection.

RAGINI SAHU alias RAGINI BUNDELA
[Signature]

It is general information that I, DIKSHA D/o ARUN
KUMAR BAKSHI EX. W/o SUNIL KUMAR, Residing at H
No. 755, Street No. 4, Vedant Nagar, Moga, Punjab-142001,
declare that I got divorce from my husband vide court
decree HMA No. 211/2010 dated 17/05/2011 and further I
have changed the name of my minor son TANAY aged
15 years and he shall hereafter be known as TANAY
BAKSHI.

It is certified that I have complied with other legal
requirements in this connection.

DIKSHA
[Signature]

It is for general information that I, ARSHPREET KAUR
daughter of KAVINDER SINGH Ex. wife of KAMALJEET
SINGH, Residing at 10/105, 10 Block, Near Mother Dairy,
Geeta Colony, East Delhi, Delhi 110031, declare that I got
divorce from my husband vide Court Decree No. H.M.A-
387/2021 dated 5 Jul 2021. further I have changed the name
of my minor daughter namely AMANPREET KAUR, aged
14 years and she shall hereafter be known as PARNEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ARSHPREET KAU
[Signature]

It is for general information that I, DEVKI alias DEVKI
RANA alias DEVKI PANWAR Ex Wife of Late SHRI DEEPAK
PANWAR D/o GANGA SINGH, R/o C-100, Street No. 8,West
Vinod Nagar, Delhi -110092, declare that my Ex husband
expired on 14th Aug 2023 and the Death Certificate was
issued with registration no D-2023:5-90028-002470. Further I
remarried with DHEERAJ KUMAR SHARMA vide Marriage

Certificate No. 90730000206271 on dated 12/10/2024
henceforth name of mine & my minor daughter namely
SIDDHI PANWAR aged 11 years may be known as DEVKI
SHARMA & SIDDHI SHARMA respectively. Further the
name of father of my two daughters namely SIDDHI
PANWAR aged 11 years & AADHYA SHARMA aged 1
years may be known as DHEERAJ KUMAR SHARMA for
all future purposes.

It is certified that I have complied with other legal
requirements in this connection.

DEVKI alias DEVKI RANA alias DEVKI PANWAR
[Signature]

It is for general information that I, RITU W/o GURDYAL
PHORE, R/o House No. 636 Kh No-48/25/22, Village Hastsal,
Near Animal Hospital, Uttam Nagar, West Delhi, Delhi-110059,
declare that name of mine has been wrongly written as
RITU PHORE in my minor daughter VANSHIKA PHORE
aged 17 years in her 10th class education documents. The
actual name of mine is RITU, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RITU
[Signature]

It is for general information that I, DINESH KUMAR
S/o KISHAN LAL, R/o 2523, Bagichi Raghu Nath, Sadar
Thana, Sadar Bazar, Delhi GP.O, North Delhi, Delhi-110006,
declare that name of mine has been wrongly written as
DINESH in my SC Cast Certificate No. SC/01/12/6786/9/9/
2008/24833, The actual name of mine is DINESH KUMAR,
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DINESH KUMAR
[Signature ]

It is for general information that I, SAFEEK AHMAD
son of Shri SALAUDDIN, residing at A-788, Sangam Vihar,
Deoli, PO: Deoli, District: South Delhi, Delhi-110062, declare
that name of my father has been wrongly written as MEBOOB
in my 10th Class Educational Documents. The actual name
of my father is SALAUDDIN, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAFEEK AHMAD
[Signature]
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It is for general information that I, RUKSAR KHAN,
daughter of Shri AMRUDDIN KHAN, residing at B-315, 22,
Zakir Nagar, Okhla, Delhi-110025, declare that name of mine
has been wrongly written as RUKSAR in my 12th class
Educational Documents and the name of mine has been
wrongly written as RUKHSAR KHAN in my B.A. Honours
(Political Science) Degree and Marksheet and
in my M.A. (Human Rights & Duties Education) Degree and
Marksheet. The actual name of mine is RUKSAR KHAN,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RUKSAR KHAN
[Signature]

It is for general information that I, REENA GUPTA
W/o NEERAJ GUPTA, R/o D-317-318, 25 Gaj, Raghubir Nagar,
Tagore Garden, West Delhi, Delhi-110027, declare that name
of mine has been wrongly written as REENA in my minor
son namely KRISHNA GUPTA, aged 14 years in his School
Records. The actual name of mine is REENA GUPTA, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

REENA GUPTA
[Signature]

It is for general information that I, HUSNA wife of
MOHD KHURSHEED ALAM, residing at A-724, Prem Nagar,
Nabi Karim, Pahar Ganj, PO Swami Ram Tirth Nagar, District:
Central Delhi-110055, declare that name of mine has been
wrongly written as HUSHNA KHATOON in my minor son
MOHD ALI, aged 14 years in his School Records. The
actual name of mine is HUSNA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HUSNA
[Signature (in existing old name)]

It is for general information that I, SHAMSHAD ALI
son of Shri LATIF, residing at House No. B-377/1, Gali No.
5, Madanpur Khadar Extension, Sarita Vihar, PO: Sarita Vihar,
District: South Delhi, Delhi-110076, declare that name of
mine, my wife and my minor son have been wrongly written
as SAMSHAD, GULZARI and ASAD in my minor son
ASAD ALI aged 16 years in his School Records. The actual
name of mine, my wife and my minor son are SHAMSHAD
ALI, GULJARA and ASAD ALI respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHAMSHAD ALI
[Signature]

It is for general information that I, BAL KRISHNA
PANDEY S/o CHHAIL BIHARI PANDEY, R/o 122/650, Shastri

Nagar, Hans Nagar, Kanpur Nagar, Uttar Pradesh-208005,
declare that name of mine and my father has been wrongly
written as BHOLA PANDEY and CHHAIL BIHARI in my
Voter Card No. UP/65/288/561165, BHOLA PANDEY and C
B PANDEY in my Driving Licence No-UP78 19830020688
and BHOLA PANDEY in my Passport No. M3028196. The
actual name of mine and my father are BAL KRISHNA
PANDEY and CHHAIL BIHARI PANDEY, respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BAL KRISHNA PANDEY
[Signature]

It is for general information that I, GANESH UPADHYAY
S/o MAHESH DUTT UPADHYAY, R/o D1002, Maxblis White
House, Sector 75, Noida, 201301, Uttar Pradesh, declare that
my name has been wrongly written as GANESH KUMAR
UPADHAYA in my 10th, 12th, and Post Graduation
Marksheets and degree certificates. My actual name of mine
is GANESH UPADHYAY respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GANESH UPADHYAY
[Signature]

It is for general information that I, BHAVNEET SINGH
S/o AERVINDER SINGH, R/o Kothi No. 242, Ambika Vihar,
Paschim Vihar, PO Sunder Vihar, Sub Distt. Punjabi Bagh,
West Delhi-110087, declare that name of mine, my father
and my mother have been wrongly written as BHAVNEET
SINGH BAJAJ, ARVINDER SINGH BAJAJ and GURPREET
KAUR BAJAJ in my educational documents. The actual
name of mine, my father and my mother are BHAVNEET
SINGH, AERVINDER SINGH and GURPREET KAUR
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHAVNEET SINGH
[Signature]

It is for general information that I, SATAYANARAYAN
CHHOTELAL YADAV S/o CHHOTELAL YADAYV,
R/0 B-804, Plot No. 12, Janaksar CGHS Ltd, Sector-18A,
N.S.I.T Dwarka, South West Delhi, Delhi-110078, declare
that name of mine has been wrongly written as SATYA
NARAIN in my educational documents and as SATYA
NARAIN CHHOTELAL YADAV in my service book. The
actual name of mine is SATAYANARAYAN CHHOTELAL
YADAY, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATYANARAYAN CHHOTELAL YADAV
[Signature]
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It is for general information that I, NEERAJ GUPTA
S/o MUNNA LAL, residing at B3/68, Ramesh Enclave, Kirari
Suleman Nagar, Sultanpuri C Block, Delhi-110086, declare
that the name of my minor daughter has been wrongly
written as DEEP SHIKHA GUPTA in my minor daughter
DEEPSHIKHA GUPTA age 17 years in her school record.
The actual name of my minor daughter is DEEPSHIKHA
GUPTA, respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ GUPTA
[Signature]

It is for general information that I, GUDIYA W/o RAM
SHANKAR, R/o R-704 J J Colony, Raghubir Nagar, Tagore
Garden, West Delhi, Delhi-110027, declare that name of my
husband and my minor son has been wrongly written as
SHRI RAM SHANKAR and AAKASH in my minor son
AKASH, aged 17 years in his 10th Class Educational
Documents. The actual name of my husband and my minor
son are RAM SHANKAR and AKASH respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GUDIYA
[Signature]

It is for general information that I, SHAHEEN KHAN
D/o MOHD HAROON KHAN, R/o Flat No-0001/T6, Supreme
Towers Apartments, Noida, Gautam Budhha Nagar, Uttar
Pradesh-201303, declare that name of mine has been wrongly
written as SHAHEEN PARWIN in my educational documents.
The actual name of mine is SHAHEEN KHAN, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHAHEEN KHAN
[Signature (in existing old name)]

It is for general information that I, NEETU SHARMA
W/o BHARAT BHUSHAN, R/o House No. 38 A, Kilokari
Village South Delhi, Delhi - 110014, declared that the name
of my minor Daughter has been wrongly written as
TAMANNA in my minor daughter namely TAMANNA
SHARMA aged 14 years in her School Records. The actual
name of my minor Daughter is TAMANNA SHARMA, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NEETU SHARMA
[Signature ]

It is for general information that I, VICKY MEHTA
S/o SHRI OMPRAKASH MEHTO, R/o 6893/B, 3rd Floor,
Qila Kadam Sahrif, Wason Telecome, Nabi Karim, Paharganj,
Delhi-110055, declare that name of my father has been
wrongly written as OM PRAKASH in my 10th and 12th
class educational documents. The actual name of my father
is OMPRAKASH MEHTO, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VICKY MEHTA
[Signature]

It is for general information that I, SEEMA AHIRWAR
W/o MOOLCHANDRA AHIRWAR, R/o 605, Resttlement
Colony, Sector-26, Rohini, Sector-7, North West Delhi-110085,
declare that name of mine, my minor daughter and my
husband have been wrongly written as SEEMA, RADHA
and MOOLCHAND in my minor daughter namely RADHA
AHIRWAR aged 14 year in her school record. The actual
name of mine, my minor daughter and my husband are
SEEMA AHIRWAR, RADHA AHIRWAR and
MOOLCHAND AHIRWAR respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA AHIRWAR
[Signature]

It is for general information that I, SHIVRAJ SINGH
S/o MAHAVEER SINGH, R/o Ward No. 2, Pump House
Road Balaghat Madhya Pradesh-481001, declare that name
of mine has been wrongly written as VIKAS PATEL in my
Aadhaar Card No.-616048604536. The actual name of mine
is SHIVRAJ SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVRAJ SINGH
[Signature]

It is for general information that I, JATIN AHLAWAT
S/o JAGMAL SINGH, R/0 A-99, Raghubir Enclave, Najafgarh,
South West Delhi-110043, declare that name of mine has
been wrongly written as JATIN AHLAWA in my driving
License No. DL09 20140245865. The actual name of mine is
JATIN AHLAWAT, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JATIN AHLAWAT
[Signature]
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It is for general information that I, PREMA DEVI wife of
Shri NARAYAN SINGH, residing at 522 Block-5, Dakshin
Puri, Dr. Ambedkar Nagar, South Delhi, Delhi-110062, declare
that name of mine and my minor son has been wrongly
written as PREMA and GAURAYV in my minor son GAURAV
SINGH aged 13 years in his School Records. The actual
name of mine and my minor son are PREMA DEVI and
GAURAYV SINGH respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PREMA DEVI
[Signature]

It is for general information that I, SHALU RANI
W/o VINOD KUMAR GUPTA, R/o A-227 Sector-14 Prashant
Vihar Rohini, Sector-7 North West, Delhi-110085 declare that
name of my minor daughter has been wrongly written as
AAROHI in my minor daughter AAROHI GUPTA aged 11
years in her school record. The actual name of my minor
daughter is AAROHI GUPTA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHALU RANI
[Signature]

It is for general information that I, SHALU RANI
W/o VINOD KUMAR GUPTA, R/o A-227 Sector-14 Prashant
Vihar Rohini Sector-7 North West Delhi-110085, declare that
name of my minor daughter has been wrongly written as
AARADHYA in my minor daughter AARADHYA GUPTA
aged 11 years in her school record. The actual name of my
minor daughter is AARADHYA GUPTA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHALU RANI
[Signature]

It is for general information that I, NIYAZ MOHAMMAD
S/o NOOR MOHAMMAD, R/o A-11, Om Vihar Phase-5,
Uttam Nagar, West Delhi, Delhi-110059, declare that name of
mine has been wrongly written as NIAZU in my minor
daughter ALIFSHA, aged 10 years in her school records.
The actual name of mine is NIYAZ MOHAMMAD, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NIYAZ MOHAMMAD
[Signature]

It is for general information that I, SHIVA MOORTT SINGH
S/o SHREE RAM SINGH, R/o Flat No. 126, Suryodaya
Apartment, Pocket-8, Sector-12, Dwarka PO N.S.I.T, South
West Delhi-110078, declare that name of mine has been
wrongly written as SHEO MURTI SINGH in Graduation
educational documents. The actual name of mine is SHIVA
MOORTT SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVA MOORTI SINGH
[Signature]

It is for general information that I, ILIYAS SHEIKH
S/o IBRAHIM SHEIKH, R/o- 1654, Gali No. 20, Block-I,
Sangam Vihar, Pushpa Bhawan, South Delhi, Delhi- 110062,
declare that name of mine and my father has been wrongly
written as ILIYAS SHEKH and IBRAHIM SHEKH in my
Driving Licence No. DL0320049208097. The actual name of
mine and my father are ILIYAS SHEIKH and IBRAHIM
SHEIKH respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ILIYAS SHEIKH
[Signature]

It is for general information that I, CHHATARPAL SINGH
S/o FATEH SINGH YADAV R/o Silpata Alwar, Rajasthan-
301702, declare that name of mine and my wife have been
wrongly written as CHHATRAPAL and POONAM in my
minor son namely AKHILESH KUMAR, aged 17 years in his
10th class educational documents. The actual name of mine
and my wife are CHHATARPAL SINGH and POONAM
KUMARLI, respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHHATARPAL SINGH
[Signature]

It is for general information that I, NARENDER KUMAR
S/o SH. BALVEER SINGH, R/o R-3/62, Nawada Housing
Complex, Uttam Nagar, New Delhi-110059, declare that name
of my minor son has been wrongly written as GARVIT
KUMAR in my minor son namely GARVIT NARNOLIA
aged 14 years in his school record . The actual name of my
minor son is GARVIT NARNOLIA which may be amended
accordingly,.

It is certified that I have complied with other legal
requirements in this connection.

NARENDER KUMAR
[Signature]
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It is for general information that I, SURESH DHAWAN
S/o RAM KARAN DHAWAN, R/o 221, Pocket-8, Sector-22,
Rohini, Begumpur, PO Begumpur, Dist: North West Delhi-
110086 declare that name of my mine, my minor son and my
wife have been wrongly written as SURESH DAWAN,
BHAVYA DAWAN and HEMA DAWAN in my minor son
namely BHAVYA DHAWAN, aged 17 years in his 10th
class educational documents. The actual name of mine, my
minor son and my wife are are SURESH DHAWAN, BHAVYA
DHAWAN and HEMA DHAWAN, respectively which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SURESH DHAWAN
[Signature]

It is for general information that I, ITKUMAR SINGH
S/o TEJ PAL SINGH, R/o A-37, Gali No-2, Phase No. 9, Shiv
Vihar, Karawal Nagar, Dayalpur, PO Gokal Puri, Distt. North
East Delhi, Delhi-110094 declare that name of mine has been
wrongly written as IT KUMAR in my 10th & 12th Class
Educational Documents. The actual name of mine is
ITKUMAR SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ITKUMAR SINGH
[Signature]

It is for general information that I, JEEVAN SINGH
S/0 RAGVEER SINGH, R/o H.No. 2168, Street Ravi Das, Teli
Bara, Old Delhi, North Delhi, Delhi-110006, declare that name
of mine and my father has been wrongly written as JIWAN
SINGH and SH. RAGHUBIR SINGH in my Service Book.
The actual name of mine and my father are JEEVAN SINGH
and RAGVEER SINGH, respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JEEVAN SINGH
[Signature]

It is for general information that I, THOKCHOM HELIJIT
SINGH S/o THOKCHOM LOKEL SINGH Permanent
Residence Thoubal Haokha Mamang Leikai Thoubal Sub
Division Thoubal Manipur-795138, Present Residence of
House No. D-854B Gali No. 1, Sangam Vihar New
Delhi-110062, declare that name of mine and my father and
mother has been wrongly written as TH HELIJIT SINGH,
TH LOKEL SINGH and TH MEENA DEVI in my 10th and
12th educational documents. The actual name of mine my
father and mother are THOKCHOM HELIJIT SINGH,
THOKCHOM LOKEL SINGH and THOKCHOM MINA DEVI,
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

THOKCHOM HELUIT SINGH
[Signature]

It is for general information that I, KHILESH GROVER
S/o SOM NATH R/o H.No. 51, Ground Floor, Block-I,
Pocket-7, Near Bansal Bhawan, Sector-16, Rohini, Sector-15,
North West Delhi, Delhi-110089, declare that name of mine
has been wrongly written as KHILESH in my all Educational
Documents. The actual name of mine is KHILESH GROVER,
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KHILESH GROVER
[Signature]

It is for general information that I, SHIV NARAYAN
MISHRA S/o INDRAPAL MISHRA, R/o BE 40 B GF, Hari
Nagar, BE Block, New Delhi-110064, declare that the name
of my minor daughter has been wrongly written as KIRTI
MISHRA in place of KIRTI, aged 15 years in her school
record. The actual name of my minor daughter is KIRTI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIV NARAYAN MISHRA
[Signature]

It is for general information that I, POONAM KUMARI
W/o KESHAY, R/o H. No. 4/2234, Street No. 2, Near Railway
Line, Bihari Colony, Shahadra, East Delhi, Delhi-110032
declare that name of my minor son has been wrongly written
as BHAVISHAY in my minor son namely BHAVISHAY
KUNDALIYA, aged 15 years in his school record. The
actual name of my minor son is BHAVISHAY KUNDALIYA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

POONAM KUMARI
[Signature ]

It is for general information that [, MADHULIKA SAHA
D/o BANA BIHARI SAHA, R/o H. No. 119, Lok Vihar
Apartment, Vikas Puri, West Delhi, Delhi-110018, declare
that name of my father has been wrongly written as
SHRI B B SAHA in my B.ED and as B B SAHA in my CTET
educational documents. The actual name of my father is
BANA BIHARI SAHA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MADHULIKA SAHA
[Signature]
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It is for general information that I, RAJ KUMAR
SHEKHAWAT S/o JAGAN SINGH SHEKHAWAT,
R/o C-803, Shree Ganesh Apartment, Plot No. 12B,
Sector-7, Dwarka Sec-6, South West Delhi, Delhi-110075,
declare that name of mine has been wrongly written as RAJ
KUMAR in PPO NO 601199700479,The actual name of mine
is RAJ KUMAR SHEKHAWAT, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR SHEKHAWAT
[Signature]

It is for general information that I, PANKAJ KUMAR
JHA S/o SATYA NARAYAN JHA, R/o Plot No. 48 And 49,
Gali No. 9, North Block, Vipin Garden Extn., VTC: Uttam
Nagar, PO: D.K. Mohan Garden, Sub District: Dwarka,
District: West Delhi, Delhi-110059, declare that name of my
minor daughter has been wrongly written as CHHAVI in my
service record. The actual name of my minor daughter
CHHAVI JHA aged 17 years, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ KUMAR JHA
[Signature]

It is for general information that I, BHOOP SINGH
KUSHWAH S/0 RAMCHARAN, R/o Kali Mata Mandir Ke
Peechhe, Sikandar Kampoo, Gwalior, Madhya Pradesh-474001,
declare that name of mine and my wife has been wrongly
written as BOOP SINGH KUSHWAH and PRIYANKA SINGH
KUSHWAH in CBSE Class 10th Educational Documents of
my minor son ADITYA KUSHWAH aged 17 years. The
actual name of my mine and my wife is BHOOP SINGH
KUSHWAH and PREMA KUSHWAH which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHOOP SINGH KUSHWAH
[Signature (in existing old name)]

It is for the information that I, ADITYA SADHOTRA
S/o RAVI DUTT, resident at New Basti Narayana Chak, PO
Khour, Tehsil Khour, Jammu, J&K-181203, India, declares
that in my CBSE 10th Class Mark Sheet and Certificate my
Father's name has been wrongly written as RAVI DUTTA.
The actual name of my Father is RAVI DUTT, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA SADHOTRA
[Signature]

It is for general information that I, RAM KUMAR
YADAV S/o SHRI BAIINATH YADAV, residing at H.No.
2452/1, Dhobi Ghat Bageecha, Laxmibai Ward, Bhonga Dwar,
P.O. Bheeta, Jabalpur (M.P.)- 482007 declare that name of
mine has been wrongly written as RAMKUMAR In my
Service Book. The actual name of mine is RAM KUMAR
YADAV respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAM KUMAR YADAV
[Signature]

It is for general information that I, SNEH LATA
W/o RAJESH KUMAR, residing at H.NO. 1831, SECTOR-
14-P, HISAR, HARYANA-125001 declare that the name of
mine has been wrongly written as SNEH in my minor son
PURANJAY JINDAL aged 17 years in his CBSE CLASS
10th Education Documents. The actual name of mine is
SNEH LATA which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SNEH LATA
[Signature]

It is for general information that I, MANUJ SINGH
S/o GORDHAN SINGH, residing at 2 C1, New Moti Magri
Scheme, Zinc Park, Girwa, Udaipur, Rajasthan-313001, declare
that the name of mine has been wrongly written as MANUJ
SINGH CHARAN in my 12th class, Bachelor of Engineering
educational documents and Diploma in Business
Administration. The actual name of mine is MANUJ SINGH,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANUJ SINGH
[Signature]

It is for general information that I, TAUS SHEIKH
S/o SHEIKH WASHI, R/o House No.-T 45-A, Ward No. 6,
Mehrauli, Delhi-110030, declare that name of mine has been
wrongly written as TAUS in my all Educational Documents.
And name of my father has been wrongly written as SEKH
WASHI in my PAN Card No. AHXPT8165B and my Aadhaar
Card No. 5892 0673 6853. The actual name of mine and my
father are TAUS SHEIKH and SHEIKH WASHI respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TAUS SHEIKH
[Signature]
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It is for general information that I, MD. SAMEER RAIN
S/o MD. RUSTAM ALLI, R/o Vill., Post & P.O.- Akorhi Gola,
Rohtas, Bihar-821301, declare that name of my father has
been wrongly written as RUSTAM ALI in my 10th Class
CBSE Mark Statement cum Certificate. The actual name of
my father is MD. RUSTAM ALI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MD. SAMEER RAIN
[Signature]

It is for general information that I, VINOD KUMAR
KOHLI S/o Late Shri MUNI RAJ KOHLI R/o House Number-
118, Pocket-1, Sector A-6, Punjabi Colony, Narela, North
West, Delhi, Delhi-110040, declare that name of my minor
daughter VAISHNAVI KOHLI aged 14 years has been
wrongly written as VAISHNAVI in her School Records. The
actual name of my minor daughter is VAISHNAVI KOHLI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR KOHLI
[Signature]

It is for general information that I, SANJOI KAUSHIK
D/o VIJAY KUMAR KAUSHIK, R/o Flat No. V-8, ORVEP,
Omaxe Royal Residency, Pakhowal Road, Ludhiana, Punjab,
declare that the name of my father has been wrongly written
as VIJAY KAUSHIK in my 10th & 12th class Educational
Documents. The actual name of my father is VIJAY KUMAR
KAUSHIK, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJOI KAUSHIK
[Signature]

It is for general information that I, AKASH SINGH
CHAUHAN S/o SAMAR SINGH CHAUHAN, residing at
Flat No D-7 3rd Floor F-2/14, B-Block Narayan Apartment,
Khanpur School Road Khanpur, Devli, Delhi-110080, declare
that the name of mine, my father and my mother have been
wrongly written as AKASH SINGH, SAMAR SINGH and
USHA SINGH in my CBSE class 10th, 12th Educational
Documents and PASSPORT NO. W8582136 and name of
mine has been wrongly written as AKASH SINGH in my
B.SC. Marksheets and Degree. The actual name of mine, my
father and my mother are AKASH SINGH CHAUHAN,
SAMAR SINGH CHAUHAN and USHA SINGH CHAUHAN
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AKASH SINGH CHAUHAN
[Signature]

It is for general information that I, SATYADEB PATI
son of Lt. BHABATOSH PATI, Village-Kajalkura, Post
Office-Ahanda, Police Station-Indpur, District-Bankura,
West Bengal-722173, declare that name of my wife has been
wrongly written as SABITRI PATI in my Service Record
(UM No.-509271). The actual name of my wife is MINATI
PATI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATYADEB PATI
[Signature]

It is for general information that I, DUBBAKULA
SRINIVAS S/o DUBBAKULA MALLAIAH, residing at 5-
11-219, Venkateswara Nagar Colony, Meerpet Moula Ali,
Kapra, Medchal-Malkajgiri, Telangana-500040, declare that
the name of mine and my wife have been wrongly written
as D. SRINIVAS and D. SRAVANTHI in my minor daughter
DUBBAKULA KEERTHANA aged 14 years in her Birth
Certificate NO. AP_BR 2011 1106/691. The actual name of
mine and my wife are DUBBAKULA SRINIVAS and
DUBBAKULA SHAKUNTHALA respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DUBBAKULA SRINIVAS
[Signature]

It is for general information that I, RAHUL SHARMA
S/o PARKASH CHAND SHARMA, R/o H.No.-367/8, ST
No-4, Arya Nagar, Hoshiarpur, Punjab-146001, declare that
name of my father has been wrongly written as PARKASH
CHAND in my Passport No-H6326091. The actual name of
my father is PARKASH CHAND SHARMA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL SHARMA
[Signature]

It is for general information that I, ASHOK KUMAR
S/o Late SUNDER DASS CHADHA R/o #298 Huda Part 1,
Shahbad, Kurukshetra, Haryana-136135, declare that name
of my father has been wrongly written as SHANKAR
DASS in my PAN Card No.ABBPK2246A. The actual
name of my father is SUNDER DASS CHADHA, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature]
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It is for general information that I, GUDIVADA LOKESH
son of GUDIVADA APPARAO, presently residing at House
No. 4-65, Naravaanipalem, Pendurthi Mandalam,
Visakhapatnam, A.P.- 531173, declare that name of mine and
my father has been wrongly written as GUDIVAADA
LOKESH and GUDIVAADA APPARAO in my Aadhar and
PAN Card respectively. The actual name of mine and my
father is GUDIVADA LOKESH and GUDIVADA APPARAO
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GUDIVADA LOKESH
[Signature]

It is for general information that I, SUNIL S/o RAJPAL,
R/o House No-213, Gali No-4, Rajiv Puram, Phoosgarh,
Phusgarh (Part) (2), PO-Phoosgarh, Dist-Karnal, Haryana-
132001, declare that name of mine and my wife has been
wrongly written as SUNIL KUMAR and SONIA respectively
in my minor daughter KHUSHI aged 16 years in her10th Class
School Certificate cum Marksheet. The actual name of mine
and my wife is SUNIL and SONIA VERMA respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL
[Signature]

It is for general information that I, SANTOSH KUMAR
S/o RAM DEEN, R/o Raju Nagar, Bakuliha, P.O.: Bakuliha,
Rae Bareli, Uttar Pradesh-229211, declare that name of mine
and my father has been wrongly written as SANTOSH
KUMAR MOREY and RAMDEEN MOREY in my PAN
Card- BMIPM2932A . The actual name of mine and my
father are SANTOSH KUMAR and RAM DEEN, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH KUMAR
[Signature]

It is for general information that I, AADITYA SHARMA
S/o PAWAN KUMAR SHARMA, R/o F-15/21, 2nd Floor,
Rohini Sector 15, North West Delhi, Delhi-110089, declare
that name of my father has been wrongly written as NA in
my 10th Class Certificate . The actual name of my father is
PAWAN KUMAR SHARMA, which may be amended
accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AADITYA SHARMA
[Signature]

It is for general information that I, KUGANANDAN D
S/o DHAYALU ANANDUR, R/o No.-183/2A, Shivshakti
Nilayam, 2nd Cross, Kulla Reddy, Layout Mico, Layout
Begur, Bangalore South, Bengaluru, Karnataka-560068,
declare that name of my father has been wrongly written as
DHAYALAN in my PAN Card No-AITPD3374R. The actual
name of my father is DHAYALU ANANDUR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KUGANANDAN D
[Signature]

It is for general information that I, RANJEET KUMAR
S/o DINESH PRASAD SHARMA, R/o Near Dinanath Shishu
School, Bari Keshopour, Jamalpur, Munger, Bihar-811214,
declare that my name has been wrongly written as RANJEET
SHARMA in CBSE class 10th marks statement cum
certificate of my minor son PRINCE RAJ aged 16 years. My
actual name is RANJEET KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANJEET KUMAR
[Signature]

It is for general information that I, GIRDHARI LAL
S/o CHANKANDA RAM, R/o Gali No.2, Chandou Bai
Colony, Near Sugar Mill Saharanpur, Saharanpur, Uttar
Pradesh-247001, declare that name of mine has been wrongly
written as GHANSHYAM LAL in my Adhar Card No. 2851
4820 0207, and the name of my father has been wrongly
written as CHADAKANDALAL in my voting card no UP/
84/418/339529, The actual name of mine and my father are
GIRDHARI LAL and CHANKANDA RAM, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GIRDHARI LAL
[Signature]

It is for general information that I, ANIL KUMAR
PASWAN son of SHOBH NATH RAM, resident of Village
Milki District Bhojpur Bihar, presently residing at RCF Silver
Jubilee Hockey Stadium, Kapurthala, Punjab, declare that
name of mine has been wrongly written as ANIL PASWAN
in my minor son AMAN KUMAR PASWAN, aged 14 years
in his Birth Certificate. The actual name of mine is ANIL
KUMAR PASWAN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR PASWAN
[Signature]
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It is for general information that I, LAKSHAY
S/o VIRENDER SINGH, R/o V.P.O. Dhigana, Distt & Tehsil
Jind, Haryana-126114, declare that name of my father has
been wrongly written as VIRENDER in my CBSEI10th class
Mark Sheet. The actual name of my father is VIRENDER
SINGH respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

LAKSHAY
[Signature]

It is for general information that I, GAUTAM V PRABHU
S/o VEDANATH PRABHU, employed as Jt. Gen. Manager
(ATM), at HTC in Airports Authority of India, Hyderabad-
500016, residing at 1-11-94/D, Flat No.101, Mahalakshmi
Apartments, Shyamlal building, Begumpet, Hyderabad-
500016, Telangana, declare that name of mine and my father
has been wrongly written as GOUTAM V PRABHU and
K.P.VEDANATHA PRABHU in my S.S.C. Certificate
respectively and name of mine has been wrongly written as
GOUDAM V PRABHU in my Pre-Degree,B.Sc.,M.Sc.,
certificates. The actual name of mine and my father are
GAUTAM V PRABHU and VEDANATH PRABHU
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GAUTAM V PRABHU
[Signature]

It is for general information that I, SRIPALA SAINATH
son of SRIPALA ANJANEYULU, presently residing at PC
QTR No. 507, Yousufguda Police Lane, Near Venkatagiri
Gate, Yousufguda, Hyderabad, Telangana-500045, declare
that name of mine has been wrongly written as SAINATH
SRIPAL in my Secondary School Certificate issued by Board
of Secondary Education, Andhra Pradesh. The actual name
of mine is SRIPALA SAINATH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SRIPALA SAINATH
[Signature]

It is for general information that I, VANSHIKA SHARMA
daughter of SANJIV KUMAR, resident of Village Sili
Khurd, Post Office Sili Kalan, Tehsil Radaur, Distt. Yamuna
Nagar-135133, Haryana, India, declare that name of my father
and mother has been wrongly written as SANJIV and
SARLA respectively in my CBSE 10th class Educational
Certificate. The actual name of my Father and my Mother
are SANJIV KUMAR and SARLA DEVI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VANSHIKA SHARMA
[Signature]

It is for general information that I, ARPIT son of SANJAY
KUMAR, resident of Village Chaneti, P.O. Fatehpur, Tehsil
Jagadhri, Distt. Yamuna Nagar-135101, Haryana, India,
declare that name of my mother has been wrongly written
as SARITA in my CBSE 10th and 12th class Educational
Certificates. The actual name of my mother is SAVITA.
which may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

ARPIT
[Signature]

It is for general information that I, SARVJEET SINGH
S/o BALKAR SINGH, R/o Bapa (55), P.O. Bappa, Distt.-
Yamuna Nagar, Haryana- 135133, declare that name of my
mother has been wrongly written as GOGI in my Passport
No-S6066739. The actual name of my mother is GURJEET
KAUR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SARVIJEET SINGH
[Signature]

It is for general information that I, SACHIN, S/o
SATYAVIR SINGH, R/o H.No. 200, Urban Health Center,
Sector 1-4, P.O. Hisar, District Hisar, Haryana-125001, declare
that name of my father has been wrongly written as SATBIR
in my Educational Documents. The actual name of my
father is SATYAVIR SINGH respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN
[Signature]

It is for general information that I, SEEMA W/o RAJ
KUMAR, R/o 125, Near Bud Chowk, Pooth Kalan Village.
North West Delhi, Delhi-110086, declare that name of my
minor son BHAVYA SOLANKI has been wrongly written as
BHAVYA aged 14 years in his school records, the actual
name of my minor son is BHAVYA SOLANKI, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA
[Signature]
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It is for general information that I, ROOHI SALEEM
D/o BADRUS SALEEM W/o UMAIR AHMAD SIDDIQUI,
R/0 J-3/77, Top Floor, Murti Wali Gali, J-Extension, Laxmi
Nagar, Delhi-110092, declare that name of mine has been
wrongly written as ROOHI SALEEN in my 10th Marksheet
and Certificate and name of mine and my father has been
wrongly written as RUHI SALIM and VADRUS SALEEM,
respectively in my 12th Marksheet and Certificate. The
actual name of mine and my father are ROOHI SALEEM
and BADRUS SALEEM respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ROOHI SALEEM
[Signature]

It is for general information that I, AMIT JASWAL
S/o SWARAN SINGH JASWAL, residing at H.No-241, Street
No.3, Thapar Colony, Near Civil City Haibowal, Teshil &
District Ludhiana, Punjab, declare that the name of mine
has been wrongly written as BUTA SINGH in my minor son
JAYDEEP JASWAL aged 16 years in his CBSE Class 10th
Educational Documents. The actual name of mine is AMIT
JASWAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT JASWAL
[Signature]

It is for general information that I, RANJIT KAUR
W/o Late JARNAIL SINGH, residing at H. No.-B18/97, Puran
Nagar, Dhangu Road, Tehsil and Distt.-Pathankot, Gurdaspur,
Punjab-145001, declare that the name of my husband has
been wrongly written as JARNAIL SINGH THYARRA in
my Passport No. M1901116. The actual name of my husband
is JARNAIL SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANIJIT KAUR
[Signature]

It is for general information that I, HARIMOORTHI S
S/o SUNDARAMOORTHY, R/o 83, Kallaparai, Ambur Taluk,
Asanampattu, Ambur, Vellore, Tamilnadu-632107, declare that
name of mine and my daughter has been wrongly written
as ANANDHAN S and PAVISHKA A in my daughter's
birth certificate, The actual name of mine and my daughter
are HARIMOORTHI S and PAVISHKA H respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARIMOORTHI S
[Signature]

It is for general information that I, MIRZA MOHAMMAD
JAWAD HUSSAIN son of MIRZA SHUJAT HUSSAIN,
resident of 450/615 Hammam Wali Gali, Muftiganj,
Husainabad Road, Lucknow-226003, U.P. declare that name
of my wife has been wrongly written as Smt. AFROJ in my
Pension Record i.e. Office of the District Audit Officer/
Assistant Director, Co-operative Societies and Panchayats,
Audit Sitapur being P.P.O. Account No. P.-002/122/20041.
The actual name of my wife is Smt. TANZEEM, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MIRZA MOHAMMAD JAWAD HUSSAIN
[Signature]

It is for general information that I, GAURI SHANKAR
JHAJHARIA S/o RATTAN SINGH JHAJHARIA, R/o H.No.-
4/254, SFS, Shipra Path, Near Galaxy Cinema, Mansarovar,
Jaipur, Rajasthan-302020, declare that name of mine and my
father have been wrongly written as GAURI SHANKAR
and RATTAN SINGH in my 10th class educational
documents and in my service record. The actual name of
mine and my father are GAURI SHANKAR JHAJHARIA
and RATTAN SINGH JHAJHARIA respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GAURI SHANKAR JHAJHARIA
[Signature]

It iss for general information that I, SURESH KUMAR
HOODA S/o Sh. GIANI RAM HOODA, residing at H. No.
1545, Sector-3 Rohtak-124001, declare that name of my
daughter has been wrongly written as SHWETA HOODA
in my discharge book. The actual name of my Daughter is
SHWETA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SURESH KUMAR HOODA
[Signature]

It is for general information that I, REKHA SINGH
W/o BRIJESH KUMAR, R/o A-3/74, Block-A-3, New Kondli,
East Delhi, Delhi-110096, declare that name of mine has
been wrongly written as REKHA in my minor son LOKESH
KUMAR aged 15 years in his school record. The actual
name of mine is REKHA SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

REKHA SINGH
[Signature]
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It is for general information that I, SHIVA SINGH TOMAR
S/o KAMAL SINGH TOMAR, R/o 470, J.P. Hospital,
Prabhat Nagar, Saket, Meerut Cantt, Meerut, Uttar Pradesh-
250001, declare that name of my father and my mother have
been wrongly written as KAMAL SINGH and VANDANA
in my 10th and 12th class educational documents. The
actual name of my father and my mother are KAMAL
SINGH TOMAR and BINDU respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVA SINGH TOMAR
[Signature]

It is for general information that I, DEEPAK S/o ANIL
KUMAR, R/o Khori (70), Rewari, Haryana-123101, declare
that name of my mother has been wrongly written as BEENA
in my 10th class educational documents. The actual name
of my mother is BEENA DEVI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK
[Signature]

It is for general information that I, PRIYANKA ARORA
W/o SUSHIL KUMAR ARORA, R/o B-3, 2nd Floor, Pocket-
B, Suvidha Appartment, Ashok Vihar Phase-4, North West
Delhi, Delhi-110052, declare that name of my husband has
been wrongly written as SUSHIL ARORA in my minor son
YAKSHAY ARORA aged 12 years in his school records.
The actual name of my husband is SUSHIL KUMAR
ARORA respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA ARORA
[Signature]

It is for general information that I, PRIYANKA ARORA
W/o SUSHIL KUMAR ARORA, R/o B-3, 2nd Floor, Pocket-
B, Suvidha Appartment, Ashok Vihar Phase-4, North West
Delhi, Delhi-110052, declare that name of my husband and
my minor daughter has been wrongly written as SUSHIL
ARORA and CHAHAK in my minor daughter CHEHAK
ARORA aged 9 years in her School Records. The actual
name of my husband and my minor daughter are SUSHIL
KUMAR ARORA and CHEHAK ARORA respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA ARORA
[Signature]

It is for general information that I, AVNISH KUMAR
SRIVASTAVA S/o PREM KUMAR SRIVASTAVA, R/o Plot
No-12, Malhaur Laulai Road, New Amity University, Laulai,
Lolai, Lucknow, Uttar Pradesh-226010, declare that name of
my minor daughter has been wrongly written as MISHIKA
SRIVASTAVA in my minor daughter namely AVIKA
SRIVASTAVA aged 03 years in her Aadhar Card No.-
258866826560. The actual name of my minor daughter is
AVIKA SRIVASTAVA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AVNISH KUMAR SRIVASTAVA
[Signature]

It is for general information that I, SANTOSH YADAV
W/o RISHI PAL, R/o H.No.-440/15, Vijay Nagar, Rewari,
Dist Rewari, Haryana-123401 declare that name of mine and
my husband have been wrongly written as SANTOSH and
RISHIPAL in my minor daughter namely RAKSHITA aged
17 year in her 10th class educational documents. The
actual name of mine and my husband are SANTOSH YADAV
and RISHI PAL respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH YADAV
[Signature]

It is for general information that I, ANJANI MEHTA
D/o SANJAY KUMAR MEHTA, R/o RZ-141, Manas Kunj
Road, Near Kalidhar Gurudwara, Uttam Nagar, D.K. Mohan
Garden, Po: Uttam Nagar, Dist: West Delhi, Delhi-110059,
declare that name of my mother and father has been wrongly
written as SEEMA and SANJAY in my all education
documents. The actual name of my mother and father are
SEEMA MEHTA and SANJAY KUMAR MEHTA, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANJANI MEHTA
[Signature]

It is for general information that I, KULDEEP
S/o RAGHBIR SINGH, R/o House No.- 529, Makrana, PO:
Makrana, Dist : Charkhi Dadri, Haryana - 127022, declare
that the name of my minor son and my wife has been
wrongly written as ANSHU and BABLI in my minor son
namely NITIN LAMBA aged 16 years in his 10th class
educational documents. The actual name of my minor son
and my wife are NITIN LAMBA and BABLI DEVI
respectively, which must be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP
[Signature]
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It is for general information that I, ANIL KUMAR
S/o SURESH KUMAR BANSAL, R/o 1653/118, Ganesh Pura
Tri Nagar, Onkar Nagar, North West Delhi, Delhi-110035,
declare that name of mine and my wife has been wrongly
written as ANIL KUMAR BANSAL and REKHA BANSAL
in my minor son namely SAKSHAM BANSAL aged 16
years in his 10th Class Educational Documents. The actual
name of mine and my wife are ANIL KUMAR and REKHA
AGGARWAL respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR
[Signature]

It is for general information that I, RAJIV BANSAL son
of RAJENDER KUMAR GUPTA, R/o House No. B-7/92/2,
Safdarjung Enclave, New Delhi-110029, declare that name of
mine and my father has been wrongly written as RAJIV
GUPTA and RAJINDER KUMAR GUPTA in my Pan Card
No. AFKPG4192C. The actual name of mine and my father
are RAJIV BANSAL and RAJENDER KUMAR GUPTA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJIV BANSAL
[Signature]

It is for general information that I, SUMIT S/o RAMDEEN,
R/o0 B-450, Gali No-11, Gaurav Nagar, Anand Nagar, Prem
Nagar-2, Kirari Suleman Nagar, North West Delhi, Delhi-
110086, declare that name of my father has been wrongly
written as RAMDIN RATHOR in my 10th Class Educational
Documents. The actual name of my father is RAMDEEN,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT
[Signature]

It is general information that I, SUNAINA DAHIYA
W/o SUMIT DAHIYA, R/o D-68, Ishwar Colony, Arjun
Park, Najafgarh, South West Delhi-110043, declare that name
of mine has been wrongly written as SUNAINA DEVI in my
10th, 12th, class educational documents, the actual name of
mine is SUNAINA DAHIYA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNAINA DAHIYA
[Signature]

It is for general information that [, NARENDRA KUMAR
S/o PYARELAL, R/o House No-82/83, Sadar Kabadi Bazar,
Meerut Cantt. PO-Sadar Bazar Dist. Meerut Uttar Pradesh-
250001, declare that name of mine has been wrongly written
as NARINDER KUMAR in my service book. The actual
name of mine is NARENDRA KUMAR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARENDRA KUMAR
[Signature]

It is for general information that I, PHULVINDER SINGH
DHIMAN S/o LACHHMAN SINGH, R/o #4032 A/l, Near
Arya Samaj, Mohalla Chanan Doger, Patiala, Punjab - 147001,
declare that name of mine has been wrongly written as
PHULVINDER SINGH SALH DHIMAN in my PPO No. 08/
14/B/13966/2006. The actual name of mine is PHULVINDER
SINGH DHIMAN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PHULVINDER SINGH DHIMAN
[Signature]

It is for general information that I, MANOJ KUMAR
S/o VEDPAL, R/o Ludana, Ludana(8), Jind, Haryana-126113,
declare that name of mine and my minor daughter has been
wrongly written as AJAY SHARMA and HARSHITA
SHARMA in my minor daughter HARSHITA MOR aged 16
years in her 10th Class Educational Documents. The actual
name of mine and my minor daughter are MANOJ KUMAR
and HARSHITA MOR respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR
[Signature]

It is for general information that I, RANI D/o JAGDISH,
R/o House NO-4, Bhatte Wala Road, Near Bank Of
Maharastra, Baprola PO: Najafgarh, DIST: South West Delhi
Delhi-110043, declare that name of mine has been wrongly
written as RANI SHARMA in my M.A Educational degree,
The actual name of mine is RANI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANI
[Signature]
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It is for general information that I, JESSY RAJAN
W/o RAJAN ABRAHAM, R/o E-2, Tower-2, Type-4, N B C
C, Kidwai Nagar East, Sarojini Nagar, Delhi-110023, declare
that name of mine has been wrongly written as JESSY
RAJAN ABRAHAM in my Passport No S3440986. The
actual name of mine is JESSY RAJAN, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JESSY RAJAN
[Signature]

It is for general information that I, VIVEK DAS
S/o LALCHAND, R/o Mahurai Jalpahiya, Hata, Groakhpur,
Uttar Pradesh-273412, declare that name of my father has
been wrongly written as MUNNI LAL in my Bachelor of
Pharmacy educational documents. The actual name of my
father is LALCHAND, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK DAS
[Signature]

It is for general information that I, VIVEK KUMAR
PANDEY S/o SUSHIL KUMAR PANDEY, R/o Pure Chandi,
Mustafabad, Sangipur, PO Sangipur, Dist Pratapgarh, Uttar
Pradesh-230139, declare that name of my father has been
wrongly written as SUSHIL KUMAR PAANDEY in my
10th and as SUSHEEL KUMAR PANDEY in my 12th class
educational documents. The actual name of my father is
SUSHIL KUMAR PANDEY, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK KUMAR PANDEY
[Signature]

It is for general information that I, SHAMIM AHMAD
S/o AHMAD HASAN, R/o Village-Islampur Dass, Distt-
Bijnor, Uttar Pradesh-246701, declare that name of my minor
son has been wrongly written as MOHD ARSALAN in my
Service Record. The actual name of my minor son is MOHD
ALI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHAMIM AHMAD
[Signature]

It is for general information that I, AJAY KUMAR YADAV
S/o SHYAM DHARI YADAYV, R/o C-1268, JJ Colony, Tigri
Devli, PO Dr. Ambedkar Nagar, Dist South Delhi, Delhi-
110080, declare that name of my father has been wrongly
written as SHYAM BIHARI YADAV in my 10th and 12th
class educational documents. The actual name of my father
is SHYAM DHARI YADAYV, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR YADAV
[Signature]

It is for general information that I, MANJEET SINGH
S/o RAJESH, R/o 96-B, Near Gurudwara, Munirka Village,
J.N.U, South West Delhi, Delhi-110067, declare that name of
my father has been wrongly written as Late RAJESH
KUMAR in my SC Caste Certificate No-SC/09/92/18895/23/
10/2012/9621110642. The actual name of my father is RAJESH
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANIJEET SINGH
[Signature]

It is for general information that I, MOHD RAFIQ
S/o HAIDER ALI, R/o House No-110, Gali No-5 Ambedkar
Basti Moujpur Delhi-110053, declare that name of my minor
daughter has been wrongly written as SANIYA in my minor
daughter namely SAANIYA aged 14years in her school
record. The actual name of my minor daughter is SAANIYA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHD RAFIQ
[Signature]

It is for general information that I, SANJAY KUMAR
S/o HARI LAL, R/o A-168 Mavi Mohalla, Tekhand Okhla
Industrial Eastate SO South Delhi-110020, declare that name
of mine, my wife and my minor son DIVYANSHU KUMAR
aged 15 years has been wrongly written as SANJAY, NISHA
and DIVYANSHU in his 10th class educational document,
The actual name of mine, my wife and my minor son are
SANJAY KUMAR, NISHA DEVI and DIVYANSHU KUMAR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR
[Signature]
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It is for general information that I, MANISH KUMAR
S/o Late Sh. UMESHWAR SINGH, R/o B-3/187, B-3/12.5 SQ.
Yards, Raghubir Nagar, Tagore Garden, PO: Tagore Garden,
Dist: West Delhi, Delhi-110027, declare that name of mine
has been wrongly written as MANISH in my 12th class
Marks-sheet, Certificate and Graduation Degree. The actual
name of mine is MANISH KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature]

It is for general information that I, IKSHULA ARORA
D/o VIDYA BHUSHAN ARORA W/o TAMAN DHINGRA,
R/0 B-6/1 And 2, Sector-11, Rohini, North West Delhi, Delhi-
110085, declare that name of mine and my father has been
wrongly written as IKSHULA and V B ARORA in my all
educational documents. The actual name of mine and my
father are IKSHULA ARORA and VIDYA BHUSHAN
ARORA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

IKSHULA ARORA
[Signature]

It is for general information that I, JYOTI BALA
W/o BIRENDER, H.No.B-984, Gharoli Dairy Colony, Mayur
Vihar Phase-3, Gharoli, East Delhi, Delhi-110096, declare that
name of mine has been wrongly written as JYOTI in my
minor son namely PRATYAKSH CHHIKARA aged 15 years
in his school record. The actual name of mine is JYOTI
BALA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI BALA
[Signature]

It is for general information that I, ANUBHA SHARMA
D/o KISHAN CHAND, R/o Street No-12, Dagana Road,
Ward Number 8, Dashmesh Nagar, Hoshiarpur, Punjab-146001,
declare that name of my father has been wrongly written as
KRISHAN CHAND in my all educational documents. The
actual name of my father is KISHAN CHAND, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANUBHA SHARMA
[Signature]

It is for general information that I, NAVNATH VILAS
KHARADE S/o VILAS BABU KHARADE, R/o Flat No-48,
Raja Enclave, Road No-44, Pitampura, Saraswati Vihar, North
West Delhi, Delhi-110034, declare that name of mine and my
minor son has been wrongly written as NAVNATH
KHARADE and TANAY KHARADE in my minor son namely
TANAY NAVNATH KHARADE aged 11 years in his School
Records. The actual name of mine and my minor son are
NAVNATH VILAS KHARADE and TANAY NAVNATH
KHARADE respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NAVNATH VILAS KHARADE
[Signature]

It is for general information that I, RAHUL KUMAR
S/o RAMESH CHAND, R/o A-181, Gali No-9, Sushant Vihar,
Ibrahimpur, Mukhmailpur, North West Delhi, Delhi-110036,
declare that name of my father has been wrongly written as
RAMESH CHANDRA in my 10th & 12th Class Educational
Documents. The actual name of my father is RAMESH
CHAND, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL KUMAR
[Signature]

It is for general information that I, VEENA BISHT
W/o YUDHVIR SINGH, R/o A-24, Block-A, Partap Vihar-3,
Kirari Suleman Nagar, PO: Sultanpuri C Block, DIST: North
West Delhi, Delhi- 110086, declare that name of mine and my
minor daughter has been wrongly written as VEENA and
VANSHIKA in my minor daughter namely VANSHIKA BISHT
aged 17 years in her 10th class education documents. The
actual name of mine and my minor daughter are VEENA
BISHT and VANSHIKA BISHT respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VEENA BISHT
[Signature]

It is for general information that I, YUVRAJ HOODA
S/o KAMAL DEEP SINGH HOODA, R/o H. No. 115,
Kamakshi Apartment, Plot No. 28, Sector-6, Dwarka, Dwarka
Sec-6, South West Delhi, Delhi-110075, declare that name of
my father has been wrongly written as KDS HOODA in my
10th and 12th class educational documents. The actual name
of my father is KAMAL DEEP SINGH HOODA, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YUVRAJ HOODA
[Signature]
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It is for general information that I, NARESH KUMAR
S/o BABU LAL, R/o G-794, Shakur Pur, North West Delhi,
Delhi-110034, declare that name of mine and my minor
daughter have been wrongly written as NARESH and
JANVI MAHAWAR in my minor daughter namely JANVI
aged 13 years in her School Record. The actual name of
mine and my minor daughter are NARESH KUMAR and
JANVI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARESH KUMAR
[Signature]

It is for general information that I, JAYANT AGGARWAL
S/o SUNIL KUMAR AGGARWAL, residing at Z 5 06490
Street Number 10/3 A Guru Gobind Singh Nagar, Bathinda,
Bathinda, Punjab-151001, declare that name of mine, my
father and my mother have been wrongly written as JAYANT
AGGRAWAL, SUNIL AGGRAWAL and SWETA
AGGRAWAL in my 12th class marksheet and certificate.
The actual name of mine, my father and my mother are
JAYANT AGGARWAL, SUNIL KUMAR AGGARWAL and
SWETA AGGARWAL respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JAYANT AGGARWAL
[Signature]

It is for general information that I, MOHAMAD
HAFIJULLAH S/o MOHAMAD ALIMUDDIN, R/o RZ -
16-H/6, Gali No. 6, Tughlakabad Extension, Kalkaji, South
Delhi, Delhi -110019, declare that name of mine and my wife
have been wrongly written as MOHD HAFIJULLAH and
LADLI PARVEEN in my minor son MOHD HASAN RAZA
aged 14 year in his school record. The actual name of mine
and my wife are MOHAMAD HAFIJULLAH and LADLI
PARWEEN respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMAD HAFIJULLAH
[Signature]

It is for general information that I, MAGAN LAL
S/o NANKU, R/o H.No-179, Block-14, Near Mother Dairy,
Trilok Puri, East Delhi, Delhi-110091, declare that name of
my daughter has been wrongly written as PRIYANKA in my
Service Book. The actual name of my daughter is PRIYA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MAGAN LAL
[Signature]

It is for general information that [, RAMAKANT SINGH
S/o SURESH CHAND YADAYV, R/o VTC-Ballapurwa, District-
Kannauj, Uttar Pradesh-209748, declare that name of my
wife has been wrongly written as YASHODHARA DEVI in
my Service Record. The actual name of my wife is SHAUDRA
DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAMAKANT SINGH
[Signature]

It is for general information that I, MANGLI SINGH
S/o RAM GULAM, R/o RZ-D-1/48, Sita Puri Part-2, Dabri,
PO: Palam Village District South West Delhi-110045, declare
that name of mine has been wrongly written as MANGAL
SEN in my Aadhaar Card No-766166946542 and my father
name has been wrongly written as GULAM RAM, in my
PAN Card No.-MLUPS8894M. The actual name of mine and
father are MANGLI SINGH and RAM GULAM respectively
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANGLI SINGH
[Thumb Impression]

CORRIGENDA

In the Gazette of India, Part-IV, Issue No. 49
(DECEMBER 7—DECEMBER 13, 2024), Page No. 5003, 2nd
Column, the new name of applicant B RAVI KUMAR may
be read as BADAVATH RAVI KUMAR instead of
BADAVATHI RAVI KUMAR.

Sd/-ILLEGIBLE
For Assistant Controller (Business)

In the Gazette of India, Part-IV, Issue No. 48 (NOVEMBER
30—DECEMBER 6, 2024), Page No. 4912, 2nd Column, the
word "SON" and "HE" in 7th line of gazette notification of
applicant SNEHLATA may be read as "DAUGHTER" and
"SHE" respectively.

Sd/-ILLEGIBLE
For Assistant Controller (Business)

In the Gazette of India, Part-IV, Issue No. 47 (NOVEMBER
23—NOVEMBER 29, 2024), Page No. 4772, 1st Column, the
new name of applicant VINOD RAJARAM BHALERAO
may be read as VINOD RAJESH BHALERAO instead of
VINOD RAJESH BHALEARAO.

Sd/-ILLEGIBLE
For Assistant Controller (Business)
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In the Gazette of India, Part-IV, Issue No. 43 (OCTOBER
26—NOVEMBER 1, 2024), Page No. 4439, 1st Column, the
word "MOHAMMAD" in 2nd & 7th line of gazette
notification of applicant SADDAM HUSSAIN may be read
as MOHAMMED instead of MOHAMMAD.

Sd/-ILLEGIBLE
For Assistant Controller (Business)

In the Gazette of India, Part-IV, Issue No. 29 (JULY 20—
JULY 26, 2024), Page No. 2858, 2nd Column, the relationship
of applicant SURINDER PAL SINGH with BALWANT SINGH
may be read as S/o instead of W/o.

Sd/-ILLEGIBLE
For Assistant Controller (Business)
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1)

3)
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7.8.1 T HITeE Afe F3 arer AT agedi & o 46t T 919 9a91ad TORT & 999 § 999-9897 97
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qI  FoReft ATeaT YTe Feid vaeS/ e i aen/ AT SarerT siT/AT 79T ATghi 1 Hreri/stasfaat
AT | ST qTcEl H W F3 § AATEd qfe 6 § a7 ag qated 9 (F0) @ra/aErar i a4t e/t 5
or sfier w7 & forg fder st wam

e Xl - FEfergEs A -

13.1 TR AT FHITLE F7 fEAfgas aarae/arse sa

T FIeT & arEfET SS9 g &1 o "Fea T ST & Agea v/ I TR=ATAl 3T Jarsti il THTd
FTA AT ORI T

13.2 A T FATH & Fgcaqul HATa i qaTd

et stateee Tt grer fatRa ATIEst F s o "gagut / geT &t & Hiegd wa (@ #w@E 2@ S
T TiaT AT % THTI T SIAd ST % ST T2

13.3 FMeferea Rufat # fEeatisT wdTee F7 90199 g1 9T §

13.3.1 Ef=g® g9

T FaTee Ua W da/Taa T [T & &7 § a9TT ®il 98 Fed Sl Faq | d7ge Fahd &7 f&adeT
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A1, s Fewt A1 TAfFATEE FaTA f a5g @ I aT THAE § qie FAaar wtared S gated areaar ST
Tt T 9 feartad wtat & forw e s e s &t awar yarfaa gr s it o 7

", ¥ FTLRT o FTLOT B ATeAT gIiAt, Forer et Sieaas & qael, ST T2l A/AT q+F Forarara &
Tt o Tl 1 T T o0l &THdT TATET il 2.

13.4 T T F9Ter & g9T9 o A g=re Sihar

afveraTee  forw femfar wigiem, &6t g Fatfa @ w7 2 a8t w1 ok qes d=res g & =9 §
Wﬁ_{dﬂ*l QTeAAd 3T
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Tt FITeE ATEET S8 oY Agcaqul / qF §=Tad Jarslt &l 1 #3 & o 960 gy a99-a897 9%
g &t it SrfeeT goit #t sraegerard giafaa wam

FeaTT XIV - fafay

fRam faerartior widTeee forfes & oo
Srfrar Arfear

e e oY ST stferarey
T : {as

&1 22 7w, 2024.

fATfra gg=m =t (CIN) - U67120MH2007PLC 170358
GSHFd FATAT © AT qarenes = fofaee, 254 @i, 1.5, zfas, gama ®©ie, %, g9 — 400001
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INDIAN CLEARING CORPORATION LIMITED
Bye-laws of Indian Clearing Corporation Limited

Pursuant to approval received from SEBI, the below given Byelaws of Indian Clearing Corporation Limited (ICCL) are
required to be published in the Official Gazette of India:—

1) Chapter VII — Dealings by Clearing Members - Bye-law 7.8 — Potential Default by Clearing Member -

7.8.1 The Clearing Corporation shall act in accordance with the circulars issued by SEBI from time to time with
respect to standard operating procedure in cases of Clearing Member leading to default.

7.8.2 In accordance with the circular(s) issued by SEBI from time to time, the Clearing Corporation shall issue
instructions to the concerned bank(s) to freeze the bank account(s) maintained by a Clearing Member, for all debits /
withdrawal by the Clearing Member in the event of potential default by such a Clearing Member in meeting its
obligations to a recognized stock exchange/ Clearing Member / Clearing Corporation and / or repayment of funds /
securities to his / its clients.

2) Chapter XIII — Orderly Winding Down —
13.1 Winding Down / Wind Down of the Clearing Corporation

Winding Down of the Clearing Corporation shall mean the procedure for termination of critical/ core operations and
services of the Clearing Corporation.

13.2 Critical Operations and Services of the Clearing Corporation

The Clearing Corporation shall identify the critical / core functions based on the parameters prescribed by SEBI, if
any, which shall be continued to the extant permissible during the winding down of the Clearing Corporation.

13.3 Winding Down of the Clearing Corporation can arise in the following situations

13.3.1 Voluntary Winding Down

The Clearing Corporation chooses to Wind Down and exit the business as a strategic / business decision.
13.3.2 Involuntary Winding Down can arise in following situations

a. Insufficient or inadequate default management resources such as settlement guarantee fund of the Clearing
Corporation

b. Losses arising out of regulatory actions which impacts the Clearing Corporation’s ability to carry out clearing
and settlement of trades executed on the concerned recognized stock exchange.

c. Losses due to other factors which impact the Clearing Corporation’s ability to fulfill its obligations towards
Members, its constituents and/ or other creditors.

13.4 Standard Operating Procedure for Winding Down of the Clearing Corporation

The Clearing Corporation shall adopt and follow a standard operating procedure for manner / mode of winding
down of Clearing Corporation in the manner prescribed by SEBI, if any.

13.5 Financial Resources

The Clearing Corporation shall ensure that the holding capital requirements for Winding Down and carrying out
critical/core operations and services is in such manner as may be prescribed by SEBI from time to time.

3) Chapter XIV — Miscellaneous
For Indian Clearing Corporation Limited

ANITA BHATIA

Chief Regulatory & Compliance Officer

Place: Mumbai

Date: 22 November, 2024

Corporate Identification Number (CIN) - U67120MH2007PLC170358

Registered Office: Indian Clearing Corporation Limited, 25th Floor, P. J. Towers, Dalal Street, Fort, Mumbai — 400 001
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